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LOK SABHA

Monday. April 17, 1961/Chaitra 2T,
1883 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair;

ORAL ANSWERS TO QUESTIONS

Committee for Fixation of Prices of
Crops
Shri Ram Krishan Gupta:
Shri Ajit Singh Sarhadi:
*1553. { Shri Pangarkar:
| Shri S, M. Banerjee:
[ Shrimati Manjula Devi:

Will the Minister of Food and Agri-
culture be pleased to refer to the reply
given to Starred Question No. 518 on
the 28th November, 1960 and state
the progress of the scheme referred
to therein to constitute a Committee/
Panel to fix prices of all crops includ-
ing sugarcane and to consider other
allied matters?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): No final
decision has yet becen arrived at in
this matter.

Shri Ram Krishan Gupta: May 1
know whether the Government is
considering the proposal to set wup
this Committee or not. and whether
its terms of reference and other
matters are being finalised?

The Minister of Food and Agricul-
ture (Shri S. K, Patil): The Com-
mittee referred to is the Committee
not for fixing the agricultural prices

232 (Ai) LSD—1.
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—that is a very limited work of that
Committee—but, as I mentioned, it is
a Committee which is going to be
called the Agricultural Advisory
Cormomittce. We have not given it
up; if at all, the need for it has
become even more acute than before.

Shri Ram Krishan Gupta: May 1
know whether the Government pro-
pose to take steps so that the price
of sugar may not be affected due to
huge accumulation of stocks?

Shri S. K. Patil: That does not
necessarily arise out of this question,
and since I am going to reply to the
debate on the Demands for Grants
all these questions will be explained
then,

! Wy W W@ o e
gfrmsadr oy fgfem & e wfs-
regi o TEY &7

Wt ®wo wro wfrw ;@ T - HET
2 ¥ gz o= o AR oA A
¢ 5 ox Fa) fager s ft 7t o
FaR fev & 19 77 ) 7E BwAT R
fr 3% o WE ITEE g, 1%
o w1 | few AT & wgd few
F| 41 7 A A agA A wfEmet
¥ for v qwdfe fafrdry @ fa
g T AT A v fare
AT |

ot wwwew w7 Fafya fafede
v A ¥ foad 7 97 fawn7 g
g} 1wy § fafast # et
O o & i fedy 2 fafady & ot
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st wo w10 arfew e fafaeo
¥ wreAw WA R 1@ TwaT g O qew
A T AT o A7 (IR e
Q¥ A¢Y afew wxdi TE A A€
gy | 71 awias qg A 7 77 764 |
FHA a4t Jew aga @At W
¥l grT | TR 9rEr 3 1 W
g

Shri Ramanathan Chettiar: May I
know whether the proposed Com-
mittee’s enquiry will cover not only
the cash crops but also other food
crops?

Shri S. K. Patil: I am talking of
the whole crops, the entire agricul-
ture. The Committee becomes neces-
sary not because of the food crops
alone but also the cash «crops, the
entire  acrrage under cultivation
whirh is of the quantum of some-
where about 350 million acres in this
country.

o eeftEmET o T ARSI HET
A # 7w & 5 A @t aTgE
fea-wfafgr sgar smarg =< ag
AN g T A I W g A
frpmnlt o Wrwd agelr e Sy
A e = &1 W A7 T AT R,
AT FT W, QT AT W, e #
A A ag wH

W o wro mfew : F 7w WA
¥ fod Ao 7§ A9 ¥ A arar
o T ¥ wwar dfET o0 @ ¥}
fe w7 1 TAM AR fea W
qET FTAT T I W A W) e
% foraar wra § 9y Y faeger off
AT wfed
Shri Basappa: Sir, studies regard-

ing rice have shown that 71 to 77 per
cent of the price has gone to the
producer. May I know wheter such

studies will be extended to other
foodgrains also?
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Shri S. K. Patil: That is the pur-
pose of this Advisory Committee that
we propose lo cstablish,

Shri Kalika Singh: The Foodgrains
Enquiry Committec headed by Shri
Asoka Mehta suggested the formation
of a Price Stabilisation Board. Is this
proposed Committee something like
that Price Stabilisation Board or is it
something different from that?

Shri S, K. Patil: Much water has
flowed in Jumna after that report
was made. Today we are considering
other things, just the opposite things.

Shri Kasliwal: The hon. Minister
spoke about fixing of prices. May 1
know whether the prices that will be
fixed will be the minimuin prices or
whether  they  will be the ceiling
prices? 1 want to know the kind of
prices that will be fixed.

Shri §. K. Patil: I just stated that
it was the other way. 1 never said
that we want to fix the prices. The
question was about the committee for
fixation of prices. 1 said that the
Committee was intended not merely
for fixation of prices but determining
the entire pattern of agriculture in
which the fixation of prices was only
one element.

faweit & Jeqraw ¥ fog ww mfew
e zafew

*ouuy. oY e i v fewrd
Wie fegw o o frmae, teko ®
waTifea qeT qEET 2vey ¥ IATF
FEAY # 7 v ® g w6 fr agrh
8 ¥ qyew wEt # faoe dar e
# foag w9 of|m o @ oo
X & e ¥ at ¥, fow o fee
farar o 77 91, Wy fewg fear mm
Tq I IT ET A W aE R 7

feverré e fargey Fuwelt (0 greh ) -
Frwfen w2l a9r ¥y G T Y-
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ge smfaqa #x wqrfo w7 & fod
qfrm  gwadfr gFreEr ¥ e
T & | T FEEE FIAAH] A -
T &Y WY 1 e T e §
fgfra oo & w7 a7 30-30 fael)-
Tz ¥ Q1 4% wqrfua f6g @ 4 | fewmae
W AHA gy, fRAEE ¥ 0F A1
o &1 Eqf9a FC T & @ i |
AT AA N TTFCE SN

I shall read it in English also,

Provision has been made in the
Third Plan for installation of small
hydro-clectric sets in certain States
and Union Territories. The schemes
are under investigation. Up to the
end of the Second Plan, two sets of
20 KW each were installed in Jammu
and Kashmir. One set of 15 KW is
also being installed by the Himachal
Pradesh Administration besides the
one already working at Chhaila,

oY Ry TR e, T E A
# 7 gl A § 5 vy g9 Tt
# faawor faan & 1 @ sy W g
f& 17 7wy ¥ Ay g9 7 o
AT AT A7 7Y @ WY T fAa wr
R fagifasradr ¢ ¢

Wt grdt . A g & fAr e
farfffa T & 1 sl i 2 f&
-2 OF A1 JT F0 TAT-LAT ATE
T AT |

St W o AN, waAE g
A A ® fr I7r wifaa w2et & wfa-
frar $g U311 A N A oV AW
e a7 21 7 aEATT ® 397
q¥ % qfflg TAF§ & 0 AT
TTEAIE | ¥4 AT NI HIAGT A EE
T g A & ot ¥ T Ay F o
Fufem 1
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oY gyt ;TR AR T
frram § 1| ST MW WETH, YT, N
y2w, Ifar WK dw T /I W
frrar 2, 3 R FL Y €

Shri Raghunath Singh: May I know
what was the target in the Second
Five Year Plan? May I also know
why only four instruments have
been installed in the whole period of
the Second Five Year Plan, and whe-
ther this scheme has been conomical
and sucecessful  in  the State of
Kashmir?

Shri Hathi: No targets were fixed
in the beginning of the Second Five
Year Plan. A Division for investi-
gation was only set up in 1869. Two
sets have been installed in Jammu
and Kashmir. One has been instal-
led in Himachal Pradesh and another
one is heing installed. But no targets
as such were fixed in the beginning
of the Second Five Year Plan. We
started only in the year 19858

Shri Raghunath Singh: I want to
know whether it has been economical
and suceessful or not,

sl o Agen . w@ ARG
M AR g s 0 fx el
farftn groaT § W 917 e 7
wYr 3t wré Az frg a @R sTife agi A
agT Tuidt TR

wio mat o gf, ey W e

g a7 AY qz ATT )

Pandit D. N. Tiwari: The hon.
Depuiy Minister has named certain
State: to which references have been
made and which have sent in  their

schemes. May I know why other
States like Bihar have been left out?

Wt ;oY fawrr @ At uy
am w griEw fBamomn B
It has not been left out?
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s qW X : JTATE AT ST T FE
fr fearam % oF @ e Ay o
9 T | K o T & A7 AR
TERITRE IO I G R | q®
qd adf g | ;W F I AwAE F
qAE FA TT AT g AAAT |

it graY - S A7 aeET, ET R
S AT § AE AY I @Y & | AT I9ET
2@T ¢ | IFY 97T FAE g1 @ WK
wiEt & fawraft ¥ o @y AF v
gfragaraa i

ot qau ¥ ;. A5 §1 AT F T
T qur 41 |

weay wER - AE A awt A o
qgT [wT

Shri D. C, Sharma: May 1 know
if the needs of these States, especial-
ly in the hilly areas, have been
assessed; if so, what is the total
kilowatts  of eleetricity  required
there and how far will those will be
satisfled by these small turbine
generators?

Shri Hathi: Really, it is not the
needs of the hilly States alone. We
ure locating the wvarious site; where
such sets could be installed, Investi-
gations arc going ahead. We are
providing Rs. 1.6 crorcs. These will
be small sets ranging from 20 kw to
40 kw for different States. For
example, in Himachal Pradesh it may
be 13 or 14 sets. In Jammu and
Kashmir it may be 30 sets.

LU LR L E I IEC O i LA e
TFaT § e oo gonT W A ¥ W
sy w7 @ ¥, Iy ¥y qORT
T w7 wge X @Y R @ 3 gt
t ]

Wt gt At W o g 2
wfads wifgq, ¥ qwwiT ¥g T*T
2 | zwA s Ey N formr @ 1 SR W
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T T A =@ oA 7 e
yarg , g A ¢, 1% Ot A A
T T & | SHEF a7 A1 A ZfeAw
AT Tifeq, ag sew & s

wreyr wiw

*yUY. WY qu X7 ;v Feard
st fagw 97 g7 q@TA Y g FqA
fs -

(F) Fa7 qrEer T F I F
Fow 3we ga faenagr w\T FwTEr
FAT AR AT AT AT ¢

(m) afz zi, A1 gaa w7 fanaa
g2 B - {5 qfrae @
g S i

(T) Ta7 4T PEAAT TA AT
G AR T QT qwEA (A S0
g7

ferard w1 famey oA (ot grat)
(F) 9, &0 FA AT T EE T o
f& 7% srZt & fag s ogm fa=re
#1 are & gz faqy g1, 7 fawarfaat

®1 ar @Y &1 faar war ar 3§ qavEa
# fray mar &

(®) fa fame (q9m@) 27¢¢
afra | fara faenage (fewrem w&eT)
gece qfraiT

(W) 3v.¢cc TEAFG H A
X9.%x¥9 & TR T qEAAT X
fear mm 2

1 shall read it in English also.

ta) Yes, Sir. All the displaced
persons have been either rehabilitated
or paid compensation, with the
exception of those who had subse-
quently changed their previous option
for a new place.
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(b) Hissar District (Punjab).
2244 families.

Bilaspur District (Himachal Pra-
desh)—1780 families,

(c) Out of 32,488 claimants, com-
pensation in full has been paid to
27,247,

Wt aq AW w7 g A A
AT fF T g # I9E 7§
fradY sfastar faearfor g€ 4% 7

‘oWt gt fgwreE 93w §O§A
3,804 BT

Shri Inder J. Malhotra: The hon.
Deputy Minister has stated in reply
that ull the displaced persons have
been either rehabilitated or have
been paid compensation. May I know
the number of families who were not
paid compensation but who were
given other facilities?

Shri Hathi: As I said, out of 32,488
claimants, compensation has been
paid in full to 27,247

= aw ¥w ;A A faerEgT MY
# f6Trq F 9911 § T8 F7 qOAT IV
A, T ATE A AN 449 § TG
aAFqT wR T

it gret : faa FAAT A A7 A
aft Y 9, 3T FWE T T A
afl &, >fer a1 zrvafoe I R,
TE T AT ART |

Shri D. C, Sharma: A new town of
Bilaspur has been set up to rehabili-
tate the refugees. May 1 know how
many persons have been rehabilitated
there and when the new township
will be complete?

Shri Hathi: I do not think I have
full information about the people
who are to be rehabilitated in
Bilaspur township.

CHAITRA 27, 1883 (SAKA)
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Shri Ram Krishan Gupta: The hon.
Minister has told us that about 2,000
families have been rehabilitated in
the district of Hissar in Punjab. May
I know the approximate land which
has been distributed among them?

Shri Hathi: 1 have not got that
figure with me. I think there are
about 13549 acres submerged in
Kangra.

ot ow ¥ faw gET Wk
fararst ®) FETT F wwT A frar
2, fFeg 91 99 OF 7% ¥ oo wE A
TR AG T §F § ¥ ITE AEY §
TG 917 qEaT F1 AR A gwew ey
tafraamas ?

A gt WA $3 OF 7 gE-
¥ fo o #9E Tt ¢ 1| e gy W
I, AT AgET AT H AW FIAT

Co-operative Structure

*1558. Shri Kallka Singh: Will the
Minister of Community Development
and Co-operation be pleased to state:

(a) the broad features of the Rural
Cou-operative Structure in States and
Union territories as finally decided
upon for implementation during the
Third Five Year Plan;

(b) the financial aspect of the
same;

(c) whether any new scheme is
going to be introduced to revitalize
the Co-operative Movement; and

(d) if so, the details thereof?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8, Murthy): (a) At the village
level, there will be service co-opera-
tives undertaking credit, supply and
service functions (supply of fertili-
sers, seeds, agricultural implements,
etc.). The service co-operatives wiil
be organised on the basis of the
village community as the primary
unit. Where villages are too small
the number of villages to be covered
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by a suciety may be increased to form
a viable unit subject to a population
1imit not exceeding 3,000 and distance
not exceeding 3 or 4 miles from the
headquarters village.

1t is proposed to organisc 28,750
new service co-operatives to cover all
villages which would have been left
uncovered at the end of the second
plan.

The existing structures at the
district and state levels, namely, the
central co-operative banks and the
apex co-operative banks will continue
to be strengthened as in the second
plan.

For disbursing long-term credit,
the land mortgage banking structure
will be strengthened and about 260
new primary land mortgage banks
will be set up.

Existing marketing societies at the
mandi centres will be strengthened
by providing additional sharc capital
and godown space  wherever neces-
sary and new socicties (about 600)
will be organised in the remaining
mandi centres. The new  socicties
will be provided with adequate facili-
ties for storage both nt headquarters
and at sclected places in rural areas.

(b) It iy cstimated that programmes
of service co-operatives, central
banks, apex banks and land mortgage
banks will involve an outlay of
approximately Rs, 26 crores and those
of markcting and storage about Rs, 17
crores. These figures are subject to
variation when the final plan is pre-
pared.

(c) The scheme of reorganisation
and revitalisation of existing weak
village societies initiated during the
second plan period will be continued
and completed during the third plan
period.

(d) A programme of revitalising
about 52,000 village societies has been
approved during the third plan period.

Shri Kalika Singh: On 27th March
1961, in connection with a supplemen-

APRIL 17, 1861
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tary question regarding the distine-
tion between “joint farming” and
“collective farming” you were good
enough to observe that since we hear
a lot about collective farming and
co-operative farming and the sub-
divisions of both collective farming
and co-operative farming, if the hon.
Minister has got details regarding
them, they may be placed in the
library so that hon. Members may
know the difference between one and
the other. In pursuance of that, the
hon., Deputy Minister has supplied to
us a booklet Co-operative Farming—
Policy and Programme which says at
page 5 “in a collective farming the
ownership of the land is taken”. Now
I will refer to....

Mr. Speaker: What is the question?

Shri Kalika Singh: My question is
this. Last wvear, the Prime Minister
assurcd the House that ownership of
land will not be taken in any case.
Now the booklet Policy and Pro-
gramme, supplied to us by the hon.
Deputy Minister, says that ownership
of the land will be taken by the
society, if the majority so desires. I
want to know whether a shift in the
policy has taken place now.

Mr, Speaker: This does not arise
out of this question,

Shri B, S. Murthy: There is no shift
at ull; only an expansion of the idea
has taken place.

Shri Kalika Singh: In that booklet
both the joint farming and collective
farming co-operatives have been
lumped together and only the figure
of societies functioning has been
given. It is so in the case of imple-
mentation also.

Mr. Speaker: That does not arise
out of this question. The hon, Mem-
ber goes on answering or elaborating
the question, This question is limited.

Shri Kalika Singh: May I know
how many collective farms are west
ing now?
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Mr. Speaker: The hon. Member
puts one question and asks supple-
mentary on a different question.
Originally, he only wanted to know
about the financial aspect of the Rural
Co-operative Structure and whether
any new scheme is going to be intro-
duced to revitalize the co-operative
movement. That is all.

Shri Raghubir Sahai: May I know
if any active steps have been taken
to popularise this movement of rural
co-operative structure in the country
and to impart the requisite training
to official and non-official personnel
to run this movement?

Shri B. S. Murthy: Yes, Sir.

Shri Raghubir Sahai: What are
those steps?

Shri B, S. Murthy: A number of
steps have been taken to revitalize
the existing service co-operative
societies and also to organise new
ones. Also, separate training pro-
grammes have been now perfected so
that officials as well as non-official can
be given training in co-operation.

Shri R, Narayanasamy: May I know
whether lessons on  co-operative
movement are included in the text-
books of the students of clementary
and high school cadre in order to
inculcate the spirit of this movement
in the young minds?

Shri B. S. Murthy: That is also
under consideration of the Ministry.

Shri Tridib Kumar Chaudhuri:
From the statement I find that a pro-
gramme of revitalising about 52,000
village societies has been approved
during the Third Plan period. May
1 know the financial implications of
this scheme of revitalisation and
whether any capital assistance will
also be given to these societies
because most of these societies have
become moribund for want of funds
as they have exhausted all their
money

Shri B, 8. Murthy: A sum of
Rs. 10.99 crores has been allocated
for this purpose and for new societies.
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Shri Basappa: May I know whe-
ther any final decision has been taken
regarding the size of the rural socie-
ties, as far as participation by the
Government in share capital is
concerned?

Shri B. S. Murthy: The State capital
participation is available for the ser-
vice co-operation societies and it is
considered that about 3,000 people will
form one society.

Shri Basappa: As there is difference
between the Planning Commission
and the Ministry, I want to know
exactly whether the opinions of the
two coincide as to the viability of a
society.

Shri B. S, Murthy: As far as my
figures are concerned, they are figures
agreed to both by the Planning Com-
mission and by the Ministry of Co-
operation.

Pandit D. N, Tiwari: A great draw-
back in spreading the co-operative
movement is the long delay that takes
place in the registration of these
socicties. What steps have been taken
to eliminate this delay?

Shri B. S. Murthy: This matter was
considered at the Ministers’ Confer-
ence and all the State Governments
have been requested that the proce-
dural delays should be climinated as
far as possible.

West Bengal-Assam Highway

*1559. Shri N. R. Ghosh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
National Highway connecting West
Bengal with Assam has been breached
at several places and several bridges
have been washed away in the Dooars,
Jalpaiguri resulting in dislocation of
trafic for about six months in the
year;

(b) whether it is a fact that several
representations have been made for
restoring the disrupted Hne of com-
munication which is very vital line of
communication both for West Bengsl
and Assam; and
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(c) if so, what action has been
taken on the representation and when
the washed away bridges will be
constructed to restore the line of
communication?

The Minister of Transport and Com-
munications (Dr, P. Subbarayan): (a)
Yes. There arc two gaps on the
portion of the National Highway
No. 31 lying in Dooars area of Jalpai-
guri District viz. Sil Torsa and Char
Torsa, as a result of bridges having
been washed away by the floods of
1950 and 1954 respectively. Tem-
porary timber bridges are being built
every year at thcse places and when
these temporary bridges get out of
commission during floods, the road
link is maintained through ferry
service run by the Government.

(b) and (c). Yes. Representations
were received from the Indian Tea
Association, the Indian Tea Planters’
Association and the Secretary, Jalpai-
guri Congress Committee and in reply
they were informed of the investiga-
tions in progress from time (o time
and of the action proposed to be
taken. For the construction of a
permanent road bridge over the river
Torsa, a bridge site at a distance of
about 1,200 ft. downstream of the
existing railway bridge at Hashimara
has now been finally selected. Detail-
ed estimate is under preparation by
the West Bengal Public Works
Department. The bridge is expected
to take about three years to complete
after the work is sanctioned and the
same is awarded to a suitable con-
tractor. An alternative route via
Matabhanga exists which is also used
by road traffic.

Shri N. R. Ghosh: As the bridge
will take about three years to com-
plete, will the Government consider
the question of decking the railway
bridge mentioned in the statement,
that is, the bridge over the river
Torsa at Hashimara at least till the
road bridge is constructed?

Dr. P. Subbarayan: This has been
under consideration for a long time
as the hon. Member says. But there
have been difficulties of construction
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etc., because first we thought of build-
ing it by the railway bridge, then we
found that the site was not suitable.
Then the Chief Engineer, Bengal,
suggested another site which was
considered. Even that was given up.
A third site has now been suggested
which is under examination.

Shri N. R. Ghosh: That is not my
question. My question is this, viz. till
the bridge is built, whether the Gov-
ernment will think of decking the
existing railway bridge at Hashimara.

Dr. P. Subbarayan: No. That
matter was also considered and we
found that it would not do.

Shri N. R. Ghosh: Will they also
think of improving the temporary
wooden bridges to lengthen their life
so that they do not collapse at the
first impact of the rains?

Dr. P, Subbarayan: Every year
these wooden bridges are rebuilt, but
when the floods occur they are again
washed away.

Statues of Mahatma Gandhi at
Railway Stations

#1562. Shrimati Maimoona Sultan:
Will the Minister of Railways be
pleased to state:

(a) whether there is a scheme for
installing bronze statues of Mahatma
Gandhi at various Railway Stations;
and

(b) if so, at
and where?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.
There is a proposal to instal marble
statue of Mahatma Gandhi at some
selected railway stations.

how many stations

(b) No final decision regarding the
stations where the statute is to be
installed has yet been taken.

Shrimati Maimoona Sultan: In view
of the fact that the statues of nationa]
leaders that we erect should strictly
conform to appearance and should be
of great artistry and skill, the Goy-
ernment should be very careful aboyt
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it. Which artist has been assigned
this work, what are the special quali-
fications of this artist and what is his
previous record of work in this
connection?

Shri Shahnawaz Khan: A gentle-
man by the name of Gopichand Mishra
from Jaipur has been assigned this
task. He has been asked to present
plaster of paris models first for us to
approve. When a model has been
approved, further action will be
taken.

Shrimati Maimoona Sultan: May I
know whether the Government would
consider the proposal of appointing
a committee for inviting all the
artists throughout the country to send
their models and then select the best
model? Only that artist should be
given this work to do whose model is
the best because it is a really very
important work.

The Minister of Railways (Shri
Jagjivan Ram): The idea is to get a
few statutes on approval. Only when
it is found that it is a good statule,
it will be installed.

Mr. Speaker: She asks why invita-
tions have not been issued to the
several artists in the country to send
their plaster of paris models and one
such may be selected as being the
nearest approach to the original.

Shri Jagjivan Ram: That step also
will be taken, but in the first instance
we have done what the Deputy Minis-
ter explained.

Shri Tyagi: Does the hon. Minister
recollect that Mahatma Gandhi, in his
Ifetime, was very much averse to
any expenditure of public money on
an extravagance like this? How
much money is being spent on it?

Shri Jagjivan Ram: At present no
amount has been spent. At many
places where there is a large circulat-
ing area at the station, the Railways
have been approached by the public
10 permit Mahatma Gandhi’s statue
to be erected by the public; I felt
that if we gave general permission,
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all sorts of indifferent statues may be
mstalled. So we thought that it will
be better that at important places
good statues should be installeg by
the Railways itself with some mottos
and teachings of Mahatma Gandhi.
It is just in the proposal stage and
no estimate has been made of the
amount to be spent or of the number
of statues to be erected.

Shri C, D, Pande: In view of the
fact that Mahatma Gandhi was a very
great national personality, is it proper
that his statue should be displayed
at every station without proper con-
sideration?

Some Hon. Members: Why not?

Shri Jagjivan Ram: My hon. friend
knows that a very large number of
Mahatma Gandhi's statues have
already been erected in the country.

Shri Balraj Madhok: If offers are
made by other people o set up statues
of other leaders, will they also be
accepted?

Shri Jagjivan Ram: No.

Shri S. M. Banerjee: The hon.
Deputy Minister said that some
stations will be selected for having
Mahatma Gandhi’'s statue. 1 want to-
know how those stations will be
selected. What will be the criterion
for selection of those stations?

Shri Shahnawaz Khan: By virtue
of their importance as towns.
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Train Collislon near Bagmar
-t
(Shrl P. C. Borooah:
Shri Ram Shankar Lal:
Shrimati Maimoona Sultan:
»}563. | Shri Tangamani:
Shri Dharmalingam:
Shri M. B. Thakore:
Shri P. G. Deb:
| Shri Sampath:

Will the Minister of Railways be
pleased to state:

(a) whether the Itarsi-Bhusaval
passenger train collided into the rear
of a goods train between Dongargaon
and Bagmar on the Central Railway
on or about the 31st March, 1961;

() 1f so, what was the cause of
the accident; and

(c) what loss of lifle and property
was involved in the accident?

The Deputy Minister of Railways
(Shri S. V, Ramaswamy): (a) Yes,
Sir.

(b) This is under investigaiion by
the Government Inspector of Rail-
ways.

(¢) No one was killed.

The approximate cost of damage to
Railway properly was assessed at
Rupees One Thousand Five-hundred
“only,

Shri P. C. Borooah: May I know
whether the responsibility for this
accident could be traced to the negli-
gence or the fault on the part of the
workers or officials? If so, what action
has been taken thereon?

Shri S, V. Ramaswamy: We are
awaiting the report of the Govern-
ment Inspector of Railways.

Shri P. C. Borooah: May I know
whether any injured succumbed to
death later on?

Shri 8. V. Ramaswamy: None
whatsoever.
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Supply of Sugar to Pakistan
.
r Shri D. C, Sharma:

‘1564,{ Shri P. C. Borooah:
LShrl Mohammed Elias:

.Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it is a fact that India
has offered to supply sugar to Pakis-
tan in large quantities;

(b) if so, whether the oiler has
been accepted; and

(c) the details of the proposal?

The Deputy Minister of Food and
Agriculture (8hri A. M. Thomas):
(a) and (b). Trade between India
and Pakistan is regulated by the
Indo-Pakistan trade Agreement, As
the last review of this agreement held
during the last weck of March, 1961,
inclusion of sugar as an item of ex-
pory from India to Pakistan was sug-
gested {o the Pakistan Trade Delega-
tion, Their reply is awaited,

(¢) Does not arise

Shri D. C. Sharma: May 1 know if
any tentative estimate was made by
either our delegation or th: Pakistan
delvgation about the sugar that is
going 1o be imported to thei: country?

Shri A, M, Thomas: [t is estimated
that their requirement may corae to
3 lakh tons, They are producing two
lakh tons and they may require
about 1 lakh tons from us,

Shri D, C, Sharma: May I know if
it has been decided as to what kind
of price will be charged from them?
Will the price that is being charged
from Pakistan be the kind of price
that is charged from taz western
countrics or will there be some other
economic, sub-economic or unecono-
mic price?

Shri A. M. Thomas: Those questions
have not been gone into. There was
a meeting between the trade delega-
tion from Pakistan and the trade
delegation of India in the first week
of March, 1981. This question was
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raised by our delegation and the
Leader of the Pakistan Delegation
said that he would have this sugges-
tion examined. That is to say, the
inclusion of sugar in the trade agree-
ment or other things are matters of
detail and they have not been gone
into yet.

Shri P, C, Borooah: What is the
cost of production of sugar in our
country and at what price generally
do we export sugar?

Shri A, M, Thomas: Tha: question
has been answered more than once
on the floor of the House. Our pro-
duction cost is quite high. It will
come to about Rs. 700 per ton.

Shri C. R. Pattabhi Raman: Is it
going to be an agreemen: for some
vears or will the Government be
able to review it year after year?

Shri A, M, Thomas: I said that it is
in the preliminary stages. It cannol
be said whether they are prepared to
import sugar or not, They have
promised that they would consider
our suggestion, We are  awiiting
their reply,

Shri Braj Raj Singh: May [ know
whether the export of sugar to
Pakistan will be governed by the in-
ternational sugar agreement and if
50, whether the question of the price
paid to India by Pakistar is Dbeing
considered or has been considered
with the Pakistan delegatioa”

The Minister of Food and Agricul-
ture (Shri S, K. Patil): It would not
be governed by the International
Sugar Agreement, because we are
Members of that Association. Sugar
export between countries is really
done by agreement between the two
countries and even the prices are
fixed. Likewise, what is known as
the international market is only a
very small portion of it

Shri P, C. Borooah: May I know
whether export of sugar to Pakistan
will result in loss for us?

Shri 8, K. Patil: I do not know the
exact figures, But the cost of p&o-
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duction in Pakistan of sugar, I pre-
sume, must be the same ac in India.
If on that basis this is done, there
would not be any question of profit or
loss.
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Shri D. C. Sharma: May I know,
Sir. bv what time this agreement will
become mature and whether the ex-
port of sugar lo Pakistan will result
in swectening our relations with that
country?

Shri S, K. Patil: These negotiations
are not done with our Mimsiry: they
are done with the Ministry of Exier-
nal Affairs.

Permanent Indus Commissiin

“1565, Shri Achar: Will the Minis-
fer of Irrigation and Power be pleas-
ed state:

(a) whether a mecting of the per-
manent Indus Commission, set up
under the Indus Waters Trealy, was
held recently in New Delhi; and

(b) if so, the main topics that were
discussed at the meeting ard decisions
arrived at?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) Yes, Sir,
The first regular annual ineeting of
the Permanent Indus Commission war
held in New Delhi from Lhe 28th i
30th March, 1861,

(b) The meeting was mainly devot-
ed to preliminary dlscissions and
exchange of views on matters relat-
ing to the Indus Waters Treaty.
Among the topics discussed were
determination of procedures for the
Permanent Indus Commission, pre-
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paration of the first annual repori for
1960-81, setting up of wireless stations
in India for transmission of flood
messages to West Pakistan, recovery
of drift timber and other property
and its restoration to owners, ex-
change of discharge deta of rivers
and canals betwen the two countries,
regulation of supplies to be delivered
to Pakistan and other matiers rele-
vant to the implementation of the
Treaty.

Both the Commissioners agreed to
examine the various items further be-
lore taking them up again in the next
meeting of the Commission.

Shri Achar: May I know whether
there were any differences between
the Indian representatives and the
Pakistan representatlves on any parti-
cular points, and if so, how they were
resolved?

Shri Hathi: As I said, no decisions
werc taken at the meeting. Beth the
Commissions only slated their points
and it was decided that these would
be discussed at the second meeting.

Shri Achar: My question was whe-
ther there were any differences bet-
ween the two delegations and, if so,
what they were?

Shri Hathi: In fact, as I stated, this
was only a preliminary meecting
which fixed the agenda for the next
mecting. They only nut forward
points to be discussed at the next
meeting. There was no regular dis-
cussion on merits and no decisions
were taken.

Shri Ram Krishan Gupta: The hon.
Minister just now stated that one of
the points was the regulation nf water
supply 1o Pakistan, May I know
whether the Pakistan delegation made
any proposal in this regard?

Shri Hathi: As I said, these were
the points for the agenda for discus-
sion at the next meeting. No discus-
sion on merits took place,
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Power Generation at Bhakra

*1566. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be pleased to state:

(a) what is the programme of power
generation and utilisation at Bhakra;
and

(b) whether it is a fact that Nangal
Fertilizer Factory will not be able to
take the power generated specifically
for that factory?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Out of
the five units at the Bhakra Left Bank
Power House the first and the second
units of 90,00053,000 kW. each were
commissioned on 14th November, 1860
and 1st Fcbruary, 1861, respectively.
The third, fourth and fifth units are
likely to be commissioned by 30th
July, 1st October and 1st December,
1981, respectively,

From 6th December, 1960 to 31st
January, 1961, the Nangal Fertilizer
Faotory utilised from 1500 to 7200 kW,
of power. During February, 1861,
the consumption of power by the Fac-
tory was raised to 50,000 kW, accord-
ing to their demand, (n March it
was further raised to 70,000 kW. The
Factory is at present utilising 80,000
kW. in accordance with their require-
ments. The remaining power has all
along been used on the Bhakra-
Nangal Grid for consumption in
Punjab and Rajasthan,

(b) According to a programme
chalked out in March, 1861, the
Nangal Fertilizer Factory requires
90,000 kW. of power in April and
110,000 kW, by the end of May. It
is expected that this programme will
be adhered to.

Shri Harish Chandra Mathur: The
information given in this statement
differs very much from what we were
told at the site, However, basing my
question on the information given in
the statement, it is obvious that the
power generated during December and
January was about 1,068,000 kW, while
the utilisation by the Nangal Factory
wag not more than 7,200 kW. How
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was this power utilised in Punjab and
Rajasthan and how could it be switch-
ed off at a later stage?

Shri Hathi: From the G6th Decem-
ber 1960 to 31st January 1461 the
Nangal Fertiliser Factory utilised
from 1,500 to 7,200 kW, The re-
maining energy was utilised by the
respective Governments.

Shri Harish Chandra Mathur: : The
power utilised by the State Govern-
ments of Punjab and Rajasthan is
given in part (b), which means that
about a lakh kW. was utilised by
Punjab and Rajasthan. Now how
has that utilisation beea cut off? 1
cannot understand how about 90,000
kW, could be utilised today and it
could be switched off tomorrow. It
is not at all clear to me, Punjab
and Rajasthan utilised more than
90,000 k. W. in December and Janu-
ary and now in February and March
they are switching off. What has
happened to the demand of cnergy
which was there?

Mr. Speaker: How was il reduced?

Shri Hathi: It so happened that the
second unit of 50,000 k W. was com-
missioned in February, 1961, So. the
additional power of 50,000 came only
in February,

Shri Harish Chandra Mathur: Are
you satisfied with the answer, Sir?

Mr, Speaker: It is not [>r ne ty be
=atisfied,

Shri C. R, Pattabhi Raman: It is
just possible they may be  having
some sort of thermal plant?

Mr. Speaker: The hon. .fember is
becoming a Minister. Nex: gquestion.

Town Planners’ Proposals for
Connaught Place, New Iiethi

-k

¢ Shri Inder J. Mathotra:
\_ Shri Bahadur Singh:

Will the Minister of Health be
pleased to state:

1567,

(a) whether the panel of town
Planners for Delhi have approved the
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blueprint for the construction of a 18
storey building in a plot lying belween
Sciendia House and Regal Building in
Connaught Circus, New Delhi,

(b) whether the town planners
have also suggested the constructlion
of four underground crossings at the
junctions of Connaught Place; and

{(c) what are the other recommen-
dations of the town planncrs to re-
lieve traffic congestion in the Con-
naught Placc area?

The Minister of Health (Shri
Karmarkar): (a) The Town Planniag
Organisation had made u suggestion
for the development of two vertical
buildings which might be used for
offices, rising up to about 16 storeys,
in this plot. The matter is under
consideration of the Government of
India,

(b) The Road Safety & Plans Sub-
Committee of the ND.M.C, have re-
commended construction of two
under-ground pedesirian sub-ways.

(¢) The N.DM.C. have reported
that it is proposed to replan bus stops
and parking places, introduce one way
traffic, convert Connaughti Place Park
into one Unit by eliminating the link
roads, reallocate public vehicle stands
and develop the middle road, Con-
naught Place, by giving 20 set back
line to the proposed buildings on the
ground floor,

Shri Inder J. Malhotra: In view of
the fact that there has been a gradual
rise in the sub-soil water in and
around Delhi, may I know whether
this point was considered Ly the en-
gineers that a 18 storcy building
would be safe in Delhi?

Shri Karmarksy: The Ministry of
Works, HousMg #hd Supplyv, which is
concerned with gub-soil water, 1 am
quite gure, will take good care of this.

Shri Anar Harvani: May 1 know
who is going to build this 16 =storey
building and whether they have ap-
proached Government for any sub-
sidy for i1?
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Shri Karmarkar: So far as I can
see, no subsidy has been asked for
and the proposal has bteen made hy
the Life Insurance Corporation.

Shri Kalltka Singh: May I krow
whether this 16 storey building is the
same which was plannced to be built
near the Secretariat building?

Shri Karmarkar: No. So far as 1
can see, that idea has been abandon-
ed,

Dry Dock at Visakhapatnam

( Shri Ram Krishan Gupta:
*1569. Shri T. B, Vittal Rao:
Shri Pangarkar:

Will the Minister of Transport and
Communications be pleased to refer
to the reply given to S!atred Ques-
tion No, 612 on the Ist December,
1960 and state:

(a) whether revised and up-to-date
estimates for having o Dry Dock at
Visakhapatnam have since been pre-
-pared;

(b) if so, the details thercof; and

(¢) when the work will gtart?

The Minister of Tran:port and
‘Communications (Dr, P, Suhbaravan):
{a) Yes,

{b) The revised estimates are  of
the order of Rs. 269:00 lakhs inelud-
ing foreign exchange to th. vxtenv of
Ra. 7300 lakhs. In th: revised
scheme, provision has been made for
installation of two 10-ton cranes, an
additioal heavy lift 40-ton crane, to
equip the dry dock with mechanical
automatic bilge blocks, which  were
not contemplated in the  original
scheme,

(¢) The work will be taken up as
soon a: the foreign exchange requir-
ed for he project has been secured.
We arc cxploring all possible sources
for the purpose,

Shri Ram Krishan Gupta‘ In reply
to a previous question also, it was
stated that the main problerr was one
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of foreign exchange. What sleps
have been taken so far to solve this
problem?

Dr. P. Subbarayan: As [ said, we
are exploring all avenues for the pur-
pose of foreign exchange. Rs. 73
lakhs is rather a large sum as the
hon. Membuer will realise,

Shri T. B. Vittal Rao: The Chair-
man of the Hindustan Shipvard has
staled that this project should be
given a high priority even for the
second shipyard, The Estimates Com-
mittee has endorsed it.  The Ships
Repairs Committee has also recom-
mended the taking up of thic project.
In view of all these recommendations,
why is it that the Government is
hesitant about taking up this?

Dr. P, Subbarayan: I aczert all that
the hon., gentleman says. ut so far
as the matter of foreign exchange is
concerned, from Rs. 49 lakhs 1t has
risen to Rs, 73 lakhs. The original
eitimate for the scheme was Rs. 215
lakhs which has now risen to Rs, 269
lakhs.

Shri T, B. Vittal Rao: Even for the
effective functioning of the Hindusthan
Shipyvard the dry dock is ~szential.
When that is the case. why not give
top priority to it?

Dr, P. Subbarayan: Just by giving
top priority it is not posaible to find
the foreign exchange nccessary.

Shri T, B. Vittal Rao: Under Trans-
port and Communications Rs, 300
crorcs of foreign exchange i: provid-
ed. Can we not get Bs. 73 lakhs out
of those Rs 300 crorns?

Dr. P. Subbarayan: It is noy as easy
as the hon, Member thinks,

Shri Raghunath Singh: When India
is spending practically Rs. 70 lakh=
per month, and nearly half of that
amount in foreign cxchange, may I
know why this dry dock should not
be taken up at once, when we are
paying already so much to the foreicn
companijes?
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Dr. P, Subbarayan: I know the hon.
gentleman is very good at arithmetic.
Still it is not as easy as he thinks.

Shri Ram Krishan Gupta: May I
know whether the Ministry of Finance
has been urged to give top priority
for this project?

Dr, P, Subbarayan: Ycs, Sir, we
are trying to give as top a priority
to it as possible.
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I shall reaqd it in English also.

The work of constructing the super-
structurce has sipee been swarded 1o
a contractor and s ‘n progress, Thre
work on_the construvtion of approach
roads has also been taken up for
execution. The bridge is expecied to
be completed by the end of 1861,
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The Minister of Transport and

“Communicationg (Dr. P, Sahbarayan):

As far as my report goes, the pro-
gress is going on rapidly ard we hope
it will be completed by the end of
1961,

Seminar on Co-operative Education

*1572, Shrimatl Maimoona Sultan:
Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether a Seminar on Co-
operative Education was held in New
Dclhi jn the fourth week of March
1961;

(b) if so, what problems were dis-
cussied therein; and

(¢) what were the observuotions and
recommendations made in the Semi-
nar?

The Depuly Minist:r of Community
Development and Co-operation (Shri
B. S. Murthy): (a) Yes, A Seminar
an Co-operative Edncation was held
by tne All India Cooperative Union
at New Dclhi from 25'h March, 1961
to 27th March, 1961.

(b) The Seminar discussed the fol-
lowing subjocts:

(1) Organisational st up and
financial arvangementy for
implementation of C.:-opera-
tive education programme

(2) Co-operative cducation work
in the fleld and co-ordination
with other progrommes.

(3) Achievements of ‘he Educa-
tion Porgramme.

(4) Arrangemen.s four supervisiun,
inspection  and follow-up
activities,

(5) Arrangements for production
and supply of literature,
teaching aids elc.

(8) Personnel probleme,



11785 Ora] Answers

(c) The final report of the Seminar
has not yet been received.

Shri Radha Raman: May I know
how many people attended this
‘Seminar, from which States, and
whether the report which is expected
to come out as a result of this Semi-

nar will be distributed to all Mem-
bers of Parliament?

Shri B, 8. Murthy: All the Stater
were represented,

Shri SBhivananjappa: May 1 know
how many State Seminars have heen
held so far?

Shri B. S, Murthy; This is an All
India Seminar, and arrangements will
be made for Regional Seminars.

Shrl Tyagi: What was the total ex-
penditure incurred on this Seminar?

Shri B, S, Murthy: This S minar
1s conducted by the All India Co-
operative Union, not by the Govern-
ment.

Shri Tyagi: Sir, can he not glve the
information? The Al] India Co-
operative Union is an aided institu-
tion. The hon, Minister looks into
ull the details of i's expenditure.
Could he not give the total expendi-

ture incurred, or the budgeted
amount?

Mr. Speaker: The hon. Minister
may nat know. The All India Co-
-operative Union is 1 separatc body,
Possibly the hon, Member is aiso a
Member of it,

Shri B, 5. Murthy: The All India
Co-operative Union is an autonomous
body and Government has entrusted

the training of co-operation to this
body.

Shri Tyagi: Sir, if it is not a
matter for the hon. Minister to
bother about, why was the question
admitted” I want to know how
much was spent on this.

Mr. Speaker: Order, order. The
hon. Minister is in charge of Deve-
lopment and  Co-operation. There-
fore he must keep himself in touch
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with the various recommendations
made. He takes note of the resolu-
tions for implementing them. But it
does not mean that everywhere an
institution calls for a seminar he
ought to know how much they have
spent on tea and coffee and so on.
No, no.

Shri Harish Chandra Mathur: Does
this Ministry not contribute finan-
cially to it?

Mr. Speaker: This is a different
question altogether. I am afraid hon.
Mcembers lose the main thread of it
and go into small details. Do they
want a seminar or not?

Shri Tyagi: 1 doubt. My {feeling
15 that it was wasteful. Let me be
satisfied on that issue.

Mr, Speaker: That is all right.

Shri B. S, Murthy: I am afraid
the Seminar was not wasteful. The
All India Co-operative Union is a
responsible autonomoug organisation
and it has been entrusted with the
training of co-operation. As far as
the expenditure is concerned. I think
we make grants to this Co-operative
Union, it comes to us, and then we
serutinise  the  expenditure, But
generally we will not ask how much
money has been spent this way or
that way.

Shri Raghubir Sahai: May I know
what is the composition of this
Seminar, how many officials and non-
officials were invited, and from what
category the non-officials were invit-
ed?

Mr. Speaker: 1 do not know if the
hon, Minister knows those details.

Shri B, S, Marthy: Sir, I do not
know those details.

Shrimati Maimoona Sultan: May I
know by what time the report of this
Seminar is expected?

Shri B. S, Murthy: Very soon.

Shri Kalika Singh: Laws on Co-
operation differ ’rom State to State.
May 1 know whether in that Seminar
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the point about making a uniform
law for all the Staites was also dis-
cussed?

Shri B. S, Murihy: I have already
read out the number of pointg discuss-
ed at the Seminar,

Shri Harish Chandra Mathur: Sir,
I seek yvur guidance as to what sort
of questions we can ask in respect of
these autonomous bodies. Now we
are having a spate of autonomous
bodies to which financial assistance
is also given by the various Minis-
tries, and that is as good as being
spent by the Ministries themsclves.
If the financial expenditure is a
matter of detail, we do not know
where we stand.

Mr. Speaker: Order, order. Hon.
Members must be more careful at
the time of establishing an autono-
mous corporation. When we oursel-
ves voluntarily give away powers to
autonomous corporations so that the
executive authority need not stand
in the way of their day-to-day admi-
nistration, some powers will of
course come by way of supervision
to the hon. Minister, and to that
extent 1 will allow questions to be
put, but not beyond that. Otherwise,
do not allow an autonomous corpora-
tion to come into being, or give it
only small powers. With respect to
the Ministries in charge of the auto-
nomous corporations I will allow
questions. Having entrusted the whole
thing to the autonomous corporations
by their own act, how are they con-
demning their own act? 1 am really
surprised. The hon. Member is at
liberty tomorrow, or even today, to
introduce a repealing Bill, and if the
House is with him it will repeal the
relevant Act; and hon. Members
might take charge of its administra-
tion through their Ministers. There-
fore, there is this limit, and if hon.
Member wants further details that is
not possible. And so far as the limit
iz concerned, whenever 1 disallow,
that is the limit.

Shri B. 8. Marthy: May I submit,
Sir, that this is not an autonomous

232(Ai) LS—2.
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body created by the Parliament oe
Government. This is an entirely non-
official organisation.

Shri Braj Raj Singh: It is not an
autonomous body. That is the point,
Sir.

Mr. Speaker: | believe I am also a
member of that union. Long ago,
that is, about eight or ten years ago,
we were made members of it. A co-
operative society is an independent
organisation, not created by this Par-
liament, but it is created under a
statute. More than ten people may
join together, pool the resources and
then work as a co-operative society.
It any hon. Member is not satisfied
with the working of the co-operative
society, he may write {0 the registrar
and have the registration cancelled,
or any person who is interested as a
shareholder can take charge of it.

On this question, we are only
interested in the seminar to develop
further the co-operative movement, of
which the hon. Minister is in charge.
Let us proceed to the next question
now.

Shri Tyagi: On a point of order.
You had ruled in the past that wher-
ever some funds were advanced from
the public exchequer, Parliament
would have some type of control.

1 ind that seminars are held at
Mussourie, Simla and other places. I
want to know whether that body ls
working properly and also how much
advance has been given to them by
Government?

Mr. Speaker: The hon. Member may
table a separate question, and then 1
shall consider it.

Shri Braj Raj Singh: At lcast we
could have this information, namaely,
how much money has been advanced
to this organisation for the whale
year, if not for this seminar.

Mr. Speaker: That does not arise
out of the main question.
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Shrl Braj Raj Singh: At least we
can know how much has been advanc-
ed to this organisation for the whole
year.

Mr. Speaker: All those things may
be relevant or may not be relevant; 1
shall judge as and when the matter
comes up before me.

Unfortunately, so far as the present
question is concerned, it does not
admit of questions regarding the
financial implications or how much
the Central Government have contri-
buted towards this and so on. If a
separate question is put, and if the
amount involved is a large one, and
not a small one, I shall certainly
allow details to be given on the floor
of the House.

Keshavpur Sewage Treatment Plant,
Delhi

*1573. Shri P, C. Borooah: Will the
Minister of Health be pleased to state:

(a) whether the Keshavpur Sewage
Treatment Plant in Delhi has been
recently commissioned;

(b) it so, what is the total cost
involved in it;

(¢) what is its capacity; and

(d) what is the area intended to be
catered by it?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) The cost involved is about Rs.
70 lakhs.

(c) It can treat 12 million gallons
per day.

(d) It will serve a population of
4,00,000 i.e. Government and private
colonies on both sides of Najafgarh
Road and Cantonment,

Shri P. C. Borogah: May I know
whether it is a fact that the installa-
tion of this plant was completed about
three years ago but it has been com-
missioned only now? May I also
know the reasons for this delay?
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Shri Karmarkar: I remember 1
have given the reasons for the delay
some time earlier; it is a fact that
some delay has taken place. If you
would permit me, 1 shall briefly
summarise the reasons for the delay.

Mr. Speaker: How many are there?

Shri Karmarkar: The list runs to

about three pages, but I can summa-
rise it briefly.

Mr. Speaker: It may be laid on the
Table of the House.

Shri Karmarkar: I shall place =&

statement showing the reasons on the
Table of the House,

Shri P. C. Borooah rose—

Mr. Speaker: The hon. Member may
go through the list and put questions
later.

Shri P. C. Borooah: May I know
what less has been estimated in dep-
reciation, in premature investment,
and in maintenance of the plant dur-
ing the idle period?

Shri Karmarkar: I do not think
there is any loss on account of the
maintenance of the plant, because the
plant was not maintained. Regarding
the loss that might have been caused
on account of not treating the sewage
into its proper purified effluent, as the
hon. Member will appreciate, it is
difficult to calculate it.
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Some Hon. Members: In English
also.

Shri Karmarkar: I shall read 1t :n
English also.

(a) The pay scales vary from State
to State. A statement is laid on the
Table of the Sabha. [See Appendix V,
annexure No. 51]

(b) and (c). Yes, Sir.

(d) This is a matter for the State
Governments to take action,
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Shri Assar: May I know whether
Government are aware that in many
State dispensaries, no proper Ayur-
vedic physicians are available, on
account of the low salaries, and if so,
whether Government are considering
the question of raising their salarles?

Shri Karmarkar: This question
refers to the Ayurvedic vaidyas. So
far as I can see, this variation rests on
the variations in the qualifications;
the higher the qualification, the higher
is the salary that they are getting. I
have seen a struggle on behalf of
some of the State Governments like
UP, Maharashtra etc. who are trying
to give them as good a scale as is
possible for them to give. A; I sald
earlier, I shall be happy if every
Ayurvedic vaidya is given a living
wage.

Shri Achar: From the statement, I
find that there is difference in the
scales in different regions in the sama
State of Mysore; there is one scale in
the old Bombay portion, and another
in the old Hyderabad portion now
merged into Mysore. May I know
whether there will be an effort {o
unify these scales?

Shri Karmarkar: They are like the
other services. They are trying to
rationalise in the case of this service
also, and when rationalisation comes,
I think all the salaries will be made
uniform, of course, according to the
qualifications.
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Shri Harish Chandra Mathur: Do I
take it that the Central Government
have no responsibility for bringing
about co-ordination in this matter?
The Education Ministry is doing not
only co-ordination, but even giving
financial assistance for raising the pay
of primary school teachers. Do the
Central Health Ministry not have any
such responsibility?

Shri Karmarkar: If financial assist-
ance is provided for by the Central
Government, we try to give it; it is
our duty to give it. So far as co-ordi-
nation is concerned, we have meetings
at various levels. One of them is the
Central Health Council for India.
There, we try to co-ordinate all the
problems which might be of common
interest to all the States. We shall
place this matter also before the necxt
meeting of the Central Health
Council.

Distribution of Waterg of Krishng and
Godavarl
,{4
( Shri Ram Krishan Gupta:
Shri Indrajit Gupta:
Shri Narayanankutty Menon:
Shri Assar:
Shri Vajpayee:
Shri Goray:
*1575.{ Shrl Yadav Narain Jadhav:
Shri Pangarkar:
Shri Nath Pai:
Shri Hem Barua:
Shri Rami Reddy:
Shri M. B. Thakore:
Shri Ayyakannu:

Will the Minister of Irrigation and
Power be pleased to refer to the
reply given to Starred Question No.
519 on the 28th November, 1960 and
state:

(a) the nature of further steps
since taken for distribution of the
waters of the Krishna and the Goda-
vari; and

(b) the result thereof?
The Deputy Miunister of Irrigation

and Power (Shri Hathl): (a) and (b).
Discussions have since been held with
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Andhra Pradesh, Mysore and Maha-
rashtra Governments and a decision
regarding the further steps in the
matter will be taken within the next
few days.

Shri Ram Krishan Gupta: May I
know how far the States concerned
differ from each other? May I also
know the views of the different State
Governments concerned in this
matter?

Shri Hathi: Each State has ils own
views; they differ, of course.

Shri P. R. Patel: May I know whe-
ther any principles have been laid
down for the distribution of inter-
State river waters?

Shri Hathi: So far as this matter is
concerned, no principles have yet been
laid down, but the question will be
examined.

Shri Basappa: May I know whether
the Mysore Government have raised
objections saying that though they
should have the largest share of the
Krishna waters, they have been given
a very low share? Taking into con-
sideration the extent of the scarcity
conditions, the population, the needs
of the area and the contribution that
they make to the river etc. thev are
entitled to the largest share, but only
a very low share has been allotted to
them according to the tentative pro-
gramme that has been prepared.

Mr. Speaker: The hon. Member is
trying to argue it out.

Shri Hathi: The Mysore Govern-
ment have given a detailed memoran-
dum on all these matters, and some-
thing more also has ben mentioned.

Shri Heda: Is it not a fact that the
former Hyderabad State Government
had come to a certain understanding
so far as the distribution of the waters
of the Krishna and the Godavari is
concerned? If so, do Government
think that the matter should be re-
opened now by the successor Gov-
ernments, whether of Maharashtra or
of Mysore?
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Shri Hathl: It is not a question of
re-opening of the matter by the suc-
cessor Governments.

Shri M. B. Thakore: May 1 know
the names of the States which utilised
the waters of the Krishna and the
Godavari exclusively in the past?

Shri Hathi: These were the States,
namely, Hyderabad, Madras,—there
was no Andhra Pradesh before 1951—
Mysore and Bombay.

Shri B. K. Gaikwad: May I know
how long it will take to arrive at a
final decision on this?

SLri Hathi: 1 s.'d that within the
next few days we shall be taking a
fi~a! Arcicion ac repards the next step,

Mr, Speaker: During the next few
davs, What is the exact time—hours
or minute? Shri Assar,

Shri Assar: Tre Deputy Minister
has zaig thnt ‘he decision will  be
takrn iy the next foew days. In case
the coneccrneqd Stateg do not come to
an  unaerstanding, wil the Central
Government take the appropriate
decision immediately?

Shri Hathi: What [ said was that a
decision would e taken regarding
the noxt step io b taken, We might
examine the possibility of augmenting
the water supply. If the States are
not satisfled and they have to say
anythting, we shall further negotiate
with them.

Shri T. B. V'tial Rao: The hon,
Minisler hag said that a decision will
be taken in the rewt few days, May I
know if there is a proposal to modify
the whole thing o1 refer jt to arbitra-
tinn?

Surl Hathi; A decision with regard
to the ncxt «tcn will be taken in the
next few Ayvs, There is no question
of allocat’ng the waters or changing or
specifying the share of any State.

S8art T. B. Vittal Rao: What is the
next step?

Mr, Bpeaker: I do not know, The
Question Hour iz over.

CHAITRA 27, 1883 (SAKA)

Written Answers 11796

Shri Nath Pal: | have a question to
usk,

Mr, Speaker: The Question Hour is
ovar. What can i do?

WRITTEN ANSWERS TO
QUESTIONS

Shortage of Doctors in States

*1556. Shri Chintamoni Panigrahi:
Wil! the Minister of Health be pleased
fu state:

(a) whether Goviinment are aware
that thcre is shorirge of doctors in
man; states of indis;

(u) whether Goverrment are aware
that in scme Staiwes dispensaries are
running withour ductors;

{c) whether Government have re-
ceived such reports from any of the
State Govarnmeats, specially from
Orissa;

(d) if so, what <pecial measures
have been proposed to be taken for
relieving this shur'spe of doctors in
Orissa during the Third Five Year
Plan; and

(e) whether any provision has been
made for Orissa in 1P@1.62 in this re-
gard?

The Minister of Health (Shri Kar-
warkar): (&) to (c), Yos, Bir

(d) A statement is laid on the Table
of the House. [See Appendix V an-
nexxure No, 52].

{e) The detaiied -cvired plan from
the Government of Orissa hag not
been received so far by the Planning
Commission,

H.T. Wire tor lridges in Andhra
Pradesh

#1557, Burf Rami Reddy: Will the
Minister of Transport snd Communien-
tions be plcased 10 state:

(a) what is the quantity of High
Tensile wire allotted for bridge works
in Andhra Pradesh 1n 1958-60 and
1960-61;
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(b) what is the quantity supplied
80 Isr;

(c) whether it is a fact that the
completion cf the cecnstruction of the
bridges has been held up on account
of non supply ~f the High Tensile
Wire:;

(d) if so, what are the projects
affectod by the rcn-supply of this
wire; ard

(e) what are 1the reasons for non
supply?

The Minister of Transpori and Com-
munications (Dr, P. Subbarayan): (a)

1858-G0 — 1130 ter-

10€0-01 —- -

Total —- 1184 {ons,
(b) 1189 {ons,

(c) lo (e) A stutement glving the
required information is as under:

STATEMENT

The construction of the bridge ac-
ross Gautami Branch of the Godavari
was stopped in 1959-60 by the Con-
fractors. One reason for this was the
non-availabkility of H:'gh Tensile Steel
Wire, On the sunpiy of High Tensile
Steel Wire to 1e Contractors, the
work has tecn esumed, Apart from
the Gautami Bridge the construction
o! no other lridge was delayed at
any slaga on acatnt ~° non-availability
of High Tensile Steel Wire.

2. There was delay in the supply of
the High Tensile  Stee)  Wire for
Gautami Bridge, as the steel wire was
in shovt supply. As scon as the steel
wire imported from Japan was avail-
able, the alletment we: made,

Telephone Manufacturing  Factory

*1560, Shri Ajit Singh Sarhadi; Will
the Minister of Trauusport and Com-
munication. be pleaved to state:

(a) whether Siates lacking heavy
industries are being given a chance to
have the 1lelephcne manufacturing
factory, the proposal of which is under
consideration; an

(b) if so, which States have sought
the location of this factory?
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The Minister of Itansport and Com-
munications (Dr. P. Subbarayan): (a)
The details regarding the location etc,
of the second telephone manufacturing
faciory have not yel been considered.
The proposal for seiting up the fac-
tory is still in a preliminary stage and
is under examination in consultation
with the Planning Commission,

{b) No proposals have so far been
received,

Agartala-Calcutta Air Traffic

#1561, Shri Dasaratha Deb; Will the
Minister of Transpor{ and Communi-
cations bhe pleazed to state:

(a) what is the monthly average air
passenger traffic from Agartala to
Calcutta during six months ending on
the 1st March, 1961;

(b) whether the troffic ic on the in-
crease;

(¢) whether it is a fact that pas-
ser.gers have o wait for days in order
to secure a passape; @nd

(d) if so, what steps arc being taken
to provide more flights and seats for
the convenience cf ihe passengers?

The Deputy Minister of Civil Avia-
tion (Shri Mobiaddin): (a) The
morthly average of passengers car-
rieq fromn: Agartala to Calcutta during
the six months ended 1st March, 1961
was 1175,

(b) Yes, Sir.

(c) Occasionally u few passengers
had to wait for a day or two to se-
sure g passage for Caicutta from
Agartala and vice versa.

(d) The Corporation propose to in-
troduce w.ef. 1st May, 1861 a daily
service on the Calcutta-Agartala-Cal
cuttr route with a Fokker Friendship
aircraft having a seating capacity of
36-40 passengers replacing the exist-
ing five-weekly Dakctia service with
21|28 eats.



11799 Written Answers

Fixation of Pay Scales of Clerks on
8, E. Kailway

#1568, Shri Indrajit Gupta: Will the
Minister of Railways be pleased to
siate:

(a) whether {he fixation of pay, ac-
cording to the zuthorised scales of
October, 1960, of clerks of the South
Eastern Railway Head Office has not
yet been done;

(b) if so, the reason for such de-
ny; and

(c) whether the c.erks concerned
will be safeguarded against losg of
their increased Provident Fund bene-
fits, if their pay fixation is not com-
pleted by the 21st March, 19617

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
Out of 3500 clerical staff, 3455 have
already been brought on to the autho-
rized scales. The authorized scales for
the remaining 45 have been notified in
March 1961; and they will be brought
on to authorized scales as soon as they
excrcise the neccssary option,

(¢) The “moluments will be revised
w,ef. 1st July 1959 or subsequent
date, if any, with ¢ffect from which
the cmployees choose to opt for the
authorized scale~ and, therefore, ques-
tion of losg of the kird envisaged by
the Member does not arise,

Coal Washery for Railways

*1571, Shri Ajit Singh Sarhadi: Will
the Minister of Kailways be pleased to
state:

(a) whether there is any proposal
under consideration 1o have a non-
coking coal washery of its own by
the Railways for adequate supply of
such cnal to it; and

(b) it so, whether the Planning
Commission has eproved of such pro-
posal?

The Deputy BMinisler of Raflways
{Shri 8. V., Ramaswamy): (a) No, Sir,

(h) Does not i1i-e
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Production of Sugarcane

‘151‘ Sl’u'l l‘, (‘_ Btll'(lo.lh:
Shri Ram Krishan Gupta:

Wil] the Minister of Food and Agri-
culture be pleased to state:

(a) whether there has been an un-
expected rise in the production of
sugarcane this year in the country;

(b) if so, whether crushing of the
sugarcane is causing concern; and

(c) what steps are being taken to
handle the situation?

The Deputy Minister of Food angd
Agriculture (Shri A, M. Thomas):
(a) Yes, Sir, the production of sugar-
cane is expected to be more this year.

(b) and (¢). The financial and cther
difficulties of the factories are being
looked into with a view to ensuring
that all the cane available is crushed.

Ticketless Travel

[' Shri D C. Sharma:
3346. { Shri Prakash Vir Bhastrl:
(Shri Anirudh Sinha:

Will the DMmister of Rallways be
pleased to state:

(a) the number of ticketless travel-
lers detected during 1960-61 as com-
pared to the figures for 1959-60;

(b) on which Railway there was
the largest detection of such ticketli~s3
travellers;

(¢) the amount of fines realised
from the ticketless travellers during
the same period;

(d) the amount spent over ili¢
checking staff during the period; and

(e) what was the percentage of
students and Government employecs
among these ticketless travellers?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) to (d).
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A statement ig laid on the Table of

House. [See Appendix V, annexure
No, 53].
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(e) Beparate statistics of Govern-
ment servants and students detected
travelling without tickke are not main-
tained.

Shipping Freight Rates

3347. Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
munications be pleased to refer to the
reply given to Starred Question No.
883 on the 14th December, 1860 and
state:

(a) whether Government have con-
sidered the proposa] for taking statu-
tory powers to regulate freight rates
in overseas trade on the lines of
American Law on the subject;

(b) it so, the results thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). The
malter is still under consideration in
consultation with the Shipping in-
terests concerned.

Central Board of Irrigation and Power

3348. Shri Ram Krishan Gupta: Will
the Minister of Irrigation and Power
be pleased to refer to the reply given
to Unstarred Question No. 2022 on the
19th December, 1960 and state:

(a) the main recommendations of
the 32nd Annual Session of the Cen-
tral Board of Irrigation and Power
held in New Delhi;

(b) whether Government have con-
sidered them; and

(c) if so, the decisions taken there-
on?

The Deputy Minister of Irrigation
ang Power (Shri Hathi): (a) to (¢).
A statement is laid on the Table of
the House. [See Appendix V, annex-
ure No. 54].
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Pilot Projects for Intensifieq Food
Output

( Shri Ram Krishan Gupta:
3349, { Shri Supakar:
|_Shri Hem Raj:

Wil] the Minister of Food and Agri-
culture be pleased to refer to the reply
given to Starred Question No. 871 on
the 19th December, 1960 and  state
the further progress since made in
starting some pilot projects for intensi-
fied food output with West German
aid?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): The report
of the German Agricultural Delega-
tion which visited India during Octo-
ber—December, 1960 is still awaited.

Complaints at Manmad Station

3350. Shri Pangarkar: Will the Min-
ister of Railways be pleased lo state:

(a) the number and nature of com-
plaints lodged at Manmad Junction
Station of Central Railway during the
year 1960-61 so far; and

(b) the nature of action taken on
those complaints?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) During
the period 1st April, 1960 to 28th Feb-
ruary, 1961, 77 complaints were re-
corded in the complaint Book kept at
Manmad Junction.

The nature and number of com-
plaints are as follows:

Nature Number
(1) Inefilty. 2
(2) Irregular working of

Commercial staff such as
late opening of booking
windows, absence from
duty, refusal to book
goodd

(3) Irregudar train service. 15
(4) Mechanical defects, le.,

fans and lights not work-

ing properly. 2
(5) Unsatisfactory catering

arrangements. 8
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(8) Lack of amenities. 10
(7) Non-availability of wait-
ing/retiring rooms. 2

(8) Miscellaneous complaints, 37

(9) Complaints against
licensed porters. 2

TorTAL: M

(b) Steps haVe been taken to rectify
the defects that gave rise to the com-
plaints and the staff found liable have
also been suitably dealt with.

Electrification of Parbhani Station

3351. Shri Pangarkar: Will the Min-
ister of Railways be plcased to state:

(a) whether it is a fact that
Parbhani Station on the Manmad-
Kochigude line of the Central Rail-
way has not so far been electrified
particularly when there is a power
houses in Parbhani city; and

(b) by what time Parbhani Station
is likely to be electrified?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
Parbhani Station has been electrified
on 30th March, 1961.

Commemoration Stamps

3352. Shri Pangarkar: Will the Min-
ister of Transport and Communications
be pleased to state:

(a) whether any commemoration
postal stamps in memory of any
Maharashira personality had h:en
issued during the last five years; and

(b) if so the time and the persons
in whose memory they were issued?

The Minister of Transport and "om.
maunications (Dr. P. Subbarayan): (a)
and (b), The required information is
turnished below:—

(i) Balgangadhar Tilak—1866.
(ii) Dr. D. K. Karve—1958.
8.C. and ST. in Bombay Port Trust

3353, Shri Pangarkar: Will the
Minister of Transport and Commauni-
cations be pleased to state:
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(a) the number of appointments
made in the Bombay Port by the
Port Trust both in the permanent and
temporary services during the yeur
1960-61; and

(b) whether all the seats reserved
for Scheduled Castes and Scheduled
Tribes have been filleq up?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). A
statement giving the information uplo
the end of December, 1960, is laid on
the Table of the House. [See Ap-
pendix V, annexure No. §5]. Infor-
mation for the months of January to
March, 1961, is being collected.

Quarters for P & T Employees,
Secunderabad Division

3354. Shri Pangarkar: Will the Min.
ister of Transport and Communica.
tions be pleased to state:

(a) the number of posts and tele-
graphs employees who have been pro-
vided Government quarters in Secun-
derabad Division so far; and

(b) when the remaining employees
will be provided Government quar-
ters?

The Minister of Transport and Com-
munications (Dr. P, Subbarayan):
(a) 45.

(b) Not in the foreseeable future,

Family Planning Centres in Himachal
Pradesh

3355. Shri Hem Raj: Will the Min-
ister of Health be pleased to state
the number of Family Planning Cen-
tres proposed to be opened in Hima.
chal Pradesh during 1961.62?

The Minister of Health (Shri Kar-
markar): The Himachal Pradesh Ad-
ministration propose to set up one
Mobile Surgical Family Planning Unit
and to upgrade eleven existing Family
Planning Centres in the following
institutions during 1961.62:—

(1) Referral Hospital, Solan.
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(2) Referral Hospital, Paonta,

(3) District Hospital, Nahan.

(4) District Hospital, Mandi.

(5) District Hospital, Chamba,

(8) District Hospital, Bilaspur;
and five Primary Health Cen-

tres (Location not yet decid-
ed),

Varanasi.Ghazipur National Highway

3356. Shri Radha Mohan Singh:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is g fact that the
scheme for extending Varanasi-
Ghazipur national highway upto Bara-
uni (UP.) and Chapra (Bihar) in
order to improve transport facilities
from North Bihar and Barauni bridge
to the eastern disiricts of Uttar Pra-
desh has been sanctioned;

(b) if so, when the work i: likely
to be started; and

(c) if the reply to part (a) above be
in the negative, when a final decision
is likely to be taken?

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir.

(b) Dces not arise,

(c) There is no programme of clas-
sitying the Varanasi-Ghazipur-Balia-
Chapra route as g National Highway.
National Highways 2, 30 & 31 already
exist nd connect Varanasi with Bara-
uni wvia Sasaram, Arrah, Patna,
Bakhtiarpur & Mokameh.

Derailment at Chaparmukh Station

8357. Shrimati Mafida Ahmed: Will
the Minister of Rallways be pleased
to refer to the reply given to Unstar-
red Question No, 672 on the 23rd
November, 1880 regarding derailment
at Chaparmukh station and state:

(a) whether the Railway Adn.ﬂn-
istration has submitted any investiga-
tion report; and

(b) if so, what are the findings?
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The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) According to the findings of the
District Officers’ Joint Enquiry Com-
mittee, the derailment was due to fai-
lure of Mechanical equipment,

Locomotives

3358. Shri Kumbhar: Will the Min-
ister of Railways be pleased to state:

(a) the number of locomotives of
the old stock which were condemned
at the end of the First Five Year
Plan period in various Indian Rail-
ways;

(b) the number of locomotives of
old stocks which were condemned
during the Second Five Year Plan
period each year, Railway-wise;

(¢) the number of Locomotives of
the old stock which were in use at the
beginning of the Second Five Year
Plan period Railway-wise;

(d) the number of locomotives
bought and brought in use during the
Second Five Year Plan period year-
wise in various Railways with their
cost price;

(e) the number of locomotives
which are in use at the end of March,
1961, Railway-wise; and

(f) the amount of repairing charges
of the locomotives incurred in each
Railway?

The Deputy Minister of Railways
(Shri Shahnawar Khan): (a) to (f).
A Statement is laid on the Table. [See
Appendix V, annexure No. 56].

Allotment of Funds to Himachal
Pradesh Forest Department

3359, Shri D. C, Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the amounts allotted during the
financial year 1960-81 to the Himachal
Forest Department for the following
items:

(1) General Administration;
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(ii) Colonisation and Rehabilita-
tion; and

(b) the amounts utilised so far?

The Minister of Agriculture (Dr. P,
B. Deshmukh): (a) and (b). Necessary
information is being collected and
will be placed on the Table of the
Sabhg as soon as it is available,

Loco Workshops on E. Rallway

3360, Shri D, C, Sharma: Will the
Minister of Railways be pleased to
state:

(a) the total number of Loco Work-
shops on Eastern Railway at present;

(b) the total number of labourers
employed in each of the workshops;

(e) the total number of engines re-
paired at each of the Workshops dur-
ing 1960; and

(d) the total amount spent by Rail-
ways at each of the Workshops for
(i) primary, and (ii) secondary edu-
cation during 19607
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The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) to (d).
A statement furnishing the required
information is laid on the Table.[See
Appendix V, annexure No, 57].

Minor Ports in Gujarat State

3361. Shri D. C, Sharma: Will the
Minister of Transport and Communi.
cations be pleased to state:

(a) whether it is a fact that the
amount allotted for the development
of minor ports in Gujarat State during
the Second Five Year Plan period has
not been spent and the development
works not undertaken;

(b) if so, the reason therefor; and

(¢) when the development works
will be undertaken?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Works for
the development of minor ports in
Gujarat have been taken up for exe-
cution. The progress of expenditure,
Is indicated below:—

Provision Expendi-  Anticipa- Total
Name of the Arcas in 2nd Plan  ture up- ted expen-  estimated
to 3oth diture from  expendi-
Nov. ‘60 15t Dec. ture in
1960 to 2nd Plan
318t March period
1961
Qld Saurashtra Ports 27,70,676 12,20,880 83,970 13,04,850
Kutch Minor Ports 19,24,000 15,47,476 948,200 24,9%,676
Y.haPort 29,00,000 20,52,73% 4,82,120 25,34,855
At . 1Ex-Bombay Ports . 12,50,000 18,09,961 68,071 18,78,032
TOTAL : _ 98,44.676  66,31,052  15,82,361  82,13.413

(b) and (c). Do not arise.

Passenger amenities on Batala-Qadian
Section

3362. Shri D, C. Sharma: Will the
Minister of Rallways be pleased to
state:

(a) whether Government propose
to provide any amenities to passengers

and Railway staff on the Batala.
Qadian section;

(b) if so, the details thereof, and
(c) it the reply to part (a) above

be in the negative, the ressons there-
for?
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The Deputy Minister of Railways
(8hri Shahnawaz Khan): (a) No fur-
ther amenities are proposed to be
provided at present,

(b) Does not arise,

(c) There are only two stations in
this section. The minimum basic
amenities required for the staff and
passengers have already been provid-
ed at these stations. The volume of
passenger traffic dealt with and num-
ber of staft posted at these stations
does not justify the provision of any
further amenities at present.

Orissa P, & T, Circle

3363. Shri Kumbhar: Will the Min-
ister of Tranport and Communications
be pleased to state:

(a) whether the creation of one
Divisional Engineer Phones, one Tele-
phone Sub-Division and one Tele-
graph Sub-Division in Orissa P. & T.
Circle is justified according to the re-
quirement of the State;

(b) whether it is a fact that crea-
tion of Telegraph and Telephone Sub-
Divisions and Divisions respectively
were allowed in many P, & T, Circles
in India before March, 1961 but Orissa
P. & T. circle was asked to submit
proposals in this respect just after
March, 1961,

(c) if so, whether Government pro-
pose to create Sub-Divisions and Divi-
sions of Telegraph and Telephone res.
pectively in Orissa Circle; and

(d) it not, the reasons thereof?

The Minister of Transport and Com.
munications (Dr. P. Subbarayan):
(a) No.

(b) Additional Divisions and Sub-
Divisions are sanctioned wherever
workloads justify, No proposal was
received from Orissa P & T Circle for
creation of an additional Division.
Two additional Sub-Divisions propos-
ed by that Circle were not justified ac-
cording to the standards, The Circle
was asked to review the position and

APRIL 17, 1861

Written Answers 11810

take up case for additional Sub-Divi-
sion when the workload increased.

(c) This would be created as and
when justifieq as per Departmental
standards.

(d) Does not arise.
Tea Stalls on Southern Rallway

3364. Shri Siddiah: Will the Minis-
ter of Railways be pleased to state:

(a) the total number of applications
received for the grant of licenses of
tea stalls and fruit stalls on the South-
ern Railway during the year 1959-60
and 1960-61;

(b) whether any Scheduled Castces
persons applied for the same durmng
the above period;

(e) it so, how many applied and
how many were granted licenses; and

(d) whether any preference has
been shown to the Scheduled Castes
applicants?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (d).
A statement is given below,

STATEMENT

1959- 1960-
60 61

Total No. of applications re-
ceived for grant of Tea
Stalls and Fruit Stalls . 86 36*

No. of persons belongi to
Scheduled castes :rplf;n%pp-
li;?h for Tea stalls and Fruit
1! . . . .

No. of belonging to
Scheduled castes who were
granted licences for Tea
stalls and Fruit stalls . . 3 3
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Passengers Travelling in Air.Condi.
ditioned 1st Class

3365. Shri Siddiah: Will the Minis-
ter of Rallways be pleased to state:

(a) the total number of passengerr
who travelled in the Air-conditioned
1st Class between Madras and Delhl
during the years 1850.60 and 1960-61;
and

(b) of them, how many were pass-
holders?

The Deputy Minister of Rallways
(Bhri Shahnawaz Khan): (a) 1859-60
4,697

1960-61 4,647

(b) 1959-60. Figures have not been
maintained,

1960-61—245

Rallway Offices at Madras, Trichino-
poly and Mysore

3366. Shri Biddiah: Will the Minis-
ter of Rallways be pleased to state:

(a) what was the strength of all
departments (General and Accounts)
of Ex-M. & SM, SI. and M.S. Rail-
ways at the time of integration in the
headquarters of Madras, Trichinopoly
and Mysore.

(b) what are the works centralised
at Madras, Trichinopoly and Mysore
after integration;

(¢) the reasons for such centralisa-
tion;

(d) whether there is any proposal
to shift the workshops and Stores Ac-
counts Office from Mysore to Hubli;
and

(e) it s0, the reasons therefor?
The Deputy Minister of Rallways
(8hrl Shahnawazx Khan): (3)
Ex-M. & S M. 3082
Ex-S.I1. 3234
Ex-MS, 734

—

ToTAL: 7000
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(b) (i) Accounts. After integration
the Coaching Accounts of the ex-
Railways were centralised at Trichi.
nopoly and the Goods Accounts at
Madras. No such centralisalion cf
work was made at Mysore,

(ii) Other than Accounts. All gene-
ral administration and policy matters
were centralised at Madras ilegional
Deputies were delegated with powers
in respect of implementation of poli-
cies in the Districts under their con-
trol.

(¢) (i) Accounts, The centralisation
was done with a view to ensure effl.
clency, speed in disposal and unifor-
mity in work. This also avoided mass
transfers of staff from one place to
another.

(iiy Other than Accounts. Being
the Administrative Headquarters ot
the Heads of Departments.|

(d) There is no proposal to shift
the Workshop and Stores Accounts
Office from Mysore to Hubli,

(e) Does not arise.
P. & T. Circles and Divisions

3367. Shri Ram Krishan Gupta: Will
the Minister of Transport and Commu -
nications be pleased to state:

(a) the number and names of cir-
cles in the Posts and Telegraphs De-
partment as on the 1st January 1981;
and

(b) the names of Divisions and sub-
Divisions under them?

The Minister of Transport and Com.
munications (Dr P. SBubbarayan): (a)
18:

Andhra Circle.
Assam Circle.
Bihar Circle.
Bombay Circle.
Centra] Circle.
Delhi Circle.
Madras Circle.
Mysore Circle.
Orissa Circle.
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Punjab Circle.
Rajasthan Circle,
U.P. Circle.
West Bengal Circle.
(b) A gstatement is laid on the Table

of the Lok Sabha. [Placed in Library.
See No. LT—2854/61.]
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Purna Project Canal in Maharashtra

8370, Shri Pangarkar: Will the
Minister of Irrigation and Power be
pleased ot state:

(a) whether any request by the
Maharashtra Government has been
made to the Government of India to
increase the length of Purna Project
Canal by 16 miles; and

(b) it so, the action taken thereon
by Government?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

(b) Does not arise.

Centra] Mechanised Unit in the State

3371. Shri Pangarkar: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given to
Starred Question No. 85 on the 15th
November, 1960 and state the further
progress made regarding the scheme
for establishment of a Central Mecha-
nised Unit in each State to ensure
maximum efficiency and utilisation of
the construction equipment available
at the irrigation and power projects
within its territory?

The Deputy Minister of Irrigation
and Power (Shri Hathi): A statement
is laid on the Table of the House show-
ing the progress made in the various
States, [See Appendix V, annexure
No, 58].

Passenger Amenities on N, Railway

3372. Shri Ajit Singh Sarhadi: Will
the Minister of Rallways be pleased
to state:

(a) whether any suggestions have
been received regarding provision of
goods sheds, drinking water facilities,
parce] godowns, enlargement of third
class walting halls, and covering sheds
on the passenger platforms on the
Ludhiana-Ferozepur line of Northern
Railway during 1959 and 19680 depart-
mentally;

(b) if so. which of them have been
accepted; and
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(c) the action taken thereon?

The Minister of Railways (Shri
Shahnawaz Khan): (a) No, Sir.

(b) and (¢). Do not arise.

Telegraph Offices in Punjab

( Shri Ajit Singh Sarhadi:
3373.{ Sardar Iqbal Singh:
LShri Daljit Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) how many telegraph offices are
in Punjab, District-wise at present;

(b) whether Government have pro-
posals to [fitrease their number dur-
ing 1961-62, District-wise; and ‘

(c) the names of places where these
offices are to be provided?

The Minister of Transport and Com-
munications (Dr. P Subbarayan): (a)
to (¢). The particulars are shown in
the statement laid on, the Talle [See
Appendix V, annexure No. 59.]

Quality of Food on Western Railway

3374. Shri M. B, Thakore: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 1353 on the 23rd August,
1960 and state:

(a) whether it is a fact that in
spite of repeated assurance by the
Minister on the floor of the House, the
quality of food has not yet been im-
proved on nearly all stations on West-
ern Railway;

(b) if so, what steps are being taken
by Government to improve the situ-
ation; and

(e) if not, whether any complaint
has been received by Government in
regard?

The Depuiy Minister of Railways
(8hri Shahnawaz Khan): (a) and (b).
No. The quality of food supplied at
stations on the Western Railway Is
found to be generally satisfactory, Sus-
tained attention, however, continues to
be paid by the Railway Administra-
tion to improve the standards in the
catering establishments on the Western
Railway.
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(c). Some complaints regarding
quality of food were received. Appro-
priate action to remedy the defects
pointed out in each case has been
taken.

Production of Crops

3375. Shri M. B. Thakore: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Unstarred Question No. 2253 on the
20th March, 1959 and state:

(a) what is the production, year-
wise of foodgrains and cash crops
(separataly) from 1957 to 1960, each
year; and

(b) whether the ratio of production
between foodgrains and cash cropg is
widening year by year since 18577

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) A state-
ment giving the production, year-wise,
of foodgrains and important cash
rr-ps (separately) from 1957 to 1960
is given in the statement laid on the
Table, [See Appendix V, annexure No.
601.

{(b) The production of both food-
grains and cash crops has generally
shown an increas. ihiough therce have
been fluctuations from year to year;
the ratio of production between the
fwo since 1857 has not changed much.

Basic Research in Hydraulic
Engineering

3376. Shri Ajit Singh Barhadi: Will
the Minister of Irrigation and Power
be pleased to state:

(a) how far the scheme for sponsor-
ing and advancing fundamental and
basic rescarch in the field of Hydrau-
lic Engineering and other subjects in
the various laboratories and water-
ways experimental stations has pro-
gressed; and

(b) whether any foreign technical
expert is employed for the purpose or
aid taken for this purpose?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) The
Fundamental and Basic Research Pro-
gramme approved by Government con-
sisted of study of twelve problems in
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Hydraulics, Soil Engineering and
allied subjects allotted to 18 Research
Stations in the country. It has not
been possible so far to achieve signi-
ficant progress in the study of these
problems, mainly due to the lack of
delicate scientific instruments and
equipment. A part of the required
equipment involving foreign exchange
worth Rs. 1'75 lakhs selected through
the India Supply Mission, Washington
has since been ordered and the rest
-of the required instruments, worth
about Rs. 6 lakhs are being ordered
from other countries. On receipt of
the required instruments, the Research
Stations may be expected to go ahead
with this work more vigorously.

(b) No.

Financing o! Water Supply and Sani-
tation Schemes by Municipal Cor-
porations

3877. Shri Bibhuti Mishra: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that the
Government of India have proposed to
allow Municipal Corporations in India
to finance their water supply and sani-
tation scheme; and

(b) it so, the details thereof”

The Minister of Health (Shri Kar-
markar): (a) No.

(b) Does not arise.

Fertilizers for Andhra Pradesh

3378. Shri Rami Reddy: Will the

Minister of Food and Agriculture be
pleased to state:

(a) whether the Government of
Andhra Pradesh has requested for
increased allocation of Chemical Fer-
tilisers to the State;

(b) what is the reaction of the Cen-
tral Government thereto;

(¢) what is the quantity :npplied
for the year cnding the 31st Decem-
ber, 1980 fo this State; and

(d) whether the allocation for 1961
832 for the State will be increased?
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The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes.

(b) The requirement will, ag usual,
be taken into account in making al-
locations for 1961-62 from availabl.
supplies, which are less than the
total requirements for all the States.

(c) The allotment of fertilisers is
made on the basis of financial year
beginning from the 1st of April
Against the allocation for 1960-61, the
following quantities of different fe
tilisers have been supplied to Andhra
Pradesh upto 31st March, 1961:—

(All fig. in metric tons)

—

Kind of fertiliser ' Quantity
supplied

Sulphate of Ammonia 73,670
Ammonium sulphate Nitrate 6,678
Calcium Ammonium Nitrate 15,230
Urea . . 4,004

(d) Yes. The allocation will be
more than in 1960-61.

Bullocks for Agriculturists

3379 Shri Kalika Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the scheme, if any, evolved by
the Ministry for cheap availability
of bullocks to agricultrists and co-ope-
rative farms;

(b) whether bullocks are in short
supply and the pPrices thereof are
exorbitant and rising steadily through-
out India;

(c) if so, the steps Government
have adopted for quick multiplication
of standard bullocks and reducing or
subsidising the prices; and

(d) has the Ministry studied the
scheme of the Soviet Government, as
revealed in the speech of N. Khrush-
chev at Ukrainian Communist Party
Plenum on the 1st February, 1961,
through which agriculturists in collec-
tive farms will get implements at re-
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d}.l,ced prices and if so, details there-
of?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) The
Ministry of Food and Agriculture has
not sponsored any scheme for this
purpose,

(b) According to the Report of the
Marketing of Cattle in India (1956),
the estimated ability of bullcoks in
1951 was 67'7 millions against the
estimated requirement of 654 mil-
lions. There has ben no survey rince
then.

The prices obtaining in 1960 at cer-
tain selected centres in the country did
not show any appreciable increase as
compared to the prices prevailing in
1959.

(¢) This Ministry has sponsored
var‘ous schemes for the breeding of
improved cattle including bullocks.
The State Governments have also
schemes for the establishment and
strengthening of the State Cattle
Farms and for disribution of bulls
which have similar objectives.

(d) No.

Water Schemes in CD & NES.
Blocks in Orissa

3380. Shri Chintamoni Panigrahi:
Will the Minister of Community De-
velopment and Co-operation be pleas-
ed to state:

(a) whether any amount has been
allocated to Orissa in 1861-62 period
for implementing rural water supply
schemes in the N.ES. and C.D. areas
in Orissa;

(b) if so, how much; and

(c) the nature of schemes proposed
to be implemented in 1861-62?

The Deputy Minister of Community
Pevelopment and Co-operation (Shri
B. 8. Murthy): (a) Yes.

(b) An amount of Ra. 14.47,234!. has
been proposed in the Budget Estimates
for 1961-62 by the Government of

232(Ai)LS—3.
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Orissa for implementing Rural Water
Supply Schemes in Block areas of
Orissa.

(¢) The Government of Orissa have
intimated that it is proposed to utilise
the above mentioned provision for
excavation or renovation of tanks,
wells and installation of cisterns and
pumps, etc,

Sale of Sub-Standard Drugs in Delhl

Shri Ram Krishan Gupta:
Giani G, S. Musafir:

Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that at pre-
sent many sub-standard drugs are on
sale in the markets of Delhi; and

3381.

(b) if so, the steps taken or pro-
posed to be taken to check these sales?

The Minister of Health (Shri Kar-
markar): (a) A few sub-standard
drugs were detected while stocked for
sale in the markets of Delhi.

(b) Five Drugs Inspectorg are cons-
tantly on the vigil to check the stand-
ard of drugs sold.
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Telephone Connections in Mandl
Tohana (Punjab)

3388 Shri Ram Krishan Gupta:
'\ Shri Rameshwar Tantia:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that a Jurge
number of applications for telephone
connections from merchants of Mandi
Tohana, District Hissar, Punjab are
pending since long;

(b) if so, the number of applications
and rcasons for delay in giving con-
nections;

(c) whether it is also a fact that the
applicants have also depositeq Rs.
300|- each for the purpose; and

(d) it so, the steps taken or pro-
posed to be taken for early installa-
tion of telephones?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
and (b). There are six applicants in
Mandi Tohana waiting for telephone
connections. The connections are
pending due to non-availability of
essential stores, particularly iron wire.

(c¢) Yes.

(d) Efforts are being made to expe-
dite supply of stores at site on receipt
of which the connections would be
given.
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Power Projects

3384. Shri Kalika Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) which of the power projects
schieduled for the Second Five Year
Plan lagged behind the targeted pro-
gramme due to difficulties of foreign
exchange, steel and other construction
materials;

(b) the efforls made by the Ministry
to obtain foreign exchange and mate-
rials aforesaid in respect of each of
the projects and the particular reac-
tions conveyed to the Ministry of the
different Ministries concerned with
foreign exchange and other materials;

(¢) whether the demands of indus-
trial establishments for the supply of
power in anticipation of target of
Second Five Year Plan far exceed the
present supply; and

(d) if so, the extent of the gap?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Due to
difficulties in finding foreign exchange
resources, implementation of those
power schemes which had not been
categorised as ‘Core’ projects was de-
layed to some extent. A statement is
laid on the Table showing the power
projects which were treated as ‘Non-
cure' projects [See Appendix V, ane-
nexure Ne. 61.] Because of short sup-
ply of steel, and other construction
material, some delay occurred in some
of the projects, the more important of
which are Rihand and Koyna Projects,

(b) Foreign exchange for almost
all the ‘Non-core’ Projects has by now
been secured. Supply of steel and
other materials is also being arranged
in consultation with the Ministries
concerned.

(c) Yes.

(d) A statement showing the instal-
led and firm capavities, and the load
demand for all consumers of power in
each of the States and Union Terri-
torieg at the end of the Second Plan,
is laid on the Table. |Sec Appendix
V, annexure No 62.]
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Foreign Liquors at Purl

3385. Dr. Samantsinhar: Will the
Minister of Transport and Communi-
cations be plecased to state:

(a) whether it is a fact that several
thousand rupees worth of foreign
liquors earmarked for tourists are
lying unsold with dealers at Puri; and

(b) if so, how these are to be dis-
posed of?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): (a) In Puri, only
one shop has been included in the
Tourist Coupon Scheme, and that shop
has got one thousand rupees worth of
imported liquor only to be sold to
foreign tourists under this scheme.

(b) The shop is expected {o sell
this liquor to foreign lourists against
Tourist Coupons issued by the Depart-
ment of Tourism.

Stock of Rice and Paddy in Koraput
District

3386. Shri Sanganna: Wil]l the Min-
ister of Food and Agriculture be
pleased to state:

(a) whether Governmeny are aware
that there is an economic depression
as large stocks of paddy and rice
available with the merchants, mill
owners and the producers in the
Koraput District are not lifted by the
agents of the Government of India;
and

(b) if so, what is the reaction of the
Government of India to it?

The Deputy Minister of Food and
Agriculture (S8hri A. M, Thomas):
(a) and (b), The Government of
India discontinued to purchase rice in
Orissa after the formation of the
Orissa-West Bengal Rice Zone in
December, 1959. There is, therefore,
no guestion of the agents of the Gov-
ernment of India not lifting stocks
of rice from the Koraput District,

Reports have recently been received
that stocks of raw rice have got
collected with the millers and traders
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in the Koraput District and that they
were flnding it difficult to dispose of
these stocks. The Government of
India have written to the Orissa Gov-
ernment offering to purchase this rice
at the approved Government procure-
ment prices, Their reply is awaited.

Bridges in Agartala

3387, Shri Dasratha Deb: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether demand has been made
for construction of two bridges ower
river Howrah, one near Puran Agar-
tala, and another near Maharaj Ganj
Bazar, Agartala, Tripura; and

(b) if =0. the steps being taken to
have thes» bridges constructed?

The Minister of State in the Min-
istry of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) The matter is under investiga-
tion specially in repird 1o the effect
of such siructures un the flood pro-
tection banks of the town of Agartala.

Railway Accidents in Bombay

3388, Shri Assar: Will the Minister
of Rallways be plcased to state:

(a) whether it iy a fact that seven
persons dird in Railway accidents in
a week from the 12th to 20th March,
1861 in Bombay suburban Railways;
and

(b) if so. the details thereof?

The Deputy Minister of Rallways
(8hri 8, V. Ramaswamy): (&) and
(b). Five trespasserg and two pass-
engers travclling on foot-boards who
fell down from the trains died on the
suburban section served by the
Western Railway, Similarly on
suburban section served by Central
Railway, there were five cases of tress-
passcrs run over and killed during
the said period.
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Agriculture Study Team of Japan

3389. S8hri Kumbhar: Will the Min-
ister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that an
Agriculture Study Team of Japan re-
cently visited the Hirakud Canal irri-
gated areas and have suggested im-
provement of cultivation there;

(b) if so, the nature of their sugges-
tions; and

(c) the action taken thereon?

The Minister of Agriculture (Dr,
P. 8, Deshmukh): (a) to (¢). A
Japanese Team of Agricultural Specia-
lists surveyed arcas in 6 State§™n-
cluding Orissa with a view to select-
ing four rice growing districts in 4
States in connection with the scheme
for the setting up of Demonstration-
cum-training Centres for increasing
rice production wiht the use of Japa-
nese type of agricultural implements,
The teamn has since returned to Japan
and will be submitting its report to
their Government for consideration.

D.GP, & T. Building jn New Delhi

3390, Shri Vajpayee: Will the Min-

ister of Transport and Communications
be pleased to state:

(a) when was the new building of
the Directorate of Posts and Tele-
graphs, New Delhi occupied;

(b) what arrangements were made
to provide for the air-conditioning of
the building before its occupation;

(¢) whether it is a fact that the cool-
ing and heating facilities have only
been provided to officers and the
subordinate staff allowed to suffer
even upto now;

(d) whether the absence of these
facilities has created any discontent
amongst the subordinate staff and
what steps are being taken to allay
their sufferings; and

(e) when is the air-conditioning of
the building likely to be completed?
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The Minister of Transport and Com-
munications (Dr. P, Sabbarayan):
(a) The occupation of this building
commenced on lst October, 1958 and

was completed in stages by January
1959,

(b) The building has been con-
structed with provision for central air
conditioning; the central air condi-
tioning plant could not be imporied
so far owing to scarcity of foreign
exchange,

(c) Officers entitled to room air con-
ditioners according to rules have been
provided with them. All the other
rooms, excluding big halls, whether
these are occupied by officers or sub-
ordinate staff, have been provided
with room coolers. In the big halls,
Khas Khas tatties are being installed
and also pedestal fans for air circu-
lation, In the top floor which - ex-
posed {o the gun, large capacity
desert coolers have been installed.

(d) No,

(e) The building will be provided
with a central air eonditioning plant
when the foreign exchange position
permits of import of the necessary
equipment,
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Teachers of Railway Schools

3392. Shri S, M, Banerjee: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that certain
pay scales of teachers including
Principals of Railway Schools have
not yet been implemented;

(b) if so, the reasons therefor; and

(c) when these pay scales are likely
to be implemented?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
Orders regarding revision of scales of
pay of the categories referred to have
been issued and it is expected that
payments on the revised basis would
be made shortly where it has not
been made already,
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Applications for P. & T, Posts in
Madras State

3394, Shri Elayaperifial: Will the
Minister of Transport and Communi-
calions be pleased to stale:

(a) how many applcations were
received for the posts of class III and
IV in Cuddalore, Villupuram and
Trichy Divisions of P, & T. Depart-
ment in Madras State in 1850, 1960
and 1961;

(b) how many were rejected; and

(c) how many of them belonged to
Scheduled Castes in each of the years
1959, 1960 and 19617

The Minister of Transport and Com-
munications (Dr, P. Subbarayan):
(a) to (c), The required information
is being collected and will be pilaced
on the Table of the Lok Sabha
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Shortage of Staff in P. & T, Depart-
ment in Madras State

3395, Shri Elayaperumal: Will the
Minister of Transpori and Communi-
cations be pleased to state:

(a) whether it is a fact that there
is a shortage of staff both of class III
and IV in Cuddalore and Villupuram
divisions of P, & T. Department; and

(b) it so, what action has been
taken?

The Minister of Transport and Com-
munlcations (Dr, P. Subbarayan): (a)
No Sir,

(b) Does not arise.

Poultry Development in Madras State

3396. Shri Elayaperumal: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any amount was allot-
ted to Madras State for Poultry Dove-
lopment in the Second Five Year Plan
period;

(b) if so, what amount{ was allotled;
and

(¢) the nature and progress achieved
so far in Madras in this respect?

The Deputy Minister of Agriculture
(Skri M. V, Krishnappa): (a) and (b),
A sum of Rs, 1596 lakhs was sllotted
to the Governmient of Madras for the
All-India Poultry Developnient
Scheme sponsored under the Second
Five-Yeur Plan,

(cy 28 Poultry Extensic -cum-
Devcelopment Block: have been estab-
lished in the Mudras State against the
Becond Plan larget of 25. Upto
December, 1960, 2:63 lakh eggs were
produced at these Centres out of
which 1:56 lakh eggs were utilised for
brecding purposes, 3797 birds were
distributed for the same purpose, 338
farmers were trained in poullry keep-
ing and 136 farmers were given a sub-
sidy of Rs. 50/- each for purchase of
wire-netting for their poultry houses.
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Sea-Fishing in Madras

3397 Shri Elayaperumal: Wil, the
Minister of Food and Agriculture be
pleased to state:

(a) whether any amount has been
sanctioned for Madras for the years
1960-61 and 1961-62 for the purpose
of deep sea-fishing scheme; and

(b) if not, what are the reasons?

The Deputy Minister of Agriculture
(Shri M. V. Erishnappa): (a) and
(b). The Government of Madras did
not include any scheme for deep sea
fishing in their annual Plan for 1960-61
and the question of sanctioning any
funds for that year does not arise. As
regards 1961-62, an allocation of Rs. 10
lakhs for deep sea fishing has been
made in the State’'s Third 5 Year
Plan. A provision of Rs. 2 lakhs has
been made for the purpose for the
year 1961-62.

Civil Hospital Imphal

3398, Shrl L. Achaw Singh: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that the
Anaesthetician, the Radiologist, the
Obstretician and the Pathologist have
been appointed for the Civil Hospital
at Imphal; and

(b) if so, when?

The Minister of Healih (Shri Kar.
markar): (a) and (b). No post of
Obstetrician as such has been created
for the Civil Hospital, Imphal. There
are posts of Anaesthetist, Radiologist
and Pathologist but they have not yet
been filled. Recently a candidate has
been selected for appointment to the
post of Pathologist who Is likely to
join in July, 1061.

New Stations on Quilon-Ernakulam
Line

3389. Shri Manlyangadan: Wil! the
Minister of Rallways be pleased to
state:

(a) whether there is any proposal
for opening new gstations or halts on
the Quilon-Ernakulam Railway line
and if w0, which are the places;
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(b) whether any demand has been
made regarding the opening of new
stations at any place on the above rail-
way line; and

(c¢) what has come of such represen-
tations?

The Deputy Minister of Railways
(8hr] 5. V. Ramaswamy): (a) Yes,
Opening of new Flag/Halt stations at
the following places is under examina-
tion:

1. a flag station between Tiruvalla
and Chenganacherry stations;

2. a contractor-operated Train
Halt between Perinad and
Sasthankotta;

3. a contractor-operated ‘Train
Halt between Tiruvalla and
Chenganur;

4. a contractor-operated Train
Halt between Chingavanam
and Chenganacherry;

3. a contractor-operated Train
Halt between Kottayam and
Ettumanur;

6. a contractor-operated Train
Halt béWwween Mulandurutti
and Tripunittura.

(b) and (c¢). Yes, represeniations
have been made for opening new Flag|
Halt stations at the places mentioned
in reply to part (a), as well as at the
following places which have not been
accepted for want! of adequate justifi-
cation:

1. a contractor-operated Train
Halt between Perinad and
Quilon stations:

2. & contractor-operated Train
Halt between XKXayanakulam
and Ochira;

3. 2 contractor-operated Train
Halt between Kuruppanthara
and Ettumanpur; and

4. a contractor-operated Train

Halt between Kuruppanthara

and Vaikom Road,
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Expansion of Tundla Station Yard

3400. Shri Braj Raj Singh: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that a rupees
one crore expansion plan of Railway
Yard, Tundla on Northern Railway
has been finalised;

(b) if so, what are the details of
the plan;

(c) over how many years the expan-
sion programme will be gpread;

(d) whether in the expansion pro-
gramme some existing buildings will
have to be demolished;

(e) it so, what are the details of
those buildings and estimated cost
thereof;

(f) whether the land required for
the purpose has been acquired and
compensation paid o the tenanis; and

(g) whether the Railway has also
decided to give priority to the tenants
or their wardg affected by the expan-
glon programme for service in the
Rallways?

The Deputy Minister of Railways
(Shri 5. V. Ramaswamy): (a) A
scheme for remodelling of Tundla
Yard is under execution and the work
is estimated to cos: about Rs. 20 lakhs

and not rupees one crore.

(b) Main features of the remodel-
ling scheme are furnished in the state-
ment is laid on the Table. [See Ap-
pendix V, annexure No. 63]

(¢) The work is expected to be com-
pleted in about two years’ time.

(d) snd (e), Yes. A statement
showing details of the structures to be
dismantled snd cost thereof is 1aid on
the Table [See Appendix V, annexure
No. 63).

() Yes
(g) No.
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Power from Bhakra

3401, Shrimati Maimoona Sultan:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether there is a scheme for
the supply of an additional 40,000 K.W.
power from the Bhakra system to
Delhi;

(b) if so, when; and

(c) how is it proposed to be utilis-
ed?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and
(b), The additional supply of 40,000
KW is expected to be received in
Delhi from the Bhakra system in
blocks of 10,000 KW each during the
perivd from May, 1961 to September,
19¢61.

(¢) The additional supply of
power, when received, wil] be distri-
buted amongst various categories of
consumers in accordance with the
priorities to be fixed by the Chief
Commissioner, Delhi.

Sugar Factories in Northern India

[ Shri Bishwanath Roy:
\_Shri Ram Krishan Gupta:

Will the Minister of Food and Agri-
oculture be pleased to statc:

(a) whether it is a fact that the
managements of some sugar factories
in Northern India have expressed in-
ability in crushing the sugarcane still
standing in the fleld and in paying in
time the price of the cane crushed; and

3402,

(b) it so, whether any arrangement
is under consideration for crushing the
sugarcane which is still in the field
and for paying its price in time?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (b). Some factories in Northern
India have intimated that they would
not be able to continue to pay cane
price on account of financial difficul-
tles resulting from accumulation of
stocks. The matter is under active
consideration.
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Green Manuring in Punjab

3403. Shri Ajit S8ingh Sarhadi: Will
the Minister of Food and Agriculture
be pleased to state:

(a) what is the total area from
Punjab that is expected to be covered
by green manure by the end of Third@
Five Year Plan period; and

(b) the allocation made by the Cen-
tre for this purpose?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) 13-50 lakh
acres.

(b) A provision of Rs. 5'0 lakhs is
proposed to be made in the Third
Five Year Plan of the Government of
Punjab for green manuring schemes.

African Horse Sickness Vaccine

3404. Shri Ajit Singh Sarhadl: Will
the Minister of Food and Agricultare
be pleased to state:

(a) what is the total requirement
of African horse sickness vaccine in
the country for a year; and

(b) the total production in the coun-
try and steps being taken to obtain
self-sufficiency?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) The
total equine population (including
horses, asses and mules) in the coun-
try is estimated at 2578 lakhs. The
actual number of animals to be vacci-
hated will however, depend on the
occurrence and spread of the disease,
the availability of animals for wvacci-
nation and the initiation or otherwise
of a mass vaccination programme by
the State Governments.

(b) The Indian Veterniary Research
Institute is at present producing vac-
cine for this disease at the rate of 50
to 60 thousand doses per month, The
following steps have been taken to
accelerate the production:

(i) With the assistance of the FAO,
a large breeding colony of white mice
(from the brains of which the varcine
is prepared) has been established at
the Indian Veterinary Research Instl-
tute.
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(ii) Some additional equipment for
production of the vaccine has been or
is being obtained through the good
offices of the F.A.O,

(iii) An Expert Committee has been
appointed to coordinate all work re-
lating to the production of the vaccine
and various control measures and to
formulate a concrete plan of action
for eradicating the disease.

Bhortage of Power in Madras State

3405. Shri Elayaperumal: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that Madras
is now faced with shortage of power;

(b) if so, whether the State Govern-
ment has sent any proposals in this
respect to the Central Government,
and

(¢) whether any of thesc proposals
have been considered by the Central
Government?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
The reply is in the affirmative.

(c) The following new power gen-
eration schemes are being considered
for inclusion in the Third Five Year
Plan of Madras:—

Name of Scheme Benifit (in MW
1. Kundah Hydro-Electric Sch-

eme Stage-III . . . 240
2, Mettur Tunnel Scheme . 100
3. Periyar Hydro-Electric Sch-

em Stage-1I . . . 35
4. Paraebikulam Hydro-Electric

Scheme . . . . 180

Besides the above schemes, the
Neyveli Thermal Power Station with
an expected installed capacity of 400
MW by the end of the Third Five
Year Plan will be inter-connected with
the Madras grid.

Panel for Head T.Cs.

3406. Shri B. N. Kureal: Will the
Minister of Rallways be pleased to
state;

(a) whether the panels of Head
T.Cs and squad incharge T-T.Es in the
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grade of Rs. 200—300 were issued by
the Northern Railway in the month
of September, 1960;

(b) whether the decision was taken
by a properly constituted selection
board; and

(c) it the answers to parts (a) and
(b) above be in the afirmative, when
the panels would be operated?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes. On
Allahabad and Lucknow Divisions.

(b) Yes.

(c) The panels on Allahabad Divi-
sion have been in operation since
November, 18960. The operation of the
panels on Lucknow Division was,
however, held in abgyance owing to
various representations, which are
under examination. It is hoped they
will be put into operation very soon.

‘No Dak’ Villages

3407. Shri P. C, Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) what action has been taken to
reduce the number of ‘no dak’ vil-
lages during 1960-61; and

(b) to what extent the number of
these villages has been reduced?

The Minister of Transport and Com-
munications (Dr. P. BSubbarayan):
(a) and (b). Instructions have heen
issued to Heads of Postal Circles con-
cerned for speedily reducing the num-
ber of ‘no dak’ villages by opening
more post offices, entertaining addi-
tional delivery staff and increasing the
allowance of the delrvery staff of
neighbouring offices, where necessary.

As a resuly of thig well over 800 ‘no
dak’ village have becn included in the
delivery beats of the delivery staff of
post offices in 1960-61 and orders have
been issud for inclusion of about
450 villages more in the delivery beats
of postmen eic. of the respective post
offices. )

Upgrading of P. & T. Circles

2408. S8hri Kumbhar: Wil] the Minis-
ter of Transport and Communicationg
be pleased to state:
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(a) whether it is a fact that the
Directors of Posts and Telegraphs are
the heads of Minor Circles and dis-
charge the same responsibilities and
powers as the Post Master Generals do
as heads of the Major Posts and Tele-
graphs Circles;

(b) whether it is also a fact that the
Government are considering to up-
grade the Minor Posts and Telegraphs
Circles of Assam and Mysore which
are under the charge of Directors of
Posts and Telegraphs 1o Major Posts
and Telegraphs Circles to be headed
by Post Masier Generals;

(¢) whether Government are also
-considering the question of upgrading
the Orissa Posts and Telegraphs Cir-
cle which is also a minor P. & T. Cir-
cle under the charge of a Director,
P. & T.; and

(d) it so, the steps being taken in
this regard?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
Yes, but over smaller jurisdictions,

(b) Yes.
(c) No.

(d) Does not arise.

Rice and Paddy moved from Orissa

3409. Shri Chintamoni Panigrahl:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) the total quantity of rice and
paddy moved from Orissa o West
Bengal from January, 1961 to March,
19R1;

(b) whether any quantity of rice
and paddy has been supplied to Kerala
so far; and

(c) if so, the total quantity there-
of?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a).
About 54 thousand tons of rice and 47
thousand tons of paddy were despatch-
ed from Orissa to West Bengal from
1st January, 1961 to 31st March, 1961,
Some quantities of broken rice were
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also despatched, but precise informa-
tion about the quantity despatched is
not available.

(b) and (c¢). No rice was supplied
to Kerala from Orissa, but from other
sources about 33 thousand metric
tones of rice were supplied during the
period rom 1st January, 1961 to 31st
March, 1961.

Import of Wheat and Rice from U.S.A.

3410, Shri Anirudh Sinha: Wil] the
Minister of Food and Agriculture be
pleased to state:

(a) the tolal quantity of wheat and
rice imported from the U.S.A. under
P.L. 480 agreement during the last 3

months ending 31st day of March,
1961;

(b) the total quantity of rice Im-
ported from countries other than
U.S.A. during the same period; and

(c) the effect of these imports on
the prices of foodgrains in the inter-
nal markets?

The Deputy Minister of Food and
Agriculture (Shri A M. Thomas): (a)
About 893,000 metric tons.

(b) About 14,000 metric tons.

(c) Internal prices are influenced by
various factors and it is difficult to
isolate the effect of each factor. To
the extent imported stocks are re-
leased for sale they no doubt act as
a curb on rising prices.

D.Y.C. Employees

3411. Shri Muhammed Flias: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether it is a fact thal Gov-
ernment have with!rawn the cons-
truction allowance of the employees
of Damodar Valley Corporation;

(b) it so, what is the reason for it;
and

(¢) how the loss is being compen-
sated?
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The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and
(b). It is a fact that construction
allowance has been withdrawn by the
Damodar Valley Corporation where
construction work has been completed
and normal amenities of life have be-
come availablee. The construction
allowance is generally granted, dur-
ing the period of construction, in
consideration of the absence of nor-
mal amenities of life in the places
where the projects are located.

(c) Does not arise.

Flood in Suratigarh Farm

3412. Shri B. N. Kureel: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a flood in the last
winter affected the Suratgarh Mecha-
nised Farm,;

(b) if so, what is the estimated loss;
and

(c) what are the steps Government
proposc to take to check such floods
in future?

The Deputy Minister of Agriculture
(8hri M. V. Krishnappa): (a) Yes.

(b) About Rs, 8 lakhs.

(c) The Rajasthan Government has
appointed a Committec under the
Chairmanship of the Administrator,
Rajasthan Canals Project, to devise
measures to prevent recurrence of
such floods.

Road Transport Services in Orissa

3413, Shri Chintamoni Panigrahi:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether any allotment has been
made for Orissa in the Third Five
Year Plan for the expansion of natio-
nalised road transport services in that
.State;

(b) if so, the amount allotted; and

(c) the nature of programmes pro-
posed to be undertaken with the assis-
tance from the Centre in the Third
Five Year Plan?
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The Minister of State in the Mindstry
of Transport and Communications
(Shri Raj Bahadur): (a) to (¢). The
information required is being collect-
ed and will be laid on the Table of
the House as soon as it becomes avail-
able.

Calcutta-New Delhi-London Telex
Service

3414, Shri P, C, Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Calcutta and New
Delhi are proposed to be connected
with London by means of Telex Ber-
vice;

(b) if so, what is cost of the scheme;
and

(c) what action has been taken in
this regard so far?

The Minister of Transport and Com-
munications (Dr. P, Subbarayan): (a)
Yes,

(b) Rs. 3,43,000 approximately,

(c) The equipment to be imported
has already been ordered and is likely
to be delivered in 1862. Action is
being taken to procure indigenously
manufactured equipment cosling about
Rs, 87,000/-, Negotiations are also
in progress with the appropriate
authorities in London for co-ordina-
tion of the scheme which is expected
to materialise in 1962,
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Irwin Hospital, Delhi

Shri P. C. Borooah:
8. Shri Amjad Al

Will the Minister of
pleased to state:

Health Dbe

(a) whether there are any anomalies
in the pay scales of the radiographers
and laboratory assistants of the Irwin
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Hospital, Delhi and their counterparts
in other Government Hospitals;

(b) if so, what are they; and

(c) what action has so far been
taken to remove the same?

The Minister of Health (Shri Kar-
markar): (a) There are no anomalies
in the pay scales of the posts of radi-
graphers and laboratory Assistants as
will be seen from the statement
below:—

Pay Scale Pay Scale
of Radio- of Radio-

Pay Scale Pay Scale Pay Scale Pay Scale
of Junior of Dark of Lab. of Lab.

graphers graphic  Radiogra- room Asstt. Tech.
Assistants  phers or Asstts,
X-ray
Asstts.
(in Rupees)
Willingdon Hospital 150—300 Nosuch 110—155 110—155 Nosuch 150—30C
post post
exists. exists.
Safdarjang ospital . Do. Do. Do. Do. Do. Do.
Irwin Hospital. 150—300 130—300 110—155 Nosuch 110—200 Nosuch
post post
exists. exists.

(b) and (c). Do not arise.

Irwin Hospital, Delhi

Shri P, C, Borooah:
3419. {Shrl Amjad Ali:

Will the Minister of
pleased to state:

Health be

(a) whether Government have re-
cently approved a scheme for adding
350 beds to the in-patients wards of
the Irwin Hospital, Delhi;

(b) it so, at what cost; and

(¢) what is the present bed capacity
of the hospital?

The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) The non-recurring cost is esti-
mated at Rs. 3325 lakhs and the re-
curring cost at Rs, 7 lakhs per annum,

(c) 1003 beds.

Irwin Hospital, Delhi

3420. Shri P, C, Borooah: Will the

Minister of Health be pleased to
state..

(a) whether a new outpatients’ de-
partment has recently been opened at
the Irwin Hospital, Delhi;.

(b) if so, at what cost; and

(c) what is the capacity of this de-
partment?
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Table
The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) The estimated cost of the build-
ing is Rs, 13,51,829/-.

(c) The New Out-Patients’ Depart-
ment will provide accommodation for
the following out-patients’ clinics:

(1) Surgical.

(2) Medical.

(3) Chiidren Medical,
(4) V., D.

(5) Skin.

(6) Dental,

(7) ENNT.

(8) Eye,

There is ample accommodation for
1200 to 1500 patients in the wvarious
departments of the new Out-Patients’
Department at one time; but, in view
of the (act that the patients ledve the
O.P.D. immediately after they have
been attended to, it is possible for the
new OP.D tuo treat 2,000 to 2,500
patients on every working day.

12'02 hrs,
PAPERS LAID ON THE TABLE

ORDERS UNDER WAKF AcCT

The Deputy Minister of Irrigation
and Power (Shri Hathi): On behald
of Hfiz Mohammad Ibrahim, I beg to
lay on the Table a copy of ecach of the
following Orders, under sub-section
(6) of Section 66A of the Wakf Act,
1954:

(i) The Hyderabad Muslim Wakfs
Board (Dissolution) Order,
1961. published in Notification
No. G.SR. 326 dated the 4th
March 1961; [Placed in Lib-
rary. See No. LT-2851/61]

(ii) The Mysore Board of Wakis
and the Corg Muslim Wakfs
Board (Dissolution)  Order,
1961. published in Notification

|
No. G.S.R. 327 dated the 4th
March 1861. [Placed in Lib-
rary, See No. LT-2552/61].
TELE-

NOTIFICATION UNDER INDIAN

GRAPH AcCT

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): I
beg to lay on the Table a copy of Noti-
fication No. S.0. 3067 dated the 24th
December, 1960 making certain amend-
ment to the Indian Telegraph Rules,
1951, under sub-section (5) of Sec-
tion 7 of the Indian Telegraph 1885.
[Placed in Library, See No. LT12853/
61].

12.02 hrs.
PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
copies, duly authenticated by the Sec-
retary of Rajya Sabha, of the follow-
ing three Bills, passed by the Houses
of Parliament during the current Ses-
sion and assented to by the President
cince a report was last made (o the
House on the 3rd April 1961: —

1. The Two-Member Constituen-
cies (Abolition) Bill, 1961,

2. The Banking Compunies

(Amendment) Bill, 1961, and
3. The Insurance (Amendment)
Bill, 1861.

ESTIMATES COMMITTEE

ONE-HUNDRED AND THIRTY-FOURTH
RePoRT

Shri Dasappa (Bangalore): I beg to
present the Hundred and thirty-fourth
Report of the Estimates Committee on
the Ministry of Finance (Department
of Economic Affairs)—Life Insurance
Corporation of India, Bombay.
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12:04 hrs
DEMANDS FOR GRANT3"—contd.

MINISTRY OF F0OD AND AGRICULTURE —
contd,

Mr. Speaker: The House will now
proceed with further discussion and
voting on the Demands for Grants un-
der the control of the Ministry of Food
and Agriculture, together with the
cut motions moved thereon,

Out of 8 hours allotted, the time
already taken is 1 hour and 10 minutes.
"The balance is 6 hours and 50 minutes.
How long will the Minister take to
reply?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): One hour.

Mr, Speaker: Therefore, discussion
will continue for the whole day to-
day, that is, from 12 poon to 6 P.M.
The hon. Minister will be called to
reply at the end of the day a minute

or so before 8 P.M. and he will conti
nue tomorrow.

Hon. Members who have not spoken
wil] get up firstt Those who have
repeatedly spoken may not take ad-
vantage of this and may try to avoid
speaking, in favour of other hon.
Members who have not spoken.

Shri S, L. Saksena: He wanted to
say something about sugar. 1 had dis-
alloweq his adjournment motion and
I am giving him an opportuity to
speak now,

An Hon. Member: He is to go on
a hunger strike.

Shri S. L. Saksena (Maharajganj):
Mr. Speaker, Sir, the hon. Minister
had complained sometime ago that he
had been forgotten. Probably now
he wil] be happy because he has hit
the headlines, particularly in regard
to the sugar crisis.

I think the sugar crisis today is an
-exaggerated one. I do not deny its
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existence, I think the mill-owners
have exaggerated it to blackmail the
Government. 1 want to quote from
the statement of the President of the
Sugar Mill-owners' Association, He has
said that the total available supply of
sugar this year would be 355 lakh
tons, 35 lakh tons being the carry-
over from last year and 20 lakh tons
the production in the current season.
He says that the consumption is only 21
lakh tons and so there will be a sur-
plus of 9'5 lakh tons which sheuld be
exported after keeping 5 lakh tons for
the normal carryover of stock on 31st
October, 1961. I was surprised that
he even went tg the extent of saying
that the cane price should be reduced
to Rs. 1-7-0 in order to enable sugar
to be exported. He also wanted an
increase of Rs. 5:51 per maund in the
price of sugar without worrying how
much the consumption of sugar would
be reduced thereby. These are the
demands of the Sugar Mill-owners’
Association, and their President has
voiced them.

12:05 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

Now I want to refer to the report af
what our hon. Minister had said in
the Consultative Committee of Parlia-
ment. He also expressed the fear
that he would have a stock of about
2 million tons at the end of the
season. He says that the main cause
for this crisig is the increase in ac-
reage under sugarcane. Probably he
thinks that this is because the price
of sugarcane has been raised, that
because the sugarcane price hag been
raised, therefore, there has been an
excess of area sown with sugarcane.
He has said that the increase in UP
alone is about 4 lakh acres this year.

1 am surprised that the hon.
Minister has given these figures, which
I venture to say are wrong. Probably
he got the flgures of sugar'ane acre-
age from the UP Government. In the
upP Assembly, Shri Rauf Jatri,

*Moved witﬁ the recommendation

of the President.



11851 Demands

Deputy Minister, replying to  Shri
Madan Pandey said that the area
under sugarcane cultivation had in-
creased from 19 lakh acres to 23
lakh acres, indicating thereby that
cane cultivation had become very
profitable,. I want to tell you that
the normal acreage of sugarcane in
UP is 30 lakhs, not 19 lakhs or 23
lakhs every year. According to the
Indian Sugar Manual published by
the Sugar Technologists’ Association
of India, the area under cultivation
of sugarcane in UP in 1856-57 was
30.66 lakh acves, in 1957-58, 3031
lakh acres, in 1958-59 2747 lakh acres
and in 1059-60, 29:17 lakh acres.

Therefore, it is wrong to say that
the area under sugarcane has increa-
sed. It would have been correct to
say that there had been a fall of 6
lakh acres in the area under sugar-
cane since last year, if the figures
given by Shri Rauf Jafri were cor-
rect. T want to say tha' the figures
he has given are wrong figures. Fro-

" bably the figures were supplied to
him bv the Cane Commis ioner, UDP
who deals with the acreage in sugar
tactory reserved zones and no' with
the acreage in the whole of TUP. As
regards UP, such large fluctuations
are normal, Thus the acreage under
cane in UP in 1952-53 was 2645
lakh:. Next vear, in 1953-54, this
acreage fell to 19.73 lakhs. So in one
year alone, there wag a sudden fall
in acreage under sugarcane of nearly
7 lakh acres.

I will now quote from Indian Sugar
publiched by the Indian Sugar Mills’
Association. In fact, its figures can-
not give an advantage to me but only
to the other side, namely, the sugar
mill.owners, Even according to it,
the acreage under sugarcane in
19%9-60 in UP wasg 29.17 lakhs and in
1960-81, it is 31.09 lakhs. That means
there is an increase of 192000 acres
in UP only. But in the whule of
India. there has been a fall in acreage,
In 1959-60, the area under sugarcene
was 57°18 lakh acres and in 1860-81,
51.57 lakh acres, that is, there has
been a fall in sugarcane acreage of
nearly 21,000 acres since last year.

232 (ADHLS—4
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Now, there is a rise in acreage In
UP by 1, 92,000 acres, a fall in Andhra
Pradesh by 72,000 acres, a fall in
Madras by 78000 acres, a fall in
Mysore by 18,000 acres, a fall in Bihar
by 15,000 acres and a fall in Mcha-
rashtra by 14,000 acres. Therefore,
the argument advanced by the Mill-
owners' Association that because the
price of cane has risen, therefore,
the acreage hag gone up is wrong.
The acreage has actually gone down
from 5178 lakh; to 51.57 lakhs all
over India since last year,

As for the rise of acreage in UP, I
would like to tell the hon. Minister
that the rise and fall in the area under
sugarcane in UP as well as over
India runs in a four year cycie.

Thus, if you see the figures for the
past 30 years—from 1830-31 to 1880-
61 from the Manual—you will find
that the maximum area and the mini-
mum a-ea under cane ciultivation are
obtained every fourth or fifth year.
Every fourth or fifth year, there will
be the highest and the lowest area
under sugarcane, That is to say,
this cycle has been going on all along.
Thig year, there was peak acrcage
under cane. Next year, there will
be a fall in area. After that, there
will be a greater fall and finally, at the
end of four years or so from now,
there will be minimum acreage. In
that vear there will be no cane for the
factories and the factories will be
starved, for cane,

I will quote the figures for ail-India
and for Uttar Prade h to iliustrate
my point, Sometimes, there is a fall
which is as large as 6 lakh acres in
one year in Uttar Pradesh. In
1952-53 the acreage was 26.45 lakhs.
In 1053-54, it was 19.73 lakhs. Bo
suddenly, the cane acreage had fallen
by about 7 lakhs, in Uttar Pradesh
alone. This fluctuation by seven lakh
acres in one year {g nothing. Every
year, there ig fluctuation in area under
cane. I would lke to inform the
Minister that every fourth or firth
year, this cycle is repeated As I
mid, in 1952-58, it was 26.45 lakh
acres. In 1953-54, Tt was 18.73 lakh
acres. Suddenly, there was a fall of
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[Shri S. L. Saksena]

seven lakh acres. In 1954-55, again
there was a rise, and the area under
cane rose to 22.92 lakh acres, Again
in 19855-56, there was a further rise,
namely to 27-20 lakh acres. Again
in 1858-57, there was a still further
rise, and the peak year in the cycle
was reached and the area under
cane in that year stood at 30-66 lakh
acres. But then there was a fall in
1957-59 to 30-31 lakh acres and the
reverse cycle began. Next year, in
1958-59, i.e, in the fifth year after
1953-64, the lowest acreage in recent
years in U.P. was again reached and
the area under cane stood at 27.47
lakh  acres. Again, since then
there hag been a continuous rise,
namely, 29.17 lakh acres in 1959-60
and 381.09 lakh acres in 1960-61. So
we gee the cycle is being repeated
every fourth or fifth year during
which the acreage goes up and then
decreases and every fourth or fiifth
year the maximum and the minimum
areas under cane are repeated.

Now, this rise and fall in acreage
does not depend upon the sugarcane
prices, The prices of sugarcane may
be high or low. It is really the price
of gur and the price of cane paid by
khandsari that matters here, and that
is the reason for this phenomenon in
Uttar Pradesh as well as all over
India. If the price of gur iz high, you
wi'l find the acreage is large; last
year the price of gur was Rs, 15 to
Rs. 174. This year, the price of gur
has fallen and ranged from Rs. 12
to Rs, 14 per maund. The result is
that while last year the acreage had
gone up, and the area under cane
was at is peak, th's year the acreage
will go down comparatively and the
four yearly cyc'e will be repeated as
before.

So, you need not go in search of
any law for reducing the acreage
under cane cultivation next year. The
area is bound to go down. What you
have to do is to see that the khand-
sarl and gur industries are fully
developed and they have a flourishing
export market and there are not
fluctuations in their price. Then
alone this cycle of maximum and
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¢+ minimum acreage under a sugarcane

" every fourth or fifth year can be
broken, Last year the factory-owners
were demanding the strangu’ation of
the khandsari industry. They said
that khandsari was respons’ble for
destroying them. But what did you
do? You put a heavy excise duty on
it, The Uttar Pradesh Government
levied a cess of an anna per maund
on cane used by khandsari. The
result is what today you have
got surplus of cane which you cannot
crush. The grower is at the mercy of
the millowners and the Government is
in a fix. The real crisis today is not
the small rise in the acreage under
cane which wi'l fall actually accord-
ing to the cycle next year. The
real crisis is that the price of gur
has fallen so low that there is large
diversion of gur cane to sugar
factor'es this year, but next year
there will be a lower acreage under
cane owing to the low price of gur th's
vear. Because of the low price of
gur this year, the cane that was
meant for khandsarj has been divert-
ed to the factories, with the result
that you are now finding it difficult to
crush the cane. This is the main
reason.

What is the production of khand-
sari this year? In the same publica-
tion—The Indian Sugar Manual, 1959
—we find that the production of
khandsari in 1958-59 was 2.5 lakh tons.
Now, T shall refer to the reply given
by the Government in answer to an

unstarred question about the total
production of khandsari sugar in
1959-60 and the amount of Central

excise duty realised from khandsari
sugar in 1958-60. The reply shows
that we got a sum of Rs. 37,21,000
by way of excise duty on khandsari.
That was the basic du‘y, while the
additional duty on khandsari was
Rs. 348 lakhs., As against Rs. 182
lakhs, which the Finance M-nister
haq expec’ed from this excise duty on
khandsari in 1059-80, he got only
about Rs. 40 lakhs in 1959-60. It
the charges of collection of this Rs. 40
lakhs are deducted, the income from
this excise duty on khandsari will be
almost nil. But the Finance
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Minister has fulfil'ed the wishes of
the sugar millowners and has
succeeded in destroying the khand-
sari industry and we are therefore
"fgced with the problem of surplus
sugarcane this season,

Now, what about the production of
khandsari this year and the last? 1
am quoting from the statement show-
ing the production of khandsari sugar
State-wise during the year 1959-60.
‘In Uttar Pradesh, the production of
khandsari sugar during what period
was 474.50 thousand quintals, while the
Jfigure for the who'e of India was
505.51 thousand quintals. I do not
know if the answer was wrong. If
the answer was correct, it only shows
that the production of khandsari in
1959-80 was only 50,551 tons in the
country. T¢ had suddenly fallen from
2.5 lakh tons in 1958-59. The quantity
of khandsari produced is thus terribly
reduced. I do not know if the
figures are wrong., But, if the figures
are correct, it means this: that you
have succeeded in destroying the most
essential cottage industry, viz.,, the
khandsari industry, and its produc-
tion fe'l down from 2.5 lakh tons in
1958-59 to 50,000 tons in 1959-60, and
the production cannot be larger this
year, So, the cane which used to go
to produce two lakh tons of khand-
sari has been diverted partly to gur
mak'ng, bringing abou! a crash in
gur prices and reducing them from
Rs. 18, the average last year, to
Rs. 125, the average this year, and
partly to sugar factories, making it
difficult for them to crush it.

One maund of khandsari requires
15 or 18 maunds of cane to produce
it. So, 2 lakh tons of khandsari are
the equivalent of 30 lakh tons of cane,
and 30 average-sized modern sugar
mills will be required to crush it
But a large part of this cane surplus
resulting from the destruction of
khandsari has gone to gur making,
bringing down gur prices so low. The
remainder has ben diverted to sugar
mills which are finding it difficult to
crush the whole of it. So, the entire
amount of surplus supply of cane to
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factories this year is due to the fact
that the cane which was meant for
khandsari has been diverted to the
mills. 25 per cent khandsari mills
have closed down because they could
not run profitably after paying the
excise duty and the cane cess and
the other taxes levied on it by the
Uttar Pradesh Government. The
Uttar Pradesh Government last year
said that there was not enough cane
and the sugar factories were not
having enough cane to crush. This
year the case is reversed and the
U.P. Government 1is crying that
factories w'll not be able to crush all
the cane even till July. I therefore
warn you that if you do not remove
the excise duty from khandsari sugar
and if the UP Government does not
remove the cess on khandsari cane
and licence fees, the khandsari
industry wil! be completely des‘royed
and you will be in a very great diffi-
culty. Therfore, I want to tell the
hon. M'nister that khandsari and
gur are the only safety valves to keep
the sugar industry under control. If
you destroy these industries, the
grower will be thrown entirely at
the mercy of sugar mills and he will
not be able to get an adequate return,
for th’s crop. You destroyed the
khandsari industry for the profit of
sugar millowners in years of zhort
production of sugarcane. The result
is that in this year of peak sugarcane
production, the factories cannot crush
al] the cane and you are thinking
how to control the situation.

Com‘ng to the amount of sugar
production thiz year, the Chairman of
the Indian Sugar Mills Association
has said that it will be 30 lakh tons. T
have got some figures. T am relying
on Indian Sugar, because the Gov-
ernment have got no statistics of their
own. I will tell you the main
reason why you are in such a great
dificulty. You have no department
of Sugar statistics of our own. You
depend entirely on the figures of the
Indian Bugar Mills Association. 1
want to remind the House of whnat
the Tariff Board had said in 1960
They said that the sugar crisis was
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merely due to the fact that the Gov-
ernment had got no department of
statistics with regard to these ma‘ters
concerning sugar. You may remem-
ber that in August 1949 there was a
crisis, when the price of sugar had
shot upto Rs, 70|- per maund in some
parts of the country. In Bombay,
sugar was then selling at Rs. 100
per maund! The Tariff Board had
said that Government haqd their wrong
statisties about sugar supp''ed to
them by Mills and that led to the
crisis. This is what the Tariff Board
said: —

“In order that such control may
be effective, it is necessary that
the present machinery for the
collection and compilation of
sugar statistics should be streng-
thened so as to be able to obtain
correct and comp'e‘e statistics of
production We would lay
great emphasis  on this matter
because we have found that the
present organisation of statistics
regarding the sugar industry is
inadequate and unsatisfactory,
that the figures furnished by the
mills to the Director, Indian
Institute of Sugar Technology, are
incomplete, because several mills
do not send any returns at a'l,
and that there is no machinery to
check the accuracy of the figures
furnished by the mills from time
to t'me. We have also found that
there are considerable discre-
pancies between the figures, as
furnished to us by the Syndicate
and there submit'ed to the
Director of the Indian Insti-
tute of Sugar Technology by the
mills in their fortnightly returns

of production, despatches and
stocks.”
This is the pronouncement of the

Tariff Board in 1850. I am sorry to
say that no steps have yet been
taken to improve the situation and
to make collection of correct, verified
statistics. You do not got correct
sugar statistics because there is no
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machinery for compling it, and
there is no machinery to check the
s‘atistics. The result is that you have
to depend on the mach‘nery of the
Indian Sugar Mills Association.

To prove how the Indian Sugar
Mills Association tr'es to see that
Government do not get real facts in
respect of sugar, let me give one
interesting illustration, You will be
surprised to know that there was a
ques‘ionnaire issued by the Tariff
Comm'ssion to the sugar factories
about the cost structure of sugar. You
know what happened. The Sugar
Mills Association sent a circular to
the factory-owners that the Associa-
tion would give a reply and that the
factories need not send a reply. They
said so because they wanted first to
manipulate the figures to suit their
own ones before they sent them on to
the Government. This is what the
Tariff Comm'ssion themselves have
complained and the resu't was the
factories did not supply the figures:

“In the questionnaire issued to
producers we had asked them to
furnish particulars regarding the
worn-out machinery proposed to
be replaced in the next five years
along with specificatons and cost
of new mach nery to be installed.
They were requested to justity
their claim by giving full infor-
ma‘ion regarding the details of
plant and equipment needing
replacement in the immediate
future, the resources avai'able
w'th them and the amount of
external assistance required by
each factory. Out of 158 factories
only 32 factories have furnished
the information on the above
points. The response was limited
because we understand that the
Indian Sugar Mills Association
had sent a circular to sugar
factor'es intimating that as these
questions were of a general
na‘ure the Association would
furnish replies to the Commission
on behalf of its "
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So, the Association did not want the
figures to be given directly by the
factories. They wanted to adjust
and manipulate the figures and there-
fore, the Tar.fi Commission did not
get the real figures, So, the com-
plaint of Shri Mehta was perfectly
justified. He wanted the real figures
from the factories but the fac.ories
did not want that he should get the
real figures. But because I have no
other figures, I also depend only on
the figures given by the Association.
But even these figures could not
justify that there was production of
30 .akh tons this year.

In this issue of Indian Sugar we
have got figures up to 1lst March,
1961. The production wag 17,10,496
tons, Last year, on the lst March,
the production was 15,81,139 tons;
therefore, the extra produciion up to
1st March was 1,29,357 tons only. In
the months of March and April, all
the factories which worked last year
worked this year also. Only one
factory-Hardoi—and one more fac.ory
have closed in March this year. So,
in the month of March nearly the
same number of factories worked
last year. Last year eight factories
had closed 1n April and this year
four have already closed. T can give
the names. Already Hardoi was
closed on 22nd March. This mon'h
Masodha has closed. Bhatni
will be closed today or tomorrow.

Shahganj is closed and some other
factories are closing this month,

The difference in the production of
sugar last year and this year cannot
be very great. I can accept that some
factories will go for longer period in
the month of May and probably one
in June also. I do not know which
factory it is and I really doubt whe-
ther it will go in June. But even
then, I can say that the difference in
production beiween last year and this
year cannot be t> the extent they have
said. If 19 lakh tons was the extra
production up to 1st March, in the
remaining months, there cannot be
more than 2 lakh tons excess produc-
tion this year. 1 know that the
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amount of sugarcane production in the
south is much less this year. In the
m.nths from June to Oclober, the total
produc.ion in the rest of India last
year wag 78,000 tons, So, it will
become reduced this year. In the
months of March, April and May
there will be some more produc-
tion and I will put it at 2 lakh tons.
Even then, there can be an extra pro-
duction of only 3 lakh tuns over last
year. Tha! means, 24:22 lakhs tons
were produced last year and this year
the production will be 2751 lakh
tons, That .s the maximum we can
expect. If the figures are properly
checked and a proper estimate is made,
under np circumstances can the pro-
duction this year be above 275
lakh tons. Therefore, the scare that
30 lakh tons will be pr:duced and
therefore Government must come and
reduce the price of sugarcane is all
bunkum,

Government themselves have said
they welcome the increase in the pro-
duction of sugarcane.

Shri D. C. Sharma (Gurdaspur): Is
the word ‘bunkum’ parliamentary?

Shri Braj Raj Singh (Firozabad): It
18,

Shri 8. L. Sakesena: Here is a ques-
tion pu: by Shri Khuswaqt Rai and
Shri Harish Chandra Mathur:

“g71 ®ra 74T yia T 98 ¥R

Q w74

(%) w7 qg 7 § fe fegh @d

W T g AT ¥ T8 W ad

QAL w ¥ e 2w o

’(!t

(=) T @ T oy
The reply was:

atg WYT gfe g Ay g

(w) =& qwa # agam N

sraraer X AT ® featAr WG
i ¥ wger frfr
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There is no psychology of scarcity.
This was the reply c¢f the hon. Minis-
ter himself. The Estimates Commit-
tee have said that it is good that the
production has improved and the
increase in production should be con-
tinued. Therefore, the increase of 2
laukh or 3 lakh tons over last year is
some'hing of which he should be
proud and on which he should be
vongratulated and it is not something
which he should be worried about.

What then is the real crisis? One
cause of the crisis, as I have already
said, is the diversion of sugarcane
from gur and khandsari to sugar mills.
Another thing to which I wish to
draw the atiention of the hon. Minis-
ter is this,

Mr. Deputy-Speaker: The hon.
Member’s time is up. He has alrendy
taken 22 minutes,

Shri S, L. Saksena: I shall finish in
10 minutes. I am the first speaker of
my party. Half an hour is the normal
limit.

Mr. Deputy-Speaker: Which party?
Shri S, L, Saksena: PSP,

Mr. Deputy-Speaker: He might have
another 5 m nutes.

Shri 8, L. Saksena: I would point
out that the total despatches of new
sugar from the new production fr.m
all factories up to 15th March, was
2030 lakh tons. Of this total des-
patches, 2.28 lakh tons was the des-
patch from new sugar this year. That
means 11 per cent of the production
ol new sugar this year has been des-
patched up to 15th March. I would
point out how these despatches of new
sugar are distributed among the fac-
tories in various States. Of these
despatches, the share of the UP, mills
1s 7 per cent only. UP. mills have
despatched only 7 per cent of the
sugar they produced this year whereas
11 per cent is the all-India average
of all despatches of new sugar made
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this year. Mills in Mysore, Rajasthan
and Kerala have despatched 30 per
cent of their new production. Maha-
rashtra mills have despatched 11 per
cent. Madras Mills have despatched
13-75 per cent and Andhra mills 12.5
per cent. Because the southern zone
:s not controlled, the despatches there
are much larger and in north India
much smaller. If U.P. mills had des-
patched 11 per cent of their new sugar
production equal to their share of:
average despatches, they would have
despatched 10°10 lakh maunds more
sugar than they did last year. The
godowns of sugar factwries in U.P.
then would not have been full and
their bank ceilings would not have
been reached.

Therefore, the complaint of the U.P.
Chief Minister ;s this, In TU.P. the
sugar factory gedowns are full, because
the off take is very small. Banks are
refusing further credit to mills. There-
fore, they cannot implement the Wage
Board recommendations and cannot
pay the cane-growers. But their off
take is small because it is controlled
and in southern areas, it is not con-
trolled. The real cr'sis is this differ-
cntiation and discrimination betwecn
the north and the south mills. The
southern mills are not conirolled in
their despatches. Therefore, they can
sell sugar at higher prices and accord-
ing to decontrol methods. They can
send where they like and how much
they like. But the UP. and other
mills ‘'n the north are controlled and
are given small quotas, with the result
that they cannot despatch in greater
quantity and their godowns are full.
There are, therefore, two main reasons
for the present crisis. One is the
strangulatizn of khandsari and gur
industries and the second is the dis-
cr mination between the north and the
south sugar factories in the matter of
control. If these two reasons were
not there, then there would have been
no problem. There is no probiem of
over-production of sugarcane or larger
area being brought under sugarcane.
In fact, the area under cane this year
has gone down.
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About the price of sugarcane, it has
been said that the price of sugarcarie
is too much. But even the Estimates
Committee in their report have found
fault with the Government that they
have not tr.ed to find out the actual
cost of production of sugarcane. The
first essential and necessary thing is to
find out how much is the cost of pro-
duction of sugarcane. Government
themselves say that they have got no
figures regarding the cost of produc-
tion of sugarcane.

Therefore, Sir, I say that this pro-
blem of over-production of sugarcane
this year is absolutely a myth, The
reason of the crisis is different. Either
you de-control sugar all over India or
you impose control all over India.
Then this sugar crisis will be resolved.

Shri Bibhutl Mishra (Bagaha): You
want to control khandsari?

Shri 5. L. Saksena: No. Control
sugar, both in the north and south or
you do it all over India. Do not con-
trol it in the north and not in the
south, with the result that there is

mudadle.

You want now to export some sugar.
There is still some margin for exports,
You nave already exported one lakh
tons of sugar this year. You want to
export some more sugar, Where is
the money to come from to gubsidise
these exports? I want to say one
thing. The mills in the south get a
higher price of Rs. 4 on account of
freight advantage, The factories in
the south get a price for sugar at
which sugar from north lands there.
The cost of production may be only
Rs, 37, but they will sell it at Rs. 41.
So this Rs, 4 is the advantage because
production in the south is less, in the
north it is higher and sugar goes from
here to there. If this money is mop-
ped up by the Government by addi-
tional excise duty or in a similar way,
that will help the exchequer. They
have no right to get this money, and
this money can be used for subsidis-

ing exports.
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If you de-control sugar what will
happen? First of all, you know, the
consumption will rise. In  1852-53
there was 12 lakhs tons of consump-
tion. Then Mr. Kidwai de-controlled
it and in the next year it jumped to
16 lakh tons—4 lakh tons in, , one
year—because the pent up neosssities
of the people had to be satisfled.
Therefore, if you had de-controlled
sugar on 1st June last year, the consu-
mption would have been at least 3
lakh tons more this year and there
would have been no difficulty now.
Now we are in a difficulty, I would
suggest that as soons as the season is
over, on 1-6-1961 you rmust de-
control sugar and release sugar quotas
liberally. Then the problem will be
solved, and there will be no cresh in

sugar prices.

1 congratuate the Minister on the
increase in production of sugar that
haz boen achieved. But the way of
Adistribution is wrong. The way of
imposing control in the north and
having no control in the south is also
.oorking uad discriminatory and must
be ended forthwith.

There is one more thing. The diffe-
rence betwcen the ex-factory price
and the price at which it is given to
the consumer is about Rs. 2:85 per
maund. If you de-control it, you will
find that there will not be difference
of more than 12 annas. You will thus
be able to get Rs. 2 extra. Either
you give it to the consumer by selling
to him sugar at Rs, 2 a maund less,
when there will be increased consump-
tion of about 2 lakhs tons in the coun-
try, or you take jt for the Exchequer
by fixing a higher ex-factory price of
sugar and use it to subsidise exports.
As I said, there it at present a diffe-
rence of about Rs. 2'95 in the price,
at which the consumer gets sugar and
the price at which the factory sells
sugar. In the normal market there is
only a difference of about 12 annas.
Rs. 2 higher price is due to the impo-
sition of control and higher handling
charges by Government, This diffe-
rence can be used for subgiding sugar.
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Therefore, the present crisis can be
solved by merely lifting the control.
Of course, it is not possible to do so
in the middle of the season. As soon
as the season is over, I suggest that
you take steps to de-control gugar. 1
would also suggest that there should be
no difference betwen the north and the
south ag regards control. There must
be similar treatment &ll over India.
The mills in the south have no right
to take the extra Rs. 4|- on account
of f{reight advantage. Ths money
must go to the exchequer by way I
an additional excise duty and should
be used to subsidise exports of sugar.

About the food situation, Sir, I only
want to congratulate the hon. Minister
on having nearly solved the problem.
But this is no consola ion, when we
are still depending on imports, I must
say, Sir, that at least as much money
as you spend on imporis must be
given to the cultivalors by way of
loans. You cann t expect the poor,
starving cultivators {o increase the
per acre yield unless you give them
sufficient loans. You cannot expect
him to invest enough money in agri-
culture unless you assist hm by giv-
ing liberal loans. Therefore, the cui-
tivator must get enough money to
show better results and to incrcase
food yleld. Unless that is done, you
will not be able to solve the food
problem. I hope so n the money that
we are spending on imports will he

spent on giving loans to the agricul-
turists.

o T Pt fog  (FgTIW) -
Jreqw wgEa, frxx faw ofr q47
R g W ¥T AR ¥ wowew F
ATEW WX JT T AT —

*“The Ministry ha: vungled the
food problem”.

IR gz ft v w—

“They have utterly disregarded
the animal husbandry side of the
matter.”
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IEFT (9% 7 gu I o W
w3 {w—

“If we take into account the two
crores of cows which are not

wanted for any purpose—they are
no good for agriculture; they are
no good, possibly, for anything
except to serve as beef for
food, "

L T wATE IR w9 fv—

“I put this simple question to
anybody who wiil defend protec-
tion of stray cattle.”

¥ 77 ¥ 7R 71 39177 AN 5
i1 Jrear 5wy &Y afgyay w0 gw W
TR AH g, W 5T fw oS
N @ Fg & A IFWAT FAT w T
21 3R F TATA F1 AT AN 77 AT,
T 1 AMEaT H v A g —

“The State shall endeavour to
organise agriculture and animal
husbandry on modern and scienti-
fic lines and shall, in particular,
take steps for preserving and im-
proving the breeds, and prohibiting
the slaughter of cows and calves

and other milch and draught cat-
tle.”

§ oy 7 Tt wwm g v g Y
&F wra7 A1 &7 qdl Fed ¥ wadEe
FATF | AT A TR F TE ARG
qaEg & oA wff 99 s ¥ 98w
T {17 q, wgifw qfg I7 F 9rer o
fimaf 2y @1y, afk 3= ¥ awa I,
A 98 39 T 1 afer €1 9
IT AT FT TR AR |

FEix ag fr g7y fe agi 9T A,
AT ¥ A @, TG T I A
& o AT X & ot T, o
qreRs, QT WERE, Wi T ORW
*1 13t &, g € 3.7, A 4TI 534
FTRAE TIALF AR FeT WA
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STA | 7T AT Y qur Fav e
W MY W N9 w5 @R § o
gea ¥ o9, O §F ¥ W 7 05T
wfe FY FTea F TTCL ATHEAT &Y aHAT
¢ 1§ 7 ft wger g g oma-
a9 F A § suner fow Af wwy &
TR ¥ 99 ¥ g AdE 9gy 6% T
A N AR FA F g § 0F
TR qE OF 4 T § TAGT 76T |
i o &1, Sfes 18 v § fF fegea
F qr0 FHEAT I s g wafaai
9T | ATAT WIZE FT 06 & Fw1E q@
sgaear ¢ % 3w ug R TA §,
gafad faw faw @¥8¥ *1 @ww-fea Y,
3q few Sw " & wWRT T
fear S | F 9 FemT wEgw g (w4
gy e § |

IRIA A6 ATT F1 FIHT T CF
a® ¥ f&1, T F F1 AF-AY,
T F7 WrAY-gAT, THT & fE I AWl A
e A rawn g waa q
wrear  fa wrea ¥ afadms @ o1 aF ey
W A I §, A OF agT wegr 9w
§ o 3 F WO A F wIfaai 1
qCRY §1 g0 ING At Afgd | W
@ weaew ¥ I9rg fem oft war @
g FeE & & fadrsr v Wi MR
wrfz Y w1 w=i Y 7 ¢ vl ¥IMW-
HramaErdaATn an ) I
frex WY FrET €1 7o oft fayy av )
1eyo ¥ Yo frfoaa za wwdn e v
o wrx ag vy fafaam za ¢ W g
qw-adfy aroT ¥ I £ Loy fulwaw
AFEANAFTANYE | ™ & Wt 3
g fe ox toy fafwgw == v
griY, At GrET W TET & oW
AT HTET § & Ko waferat ¥ g g
& o avw ¥ w7 § 3T € W
ozt d27 fpqr o &y & QW
g AT AY v aft W Ar-gw ¥
wrrrdt & e o ArEt w®) AR W
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T I 1 & o g W oot @
st it gwn g Wi T Inwy TET
LIECI S

g & ATt F ag qgx € &
anee & §F faqemm” 1 7y oft oW
T £ ¥ e § wwen Aff
gl g feagmw & w7 7 R §R
Ter fF g7t agt fene ¥ ¥ ¥
Yo fifeaw ow far gher o ok ww
dzrare 78 g7 g7 vy fAfemw ==
g1 T & 1 T g1 o o faeft Qo
WP N & wEg qodfeer dae
5. ¢ wT3H ww qar g qr Wi
oS T Q9 I & AT g
dre =ivg & forg o wor o § ar
St 9 qArdy R &, Iy qw fawre
g at wlw (2 wew gw et W
o | Afew weaw e WY e d oy
R0 WTIH FEHY VT qifeay ¥ owaer
N &1 oF o ¥ e dTw W
daraTT wY T Y 957 99T fw © wTIE
W oag & o ooud xw a7 da1 Y
574 ¥ | qfew Agw ¥ guv U §
TSI HAT %7 AW & @ oy gfemnw
&Y fegr a7 &Y e e oWy &
AT § 9T @0 9zvd wff faerer
o 7 €Y Ser w2 W frw QT
Y g & I qrfew aTEw wr qur
o wfed fr s e & wom TR
e gy sfrwry wT fem 4

oo e ¥ ary « fryf o7 way
Y o W oo famr oY
mal @y o oEf ¥ e d ¥
femre Y7 & v o ¥ f
v fer i wigd, temfse
o wigd 1w o & & s
g oot ¥ ower owfr gy of
o1 otexe-xt ¥ ¥mA ¥ amw
wr W o € 0 fer te-ay
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[wro T g fag)

¥ oy ¥ F agy 9T M4
texy ¥ 7 fer @ W oww
¥ w09 vo-¥y w@Ee g|AT § )
wit Tw 2d §r i g oA
g ¥ K wwmam g fF &
7 ®i qdft amgeqr #Y T Star
fif st #AgwR mac # "R
oY & AW ¥ oAg A W
a f& gF gEEamEd WD amm
F oamw gy ar @ g, foew
feam &vd ¥ Swar @Effea zw
B & fag wowre fadaw #
Y &aEr qAAr  Wifgd, W oeR
¥1 sawqT AT ArfEd | U AT
wr o § omiy M OF oo oH
mady gaEm oY foe Sro  HEEWT
# Ay wiws fam ¥ oo FAn
¥ from o e T g W
fafrar &, a® fRafia f@ar gm
g 1o & g qrg § femsr
fafame geq fraffer @ 1 SfF =g
fautfe ¢ gafaq feamt &t
AT qTEPTA IT FEIT FH &Y
garax @ ¢ W ¥ Fd3z
v § | IAET IARA IEA @@
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e » 2 B AN
LV D
PR Td
% % '%‘3
g >3
3,

:

|

U ¥ wed oW ANl #r &Er
@AT 9% g1 gwm & gafem
sgar g (w fufoww wew fuite
femr v & wrewm fefer @rder
¥ wwa Wk wm o § fe s
e e & sarel A earfea
gy & @ @ awm ¥ foren
dF Gz FEY A, FEE osmE
dar gy &, ar W ot wfuw
@ grn, WA fema @
ferr gPm, @1 #al sEW T
i w§ st g o@g Wy i
™ vk ¢, = ¥ owT T
o o N § 3 e
W sgw Rt Y wEr
e ¥ ww AW W g W
T A Iw ww €T e o
0w ¢ %9q sy w4 9 KA AH
WD T G TEW R OAY
I P ¥ mmm o™ ek
o WY TFHW FT W@ 74T
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¥ g W fafedy vy dmAT }
wIg g daAd AT g ™
A waw #Ifedr ey F oA W 4
" ®7q2 & A Y AT |
AfFT cagelt @ W @Y Yo
TH 1 Yo amew A firg-
@ % fag qqr wr o@wd g
affr oo we e ww ofr R
a oF T A T & o R
NAFafasiarde § fF 33 &
™ W FT wg-=yEeqT 97 9%
W@ E | AT AT AT ®AL A7 B
& ar ufas @R fggrara &
T faedl A N, 9w @At w0
wgt dw-nfeai =€ A E A, A
qg TF a<ATT qrAT gT@ Iqfeda
FUI | @A g afed &1 weeg
Q@ & g At & A
¥ gq@ ¥ IO | TAAHEZ & AT
dra =fer fe i gw ow foam
1 UF I gre A AT A, A7 7,
sfee &7 Fra 1A 2 @ & ) qrAY @
Tt 2, mmafl @ ouk W
o9 FADNAITYT FF 0¥ 7T §)
IR avs At fedr w1 am I
arfgd | 77 Ay faa w7 dFar 53
fF gt a1 @AAEd € fAfed) 7t
?, mmwg w w1 Fafad
wgi T &7 o7 Avgnw fawoam
§ A 37 felt fr gema o Safrd
qt , arw ¥g Fg I 7 § w7 g7
aff dravei @ oW g
fawre a8 fwar war o | fid
ff frq qr  faare fpar mar a1
o g W o1 fafear w3 9%
g wgurwa T §
e W wiv ANfag fe dar S owwd
§ fe wx ma = I W@ @
1 AR drax we w9 W0 ) Afe
texs & g o wiwn  wafuw,

yfx =t gt § 1 @ 5T f Fe femm

CHAITRA 27, 1883 (SAKA)
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¥ & ¥ owdy ¥ o afe gt @
W} ag arnfaw N @ | e
fax @t o feafa dar § mE ¢,
SWETawwn gfF oF ow ™
® gdar aw o S8 ww fwa
T WX g «F ¥HT @A
1 w@rfgg 1 FE-9T aF IT HY W
T 9 @AE, ar3Ig ¥ IT AT
afr  # fr FEr odv , fea W
afeq o amz e, R o grodfer
§omewd gt @ R, 4y W
AEM | g wE U TRIT WY-
o7 @ AT gmEr A% oA wifg

T A TATEA A}, I
TEAAETE | 9q & 2 oaay
g1 &, %3 ¥ aew-alwad & s
T G E 0 WA ¥ wmiT qE
7T AT A g e AR A wyrzr famg
Tt s aqr @ W wafRd foa-
e & Ifw pEwr wd e
® qifer gy M & 1 ag wegfat
fearritz € Y weft?) aeft g 2eNR
g adr g 1 yg wefiady gae o
T fawdt & 1 3 warai w) dow-
Afesd: & w1 77 Y FeR € wifaw
® g Miv T® AW W g afawe
Wt wwan aff fafr oo fea
T % §7 ®47 Y IGE A GARA
§ f& o7 wfmdt & g o dw w
eH-4IRTE  F4T  GEA AAE  §T
aes & wrr g7 oy fafags o
qar WL g 1 18RU-%% WT gAY
naeg Ay too fufwrmw za
w1 o § ot gudw § Ay ve
@ WA sX e § 1w
@yw & wOw 35 3R T, g
®7 & % . cc qvHT, Wy T ¥ 3y
oz oY 3z F s e wgerh
w wTEgaTa wsq g 1 A a7 gETU
Wit w W @ g
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[®ro T qw fae)

TR AT Y ¢ wqifE 2w owr ww
wgraT 3 & arfs 2w Y afsd @7 &R
wret ¥ & | gEfae o, 4R
FEATHT S H{E BH  WieWH
§ 1 9 e SEwE W ges faa
AT § | TN & F 9gy de wre
& a1 F wE AT | ¥3oo HIE
G @A FT A&7 91 I ¥ F]T
Yooo@ﬁgmﬁﬁgoqﬁg
JeqreA ¥ o g § | a8 OF wegr i
¥ 1 forqat v =y e aears fvay o
% ag &ga wegr qd @efr
&fwa 7 ga% facge faam g w2 &
Y~ THT F #ie W @@ w3
farsraTe #Y o | woEY AT Tifgad
fif TAAT greT e WW @rAA § W
WET qTF FEEI4TT FT TEMT | & GiZ
fwara faar ®T a7 9F FH B FAT
a%a § | afww oo 2@ g7 el ®
¥ g2 oF 9 fway goerd wwae
(&

g oAt F SNrygAT w7 T
for gw mx w1 foraar qew fawife fean
mar § A BA ¥ wwd aff & sqifw
aga saren 1 wfwa & g facgw
fadet g fr T w1 qew et oft a7
wy feqT ag

gramg e fakemeee W § W
wgt dxrarc W | W T T
a1 e yfedt & w3 IEEr QU s
g 7 gar § Afwew wg w sy
qg wATar W @ ¥ 1 A faw
e iy ¥ o o oY Y Y et o
% fiF g7 gat T a0F 7 9IATg ITF
forg orgt & I o wwTIA W § w2t A
PreaTeow It o ft f s e g
W wifgd fir g Wt &t o s

APRIL 17, 1861
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¥ STt fadargee w39 #Y wiferr w1
ST ZH QAT FEY FGT O oror Ra% A
AT &t & g | e i foren
st 7 anfgg | @ F wiga v
TT T¥ dre B q¢ fomy g, =,
@ FT 7Y J wegy qre famr o
& | AfFT WU AW Y- THT F
& BOT T A ETH TE UTH Fod AT
ST A wgrar g, et sy A
E7T /YT 7 =gy &re & TaTEY /YT |
oy oY off 22 & ang foaea (-4~
Lo ¥ WY B I AfFA IY—3 YL THE
F B ¥ A AT TG & A |

T & f9q & wearom #1 waER
AT e g oHifE A g T §
FIEAZAT FAOA @IAT STEAT
afgs @ agm § fF sEaraT o
Zm &4q faar smo

Frade arrar g a% gETd
30 qTAT QAT fa=rg ¥ 5T w_AY | THY
ZToE § g 9&dr ¢ f/ oo mrEee Wk
fifegy shem N & 92
SuTET A X | § Argat g 2w gw
fasr & SuTET & SRR WA X arw
A qrA+T F Aq q® AT FaAT
F1 Yo Sfage fawm & wr oo )

W W s g2fer ot
weq fefgwe s <& wr ¢
W A & Ay & ¥ A @ Iy
%1 o8 weay g 1 dfF o v gaTa
wen § e g dvadr Aot & w=r AW
UW ¥ IWTET 313 TS YT a1 wiE-
we ¢ fe o Zfar ghiveyw fifgw
BT ®T IR 13 TIHE §1 FT AR
ferpr ag wifgy Y oY v & wOw
9T 3w ok fag X W@ & Saer w0t
wedifaderT aff @
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# sarar awg A€ A7 1gar AfeT
TS frw & ar § § 39 wg
IR E 1 T g Fd # faw fear
w4t & | OF fafaei %1 gus arge mar
qr, ®F & | gk F2T ¥ fafam W
ez fafreedi & o Tw@e TR W
ag 4 arfora a8l awgar | ow 3 fafeex
ELE: o & S

The Minister of Agriculture (Dr, P,
8. Deshmukh): Only for 14 days.

Dr. Ram Subhag Singh: Whatever it
may be, I do not want that the Minis-
ters of the Government of India and
of the State Governments should waste
their time like this. Very often I see
that one or the other hon, Minister
goes on such tours. I do appreciate
that they obtain very good knowledge,
but it also indicates that they go to
learn about agriculture in the UK.
USSR or other places. But they are
not at all familiar with agriculture in
India, They should first try to learn
what is happening in Indian agricul-
ture and after that if their knowledge
is not up-to-date they should go
elsewhere to learn something.

wlo o fey (QzTw) : Im-
7y WERg, § WY S a9 sEN ¥
77, ot e o ATAT & I FAT &
I & a2 ¥ 0% faama woen
IMgAT §, Fa1 fF w10 T gww fag o
7 oY fear § 1+ F ITA wgAT wTET
fe wre I8 Tl fnrARTar & w0
qTEAT @ W ag wg1 & A 9% wfga
s xg sfeara & Fagr A wY & faq
oF faqTs AT« 7 A A9 AT §
fr Ay ardf w1 ag faare @ e Fray
o ®Y 7e=1 Al frat a1 Twar, IEN
M wex § wn wfga | Afwx g A
¥ freg mars & § 1 A Ay OF
Qi wY A g 2 F wvy fagr o ¥
¥ Q@ fgr woam wgY & o wror oY
% A AW & o quT W oWy §

fir T & g Ao o ofir o Y o
¢t | ¥feT gw famame w@ § fo o7%
AGTATT Tq ATqT | AT W Ay fawarw
%X § fir fore aeg wiTeelY e awat §
T ooy ¥ ou F o gER Ry awaAT |
AfFT I Iy faTETOr ¥ fawre
fe o qqut w aw v wieg o
¥g T frg sfawrT @ axew & foag
w1 fadgw a1 Twx § W} AW IR
FIT AT w1 W AN 6 GrET g
e Ay |} g " g6 ¥ A
qaTT # gure v & forg gy -
gar ¥Ag e X qwAT & WX 1Y
AggaT Tew woRre ot ¥ oawdt g,
fwr oo wrr A a0 forerr ¢
FTT T 7E) wTely a7 wwdft | wEw ¥ A
Tz & wurei v gureyr # fodard
¥ & Wgdl # § | dfww woly 99
foredrardy ®Y QU 7 fAag w7 7 O
1 77 we wg W ngen & faa
T IE AT gawy & af Aff A
T |

a1g fadndt oo A gy ofr &Y A
+g afwa wre ey o &Y ATH G
fe 2@ § g 1w 7 ST @ §
T Araer K AW 1§ L o-¥E
# arara w1 JorE }¢ .} fafemT &
q7 971 fiE o ene—to HAPWI L.}
fafma o g war | w0 qF B F)
ITFT FeIEA A tevo-ve H K. &
foferar za v, 9 {5 & texe—%o &
¢ v fafeu- za § man | ot T &
g Wiy ™ % 4 Aifwg @
frdt Wt o o demare sfifag 3wH
aredt gt & 1 21 & wrer Ao Y
g o Xwr wmt wy gy § ) W WX
orf wrf ww fr B Al wa § oA
¥y ¥ qETeAT v mw ¥
Qe e § 1 o% aew Y wy A g
¥ # gen waw wifga v G
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o [wro o firg)
LaTE og wigy & R gm ¥ W=
TIQ F1 AT 7 Y, ag ag 7 Iy
o g X & w7ar Avar g @ var A
et ag fiv &1 ¥ 2w # ) FA A
T WYY &, A7 IAF g FY T B
¥ srfea o & a1 €Y ag @d W
T FFYE |

afwr o &% =7 ¥ F s fy
Fr dTA #T ATCIF &, AT AT 9GA
A F27 a1, v forg ag oo § v g2
AR TeaT &1 woATerd OF A Tar
wre | & A g 5 AT weneai &
qHE TF ZHL & {AAE & | AT HeAT
AR & AATAG HT TATCAT g AT
ag w fr awl gow 1w i § A
fadr A ag Am % Fifaa FET TR
w& & A0 0¥ | A AT g g
fF gare 9 7T wEEw € T
o & Y g2 qve qadrrea AT
) 9g B2 wraT § WX AT F 0d o]
HTaT & | WIT 967 3 famg & ag 3w
qT & § | are A &gy ¢ far ey oY
2aarelt Ay i i qATQ I AT )
T € 3T T weE IAWT ASSAT FAT
TAT 7 qY QL¥E I AT A QL%o AW
RORY 8% WUE T WT HATH AR
& wmar | wrw fagar T fgrgeatT ¥
forsyy fazsit w1 § A9 19 WA HATH
¥ a¥ fird § v 3T ¥ gaq HAIT *T
e a3 wEft v gt s fazan
T AT | GATH FATA T ETAT A
o B A ) s | foqw g7 2w
F TR ATEL ¥ GATH |1 qHT § AT
oY wr A afY @i g adr A,
IqTeRR WEYEd, qAF WA grew { |
frpea™ & u=T 8T W9 494 &
faw gqr Y wrf wat & ITEE &
AN qx dar A w@ § IR FEw
wAtA X & faq ue.83 wOw
wafadt a1 N+q gy O T F fxar

APRIL 17, 1961
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T | TEE AT §T ST an
T T A o F ) 2w W
R¢. 0% FU¥ T97 feg 7 waiq g
AT ¥ R8s, LY KT 97 §F AT &
L T HAT 199 * foq fad @
gt 7 W g & oA wiwd fag g
AR gz & ant § cfeedew w3
feqtd Y 2ar g A gad foer § fr
T 28U E-Yo ¥ AT 91T 9T HATH FT
13 hrs.

M 2z gfer & wm Amg o ¥
ST AT T FEAT HATH 94 & faa-
frer & a2 85 . ¥c F® T FT 4T |
A feYe-Yc H FZ 23, 0¥ T
a7 AT F FAUE-UL &F WRT $0. 33
FIATAT 1 99 L84 8-%0 ¥ WRT &. 53
FT A7 | TF TTH AT TZ T & T
TR AT 71A § 6 N aga O
i & o I9%F 97 gl agm O
g W IEe gifew §@ & faa
fradt sgl ax werd |E A T
@ZAT ZAT KT AT A A% T AT T
T AT F 9L gAY a7 A ey
4t foat f A ® orew ot 1 WO
a1z gvm fa w307 & AT 98F W AW
§ AT i § fag g7 w87 § A7
0F TTHAT GHT 97 | g qIAATT oy
At wifors wa & 3@ FW TN G
T 39 2q & Tga 9=y WY ATGw LA
# ol gae e §, IAET ATy 2
9% TYT 97 | g W7 AT AN 7 F7AT
2T 4 W7 ag o sew ff e
7 7% | OF aTE A g T
Ffpa g@l axw @ fogd 39 ww &
HeZT g AT aaely fw arfesr amgw
& = figur fr F foamaa aeq @ §
afes wray fordy darar g 9w ard
w1 fgama womar o A faw ¥ w0
&R FT B T 9T TeqET FT F
AT guT WX OF a ¥ g I
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qar A 7Y ATy | 99 Afa ® agew
N aog ¥ ag Al s dwr gk
AR wwEdt s & 1 adr A,
ITTEq HEYEW, TF AR 97 fF qwETE
Tt 9 wve ¥ gifier g o ag W
¥ 0T T ot gafe frg™ o9 a2
THETES TAEN ¥E FAT W A% G
TH § ) WE W T q9R awa § fE
et y FOT AT wEl ve wAdw

o qgl To%r @ fear omar @
fr argw =T A GIrE AR A @ 2
MR fr s AT @ Y
Jureae AgEa, = ff sy § i
17 ft oF feam & W gy sEw
¥ i g7 ooy o7 oy qer A d) gy on
THEA & 1 ot TEY W g F uew
FETAMNTT 8 | AT FY e T A
ATl #Y a9g § @ § R 1 5w
T F HRT T G a1 Y Ay ¥
ar ag m ) &1 & g F go o
1 fage & aat ¥ % & oyt v
¥F & FC arfewr 7t Gefr & W o
gidft & ay ag sumer v § W 97
FETT & AT wrE AT daT &Y AW @
Magmfrg gsFafe g
Y ®Yet 77 a1 ¥ a¥ AEwr q7r
7 § ot TN § gy fear o ar
Ty T & #vf T fEe A & 9
B THT & 7T fwar £ JIrET T
L

ag Mdr @ feaa orwewT daw
¥ faafadr ¥ frwehl & Wi ga% oy
TR § I gadY o & w
T Are foar § fori ag wg § e
A & we W &4 & 9 i
w7 ¥ wg wTw qgda W ¢ Twe
R 1o & 30 Riady v afme e
& o arfirge st & ¥ vl so B
T A & qr G g T A

CHAITRA 27, 1883 (SAKA)
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¢t Tw At ¥ ¥y afww & W
W gy v o § 1 ag fred & fr
It gurT &7 oF f ader ¢ fe N
Wt g ¥ g wd § At v
ITHY GETATC WY TFF | THY G&T KA
v e § o & o AT W
¢ | ww T g fe W # dwrAr
sqrar a3 Ty &% A & o § WK
TH A AATAT ATZ § W 7 L ¥E-Yo &
TR O wTATer 8T ) W ZHIR ITRT
e amgw Y 9w A ¥R ¢ W
wgqmwugdﬁ ﬁh‘fﬁﬁaﬂﬁm
Tz of & &fws sai § o€ gE g
foraprert g S et il st et o | 2w
¥ wexw it #Y @ w1 g dar G
1 " Nfr aga wEd fast 1 S
A% & mF <% for gt e &
#RT qg A Wy w7 wgr e
FICEn AT & 9 AT "ga Qe
o gt é ¢ W g e a6
it #1 @gT Aort F fag TwaTEw g
qT% &Y A | I N7 OF arer A
a1gT 7w m Afww qqr e
o gya & ag € sgr mf e gw
oy ¥ gy AAT ¥T wgw W Mmoo
oTor T OF qae gor & o A wga §
& o fsfe ) aga oareet @Y w1 3¢
AT za A @ ar dur gnr forgd
¥ c-g A 7TA €A o T
o w1 €t a7 dw wga & gt
979 &A1 A} § | WE JuTqW HEAY,
s g § 1 o aw ag qog
it f o efr Frefi &% wrr woar § Wi 3w
®1 T8 a1 €7 TN & s & wig
a1 wodt gogds € € qew ¥ ¥
#lwr ag wiwfi; A e T fer g%
1% T WL g o awy dun T
R o @ & g ol et
w17 T § vy w6y wy O
o # A X awr 1 & oA o
g afY Twar fo ow wiw e qEgT
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[¥Yo Torefiz fia-]
A fr oft frwr & wrw e § sad
A 37 afT ¥ st fF aq & o d=0
AT §, ¥ TT A FT FF @ 7 6
WL TR & FEAG S TH F @A
¥ 5oy aff 2 7% 7 qfF &% T Ad
AW A1 YA w<F gasr A 2
£faq | Tar F@ F qrea oAy
woft s st A qaE A of
w&T A WA | wrawy AW F a
frardr gaq & wewm fF 7df @
? wgm & gor g7 @ a1 dew
51 ff o Foawe ™ & Faw
axy ¥ €1 A 7 IaEy i 27 A
g g1 anfza

IqTEAET AT, AT AT AT H
7g &3 AT ATEAT §, A 1% ¢ A IA
feid & oft faar & f frog 330 o4
goere fv A.f1 gz wdr @ v maw
gear fa A gq arfac @g wwn
TIATT & a&fT FF § | 7 WA A
gt g dm e ag wrr F 4R A
& mAat g fF 4 gadf D T
fis e £ % gEiw AT AT g
Y 7% WA @ &Y gziv A oFwar )
¥ 1 gafag €t & wlfes damaTe an
N qaiT § vy afy Aff & 1 AT &
g wgx & OF Sif) sarer ¢3n Ay
a #ew wdma M e foad oz
g fwar o gg wanw faar (s
P T %o WA BT AA TH A €wS
€ arafy N fgeam & ag _w Il
v 1% O Nag gFR § JF go o,
firgre w1 G & Y qg { T Lo WA
! 37 Nax o FoeaT @A & fag
Peord ¥ €Y TI7 T THTC FIAT WifEg@ |
feora ¥ & I 72x v wfgg

gt aw g A X A N aad
o areqw § w3 v owrgw £ (w
3a% {§T OF ®gFuT WA g, NFW 8

APRIL 17, 1961
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F Y FAATHT Fga § | A AW 99
# F17 @ §, IT ) %o, vo FAT
AT FEETgl, ey WX 9@ Fq
#Y maw § fagr smar & 1 F qg AT
g g fr foger 33 @ § i
qIEAR A Fg ¥ wg @ 0, IS
fad sftew @i tg o< firear gy @< gt
arfe fera T savar qar &< fad
TH R FET LT O WA AT Y L ¥
Qo wTA FX Y T | § qCFTT FY q@ATAT
et g fF aew forady st g ava
T ava &, IaAr & wegr gvm fw 2w
w1 faara Wen 78 &, ag SAar §—
W mag aHT F weEw & wEwd
& sy g a¥g ArAar - % g
=4 e qf] 97 1 A w7 Hex-
§o B GIAAT SVEAT 8, IHET AAA
frarg 9% 3 & gnm 1w G
FI AT GHAT AT IF gATX K AT
FT G127 | W AT K1 qFAT-
5T of @A ARy, AvAg wW A
FH oo UFY AT ®H T Wfew
wH §9H F1E 7T A€ & (% uw fay
¥ uf & &rer vy, Afew 1w wd
Tadie & 5 Ry NfaEs gy srigd
o gET &9 & e g@, fawd
I &1 TizT &1, 9 fo7 ag (awrai o
5g (& w7 59 w14 & &9 gqanre
&Tq, Y I A, Ay SAw 38 a|
T &% QEATT AT 7 & 3T T A
qarare &MY | ¥ ST § % &I
qi 7 & fgera sard & 1 A € @R
¥ fod w9ar wiEgd W1 9§ FW &
qEaey ¥, JqTEAW WREA . ... ..

Farecw wew & grar €Y X
/FATE |

o e fog : & ag Fraew
wor wrget § 0% vgar vad ) foied
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freelt & & 1 97 Fo)? oY 3 A @
fawrfor ag & fr 1o 3w & soar ¥
7 I faarfaar &, e garer amF
WR Rz 71 wiafer o A D wfrm
*fec fafe o7% wo o Iy A
QAT R GAT AMiEd, IN K APHAT
T | get a<g FY W fafed
T ¥ A qfgAre gmn, SEa R
fawrfal § | oF @@ & wg T TIEEw
g frgm 2 & foord &% % v o
frerar 8, forg Y Foae G
*fez it qroeT wu HEd § | IR
fod fad ¥ 3 I wrar frsraT ag Yo
FAT FIAT qT, WfeT woft T owH ¥
35,28 FAY TIA LA FOT |
# og Fgm A g fF fad dx &
qE FER FT G5, FOST 74T 797
g ag @A ¥ o @ g wow A
frrwraT AT g1 1 W TR Aradt
& qGT & FTHTT AR FT QT AT
waT qa1 &, A & wrgan g foed
& "o Aife w1 7y o F-a-
fra e A A Hfee fafire aart
AT | g A ST wwAifor dF
At & g ¥ gAw F A
wrar fr foad &% sa% o= & w0
wET TE g § | g AR gE T
fradi MY sqqr I EFaT & |

Shri B. K, Galkwad (Nasik): While
speaking on the Demands of the Minis.
try of Food and Agriculture 1 shall
confinc myself to three or four points
only. Food and Agriculture is an im-
portant Ministry and hence priority
has been given to its Demands even by
the Government, India is considered
an agricultural country.™ im spite of
that we find that she has to depend
mostly, if not wholly and solely, on
imports of foodstuffs from foreign
countries, ’

In the report of the Food and Agri-
culture Ministry for 1960-61, on page
3 it'is seid:

232(Ai) LSD-8.
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“Taking the country as a whole
the 1960-61 paddy crop is ex
to bé substantially better than that
in 1859-60. The position about the
kharif millet crops is, however,
less satisfactory. Rabi sowings
have been quite extensive and the
crops are reported fo be thriving
well. On the wholej‘the prospects
-‘of foodgraine production appear to
be ag bright as, if not better than,
m 1958-59 "

for Grants

Wea ﬂnd this sort of statements
giving the country a great hope that
she 14 -becoming self-sufficient as
regards foodstuffs. The question fis
whether India is really becoming self.
sufficient in respect of foodstuffs. In
my opinion, the reply to this quecstion
is ‘no’. India is not becoming self-
sufficient in foodstuffs, -

On page 7 of the report Government
is pleased to give a gtalement showing
the figures: of imports of foodgrains
into India.” You will find that in the
year 1958 they have imported 3,173,000
tons of foodgrams; in the year 1050
3,807,000 tons; anH in the year 1960
8,056,000 tons. These flgures go to
prove that cvery year ‘India is import-
ing more and more foodstuffs from
foreign countries, But the report says
that the prospects in the year 1960
were better than those of the year
1958-58. Even then Government has
been importing more and more food-
grains every year, If the production
of foodstuffs is better, then where is
the necessity to import more and morg
foodstuffs every year” In 1960 you
will find that they have imported
12,49,000 tons more foodstuffs than in
the year 1859. If the production of
foodstuffs in the country is improving,
then why are they importing more?

1 know the reply of the hon. Minis-
ter will be that he wants to have
buffer stocks, But I fall to understand
why buffer stocks should be increased
every year if the position about food
production in the country is improv-
ing. This is nothing but giving false
hopes, Whenever we go to § shop In
the buzar there you will find thst a



11885  Demands

[Shri B, K, Gaikwad]

board bearing the words in Hindi “Aj
Naqd, Kal Udhar”, that is, “Today
you pay in cash, tomorrow you will
have credit”. In the same way our
Government is giving us false assu-
rances that “next year the foodstuffs
production will be all right, this year
the position is not so good”. So they
are giving us all these false hopes,

Shri Inder J, Malhotra (Jammu and
Kashmir): And we are paying in cash!

Shri B. K, Gaikwad: Yes, It means
that this “tomorrow” will never come,
In the same way, our importing food-
stuffs ervery year will never be stop-
ped and the “next year” will never
come. They will be increasing the im-
ports of foodstuffs from foreign count.
ries every year.

I will explain why I say this. For
this purpose I shall read out the figures
given on page 2 of the report, As I
have no time I shall read only the
totals, They have given figures for five
years from 1855-56 to 1959-60. You
will find that the total production of
foodgraing in India has been as fol-
lows:

1955-56 65'8 million tons
1056-57 608 " »
1957-58 62'5 " "
1958-59 755 " "
1959-60 711

These production figures given for
the last flve years show that there is
no considerable increase in the pro-
duction of foodstuffs. On an average,
the production of foodgrains in India
comes to 68.9 miilion tons. That pro-
duction is not sufficient to meet the
demands of the country and hence
India has to import foodstuffs every
year, Under these circumstances,
India cannot becnme a self-supporting
country, Then, is there any way by
which India can become a self-sup-
porting country? My reply is, Ves’
There is considerable waste land avail-
able in the country. I think, last year
the hon. Minister Mr, S, K. Patil gave

APRIL 17, 1961

for Grants 11886

the information thal about 10 crores
acres of cultivable land is available.
We must find out more cultivable land.
We need not go anywhere to find out
the cultivable lJand, The hon, Minister
had said that 10 crore acres of cultiv-
able land is available. If that is so,
then why is not this land brought
under cultivation? Are not the Indian
people prepared to cultivate the land?
When the people gubmit their appli-
cations for getting these lands, I do not
know why their applications are
rejected and no such lands are given to
them for cultivation. It is not under-
stood as to why the Government is
keeping these lands fallow and letting;
them be not used for agricultural pur-
poses,

Sir, at present, there are two big
problems before the country. One is
that of foodstuffs and the other is that
of unemployment, In order to solve
these two problems, the Government
should pay their <pecial attention to
them and see that these two problems
are solved. How can these two pro-
blems be solved? These two problems
can be solved if ithe cultivable land
that is available with the Government
is given for cultivation to the landless
agricultural laboucers. That way the
problem of unemplayment can also be
solved and the land will be used for
agricultural purposes. But, I do not
know why the Government is not doing
that, Perhaps, the Central Govern-
ment will say that {hat is the concern
of the State Goveruments, But, you
will find, Sir, that at the Centre as well
as in the States tnerc are Congress
Ministries working and if the Cong-
ress Ministries are working every-
where, the State Ministers can be con-
veniently requested to do the needful
in this matter.

There are something like 7 to 8
crores of unemployed labourers. They
all live in villages. In villages their
position ig very pitisble, During har-
vest season, they get some job, But,
during off-season, th:y do not get any
job. During the win‘er season, they
go in the jungles and bring head-loads
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of grass and sell thcm in the villages
or in the cities. In the same way,
durizg the summer reason, hey go in
the jungles and “ring head-loads of
firewood and sel! them in the cities.
You know what is the income of their
produce, If a keadload of firewood
is brought from the jungle, one day
goes for bringing the headload of fire-
wood and one day gocs for selling it in
the bazar and that fetches something
like Re, 1 or Rs. 1|8. That is the income
for two days. If on a particular day
the head-load of firewood is attached
by the forest man, then you will ind
that on that day there will be nothing
in the house to cook. In the kitchen
there will be no fire because there is
nothing to cook. That is the position.
The Government should pay attention
to this problem and this problem can
be solved by giving those waste-lands
to landless people for cultivation,
There is another problem of food-
stuffs also which is becoming very
acute day by day and that will also be
olved partly, if not fully.

Then, I will come to fair price shops.
The Government has started 51,000
fair price shops throughout the coun-
try, as stated in the Report. There
are about 5,55,754 villages whose
population is below 2000, Of course,
I have not taken into consideration the
villages or the cities whose population
is more than 2000. Sir, you will find
that thege fair price shops which the
Government have starteq are mostly
in cities and towns and in taluks and
tehsils places. In villages there are no
fair price shops. Now, the people who
live in villages, generally speaking,
suffer the most, There is more need
for a fair price shop in the village, but
that is not opened there. Thig Gov-
ernment is a caretaker Government,
it is said and if it is g caretaker Gov-
ernment, it is the bounden duty of the
Government to see that fair price
shops are opened for the poor people
who live in villages. Such falr price
shops should be opened in the villages
first. I do not mean to say that those
shops should not be opened in rities.
But, these fair price shops should be
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starteq in the viliages firstt Now,
some of our friends would come for-
ward end say that in village people
grow foodstuffs and they are available
there. I do admit that Foodstuffs
are available with the landlords and
not with the landless labourers, And
when the landless labourers go to the
landlord to purchase foodstuffs, you
will find, they are sold at double the
price and not at the market price, The
landlord tells them, *“It is not my shop.
If you don’t want it, you go some-
where else and purchase it.” That
is the position, So, these fair price
shops ghould be started in villages in
order to accommodate these poor
people who live in villages,

There are several obstacles in the
way of the poor agriculturist. If he
wants to purchase a bullock or if he
wantis to purchase seeds, or if he
wants to dig a well, you will find that
he is always in great difficulty. For
instance, if they apply for a taccavi
loan from the Government, they have
to wait for several days and after some
days the reply which is given by the
Government is in the negative, Even
if a tagavi loan is given—I will quote
one instance—it may be a taccavi loan,
a substitantial portion is eaten away
by the officers concerned.

An Hon, Member: 1i is given as
Chai-pani,

Shrl B. K, Galkwad: It is no: Chai.
Pani. It is not given willingly, You
will find as soon as the man gets a
taccavi loan, the clerk will be there,
the pecon will be there, the talati will
be there and the officer concerned will
be there. I would give you an instance,
It 15 a very intercsaing one. 1 would
give it for the information of the
House. There was one agriculturist. He
got a taccavi loan of Rs. 200 to pur-
chase bullock, Out of Rs. 200, practi.
caiiy Rs. 105 were taken away by these
officers and the people who helped
him in getting the loan.

Mr. Deputy-Speaker: Perhaps, he
had no intention of repaying anything!
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Shri B. K, Galkwad: I shall come to
that point also,

The man took whatever amount was
left and went to the Mamlatdar or
tehsildar or whatever he is called; in
our State, we call him mamlatdar. He
went to him and put that-amount.on
his table and gaid ‘all the other people
have taken theic:.share. -So, why
should you also not- .take your share?
You may also take whatever your
share is, and then, I shall take the
balance and go home', When the
Mamlatdar saw that out of Rs. 200.
Rs. 105 had been eaten up by the other
staff, then, he called all those people,
because that was a kind of complaint
that he hag made; he called all those
people ang told them ‘Do not do this
kind of thing. Otherwise, I shall have
to take action against you.' Then, all
that amount was paid bm‘:T: to _t.he
agriculturist. This is the kind of thing
that is going on everywhere, | .

You, Sir, said a little while. ago
that perhaps he had no intention of
repaying that amount. I shall explain
the position in regard to this also. I
I have seen, it as my own experience
what happens to the agriculturists in
case they do not pay their instalments
regularly, If, unfortunately, due to
drought or some other reason, they
are not in a position to pay the full
instalment during the particular
periord , then, Government are not
only charging a high rate of interest
on the loan, but they charge compound
interest on the whole amount, and
whatcver he has paid already is not at
all taken into - consideration.
Suppose a person takes a loan of Rs.
4,000 for purchasing, let, us say, an
oil engine, and suppps¢ he has paid
back Rs. 3,500 out of that Rs. 4,000,
and only Rs. 500 still remained to be
paid. 1f some instalments are pot
paid during the period when it is due,
then Government charge compound
interest on the whole amount of Rs.
4,000. That is what is happening when
an agriculturist fails to pay the amount
in the due time. Further, if he fails to
pay the amount, then, he is penalised,
and hiz land is sold by public auction.
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This is what is happening to the agri-
culturists, But, 50 many questions
have confe up here where amount of

Rs. 10 crores and so on have been

paid to the Tatas or Birlas etc. with-
out any interest, for starting new busi-
ness or for expanding ‘their present
business. After all, agriculture is al-
most one of the most important items
of business, and Government should,
therefore, take necessary care to see
that they do not harass these agricul-
turists in this manner.

As regards ploughing of the land,
there are Government tractors avail-
able, but they are given only to the
big landlords or to the big or rich
agriculturists, I would request Gov-
ernment to see that these tractors are
allowed to be given to the small-

~holders to plough their lands at con-

cessional rates; 1 do not say. that thgy
should be given.io the small-holders
free of cosl, but they should be given
to them at concessional raties.

Government should also find a mar-
ket for the production of the agricul-
turists, because at present whatever
is. produced does not find a ready mar-
ket. Goveranmcent should help the
agriculturists in this connection also.
They should see that storehouses are
‘started at taluk or telisil places. At
Jpresent, what happens is this. If the
production of an agriculturist does
not find any market, then, naturally,
his produce is sold at a very cheap
rate, because the me.chants go there
and say ‘This is our rate, if you want
to sell your produce at this rate, you
may sell it; otherwise, we do not want
it'. The poor agriculturists are al-
ways very necdy. and so. they want
some help in this connection. Gov-
ernment should start some s‘orehouses
where the production of the agricul-
turists could be stored and some loans
may be given to’ the agriculturists un-
til they get better price for their pro-
duce.

Whenever there is drought,. there
should be no question of recovery of
land revenue. You will always find
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that al the time of drought, it becomes
very difficult for the poor agricultu-
rist to pay the revenue assessment.
During the British period, I have seen
many Congressmen criticising the
Britishers for this particular provi-
sion in the Land Revenue Code,
According to that code, even if there
is drought, only if the anivari is less
than six annas in a rupee, the bene-
fit of the drought is given to the agri-
culturist. But the Government officers
always try to put the eniveri at more
han six annas in the rupee, with the
result that the poor agriculturists are
deprived of the benefit of drought. At
that time, many of our friends were
criticising the Britishers. But, now
they have been in power for the last
thirteen years, and yet we find that
the revenue code has not been amend-
ed so far. I would request Govern-
ment to go into this matter and see
that the land revenue code is amend-
ed so far. I would request Govern-
ment to go into this matter and see
that the land revenue code is amend-
ed.

The Deputy Minister of Agriculture
(8hri M. V. Krishnappa): That is
not applied now. There are other
rules which are followed nowadays.

Shri B. K. Galkwad: I do not know
what the position is in other States,
but as far as Mahrashtra is concern-
ed, this is the rule that is being fol-
lowed.
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grounds of, particularly, the Sche-
duled Castes, Scheduled’ Tribes and
backward. classes people should not
be taken away under the pretext of
either land reform or any other re-
form.

Mr, Deputy-Speaker: Before I call
upon the next speaker, I have to place
before the Congress Members the
situation that is there. I have got be-
fore me a list of about thirty Members
from the Congress side, who want to
participate. Out of the 8 hours allot-
ted, they can have at the most five
hours, and out of those flve hours, at
least two hours would be taken by the
Ministers, So, there are only three
hours left, and if hon. Members agree
to take ten minutes each, perhaps, a
larger number could be accommodat-
ed

An Hon. Members: Yes,

oft fqfe few : goeaw oY, A
¥ ty fraz atw ford & SraR § T2
R ga ae ¥ W@

IqreTw WENT WY &Y A ¥y
&% T £ 7 7€) A R o Qo A
o faredY oF wredY Sy wyAT RO 2 E

st fngfa fowr . Saremw g,
# gfa W7 & wA™E & wgEEt o
AT AT § W IHET QAT
wTaT § | 7 qEr O ¢ v ogw qw
EATA TEET WG FNT § 91T STy oft
g & 1 gafy qz € qTA §Y wW
gt & afeer g & fograr & g segy
qar faer mav § 1 &few art §g e
& qgr & oY ffo Yo YT & w1 &
T ¥ gy wEAT wgar f | /= § v ag
amEA i Al 1y Iaw AW ¥
wid § g s drowrd dar gg @
wg gl § v 2w & g Y O TR
et § IR Wve v wfgd
awwar  fF QY wOF oy wY farerd
# forrmy duy Wi JEd wft oam
oY IT% T ¥ gF &) Ao v Y
oy wre & fud agy 3w ) o
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[=fr feryfir o]

o feera s fo g Tl F ME E
frt ax gamr el W fee
TEFY AT IA FLEATLHL FT F
¥ HT A T AT F R agL A
shrraT g3, @ e AR fE g may
&7 @ W & fod e sl
Hq® a1 wrar § 5 g dvo qro AT
a1 Ad w7 g A g o A
Bl a1 FEA § 1 g WO T d@T
f& g pfa & oy AT A AT @
¢ W ITE M W A § 3 g
IqATH &Y et ¢ 1 gATL faardy o
2 & ag 13 AT ®Y o7 & wWifF T
orr g &Y o & § o g forer
& wr w1 AT §F qwT R w99
TS T E

Tl 9% AR Ffree 1 g @
for Xar Y Fw T TG wY 74U AT O
afer AW faarer § o & wial & oan
aff wg1 | @ifE wIws T WA
ae & gafed Tt #§ & gy v wg |
gfe & g o ¥ 74 & fF g
&) ATT AT W AT @ A )

e & Wy 9g FEAT "vean § %
EHTO R gAY § W1 BT I &
fag Qo Y st @ 1 g Ay
QISAT WA TAT gUT § W ITH gy
¥ A% wW FQ § W A W &
TARA & forf oo q &, wfe |y
% fqg o corA A T Smar o
i ¥ F g f e T S
5 TawY && S WS @A oAy
wrfgd ot & wawe g fi awT w=ay g |
afew ¥t & faw o o\ oAy
AT AT qE AT W wWW X Y
wrlt | F A Tww qrar e Qvser ey
o femag g wrd

Al L G A
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wgaT § (% ¥® a9 % Ry, fage
W g ¥ T w7 &t s g wdy
¢ 1 WX 30 q T A0 dfoat oF
ar ava § e | T &7 wfmr gy a %
g 37 foam ® wod gutA weY Y &
w3z freft } i gk agt $] weefat
T T o IR FTATAT T IR
§T qw Uifieeae fafaeet gad aeax
2 wredw fafrex g s & fw
T dEr & | wT W @ 18§
f& g famma ot T 3 W@ & S
qar A} fae w@r & %% ag 9y W9y
§ 9a fraEl w1 §7 wizT § §
) faag # R §, THT FY ATH-
L UURCIIIL LI S
et s g feam A
G FY sEva § AT IEw Ay A faw
@R Y A ag g e Ay
Tz & fr gardy <Y oft ot & SEy
freftar 7t g WY R | T 5 a1 A
& o gy A are omd | w7 WA
¢ fr e e Ay A & | fomdr &%
gy N fAfmcgma Iz &
g g fegmdr e g8 falg
X AR faer aven &1 DAY fefta w7
Ffaaeg 1 & wrgn g % = A
frftsr F at #  Sereamgds fa=me
fear @) feara e @IS WA aK
# #rwr O A wEw F AT ARG Q@
HTTT ®1 AT 27 Y gonwa ¥ Ay
wifed | Fog wadt Ay o daw §
HT = A gEwr P T Y arfgd
aferre v 1 I § wgfome qar vl
wif@ W 1 ool ¥
el

g arfew wgw w7 § i gl
AT ®T AW o0 THT Wi 27 & Afw
AT & enft Iqrene ey, O
T Yoo W@ S A 1 AR E
W 9T FANT Yoo YT FT WIZT  THAT
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2 1 Tt SR & fad oo W i
A T FTr e @ foress fis wqame
T 28 ¥ gwter ¥ e fa & vy
Yz { fafer = 7 ¥ fggra &
TN N s T W H ¢ w97
¢ fofemr w—3013 99 gar & 1 gEwT
waew 7 gwn fiF g wgfear &
%90 597 27 ¥ fgara ¥ A+ &0
wq 99 Fve w1 g faar & A
$3o 77 29 EA § A 7@ TAQ A
i 7 &lear § 7 WX wafs gw
T # § ! fad o
ferrrer & o wmrsr fasran @ swd qa-
fasw gu wwdFT ¥ g 979 W@ T
®T ATATH FTE § W wHOwT w1 A
g A wrE ' ey 0 dro
gdHe ¥co ¥ WA FAT WX @i
o FT WATT GHOWT § HWA@ @ |
tafod ag Saww ara ¢ f aader
3t gAY Y |0

Yo TUHo ¥to H f—c-¥% ¥
o-¥-yg a® ¥, ¥y fafema
¥ TqrEeE 4t wafE gwd WA
03¢ fafora o & armrA sman §
g4 FH WWOET ¥ gAAT @UHIA
ST Ay wav wwOwT g & Ay g
wlhe gvr § 7 & wmwa §
T F1 gETQ A eEeid @)
T

qgs A gHY g1 I § fr wfgw
FETET FO W 9 g wiew T wd
Wt § A T vl e da QR
i § 1 gt fafret amge 3 e
§ o mw o Wfy gy wfY § ) Afew #
e wgaT § R ogg W ™ WY
G oft § °g t® wrew § fr W
T feam s are g, q@ o
WY, woly W 3§ W T A @
w7 § W afeg gl aw ¥ dxrne
wfr & 1 v vqrET qErET e frens
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T Y Ifea g% § fr qTe oY R
fr, erameht 2 o IAEY g AR
¥ W 7 gl I Jfew oed
7 g7 9T QT ¢ e I e wfuw
dararT #3T ft | T @ W g e
AT AT THRIARY g | W W &%
*® Tq wgAr q¥ar ¢ e gfy Haew
WX AT HAveg e i ad A
et & 1 fraTl ®Y wfrw qETETT v
fea & fog waw fasn wfgg av
afie gt g wie afeedt mft frenft
¢ o fie zve, fager W weT WY Y
FORTT T ATy & N &t & 1 fwarat
N ww gaf®y Hfag | TR WY
sferad € Y graTes ¥ ¥ awer
A vy w0 4T frerar § | e gud
¥« wAT Toar feat W afsady
A

# gg A wg g fe ow aw Wt
™ ¥ wfew g 7 @ o Wk T
FEl AT AG | AT THT WL AT
o Y fireft T forer Y ¥ farT ot
frarl ®) I9% W w7 U AT freR
# sreqT ¥Y a1 | AT A N & fwa
) wrorre oy wwetw § 1 qEd A
qW 78 gAY & fis s g o WX
¥ Tyt oY Sfer s ft § 1 el
aret & @ i § 1 woer W e
& qart oY o srweqy ol wfigg
wx A ¥ AR qWIH Wy ATHT WY
sraeqr ¥ ot § Afew gl
w T & forg Ty Y sqweaT Y o
arft § 1

ag A g1 oy § e agw ot
fofror vt & Qe W fire o o
v Iqveae gy, & w7y wwwAr
wign § fie o O firer sivterr firr
arly e v @ & o O o
aifest & v fet & et v dan
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%< far & fraar fr wré feema-frare R R 2 AT &R 7 ¥ w7 Hrwer W
qﬁg1qq;3'&mgaa‘rﬁ':§qtfqﬁ' @I | Y T § ST Seaa foe
gaftens & 9z § WX gk e QYW F NG gAw #7849 3
Ted ¥ frd ¥ § uRld wwR wm W qregr W fred @ 1w W R
¥ gg 9 F1 #7218 Fr DA Fawww qIHE FT AN g1 WX ag ? 9 ¢

g7 wifgd 1w sfm 7 Fe
"FC HIG T T2 HAT T02H @
az"rﬂn:zﬁt«ﬁﬁ@zﬂ% A
wut & fF ardw oA 7 wq LEN-4E
uqirtﬁwaﬁw:nm IY-30 A
&%rt{’n T=§ qig & A A
qqAT @IE | A& ZRey #Y qrad wad
FAATAT AT | § v.a—4& H 35§04
¥y 7% 9¥ | wa i S o a7
fawdr & A § WIGKT AT SIEAT §
f§ ag Nfr & samafa feaar qnw
g5 & 1 o A gMA 3¢ 7T 59
7 9% ¥ feqma & fawdy & @7 fF o
WY 35 T W ¢ AT 97 FY 3T fawefy
¥ | g9 qeg uIv 2@ fr R wTET AR
&Y 78 48 1 e oy wifa st 1 wraar
T g 1 wa g & e 8% ag-far
g g —

“The Commission has recom-
mended that in addition to the
cost of production derived from
the cost schedules with reference
to duration of season and rate of
recovery of sugar, 12 per cent, re.
turn on employed capita]l should
be allowed so as to provide suffi-
clent funds for each unit to meet
its commitments under bonus and
gratuity, interest on borrowed
capital and debentures, dividend
on preference shares, managing
agents’ commission and income
tax and finally leave a residue to
large majority of the units in all

regions to declare reasonable
dividends'.

X AT W9 AW AR 23 Wit e
fefidy e deedt awi w feay mor
t o v A R g o

ar &R 77 §F F71 5fa wa Hift foer wrfas
F1 THRIT YATH &1 WIT g e
@uﬁaﬂﬁaﬁwﬁ%:mwm
e & ag qAfed A g €
Tad gFrY § TR HTRATAH
T SRIZ FIAYT 7 g FEI§ -——

He has stated—

“Some have already carried out
extensions and others are doing
it. But such extensions should
generally be managed from within
the resources of a factory or by
issue of debentures or raising the
capital, and should not in any
case, be a charge on the consu-
mer. It needs, therefore, to be
examined first, which factories
have a case for replacement and
to what extent. Secondly, whe-
ther, the depreciation allowed to
them in sugar price in the last 25
years of their existence coupled
with extra profits allowed for re-
placement (as in 1947-48 of Rs. 2/-
per maund), and their Reserve
Fund are not sufficlent to cover
the cost of needed replacement or
if they were consumed earlier,
how these sums were utilised.
While it is conceded that the cost
of machineries have gone up
several-fold as compared to the
original cost of Rs. 14 lakhs on
which depreciation at 5% was
allowed, but the depreciation
charges of Rs. 18 lakhs (which
a factory recovered in 25 years at
5 per cent.) may be in most cases
sufficient to cover replacement
of 1|6 of the plant (i the
increase is 500%). And, probably,
there would hardly be a case
where more replacement than this
would be necessary.”
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IR AL, ST AT FY AT
wraaT 9= g &, Afe o ofr 7 R
e iz TP der Y 1 wgar &
NI A A 777 X @ 7 AT g AT
A g7 ¥ @ & | @ ¥ wfafem 37
R RFe fefads-qarer-fear mar & |
WE arE9g 73 Fgd € fv a1} wr AW
wa g Tifge | & swwen g fr 7 Sfr
gt & fr g7 mrefeafaqt & ofr 13 %
f o ®1 aw FA woAr WfEw )

FTTATLT ¥gd & far 77 A Fpoy
frar =rfge | 7 ag fades s =g
g f& arq {fear & @1 &3 ;49w
fagre AT 3a% Naw & 7 g, Al
qroq & #2017 78 & | T8 ey feAt aw
dfigat T=dft & 1 fagrar aeq & g
®T T W% Sy 91 f 77 g
TR T ot iR s f aw
FH | AT g ¢ fF 9T ¥ fage
o, T aTE! ¥ wadt e ¥ A v
T FHET § | 6 A avew A wwa
e gaw) CrdT WK ORdE & fod
wYeT 7t frerar § | 97 aga AT qgmfer
T g F ag A g W W
THT A g i O g agi & Ay
TR AT IR G, AU AN AR FORQ
wATA A T W, 47 39 A N dqAwn
w1 w1 feqr g

gTere @t ¥ aTE AN o R
Y §, 75 Y N ¥ § | @ o A
FUET T A wvaT § ) W@ g ¥
et T W fF g QW
fafreze Y aivt & arwt gy ¥wA
wifge fir agt & & freg % w1
g § WX RN gy aevay and fis W
faftreet for Rz ¥ oy Twd & frd
war § 1 wrofy aTo T gAw fag A wyr i
w1 M fafret @ e § o o0
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T | § ot 87 & Iw FE g
7| a7 e g o i e
¥,¥3 qr@ | 7 YA AT g teve
¥ F FT 8% a® gL HAIT A agh
faardy fafaze Y | F T § R &%
oF "EHY & F77 Ay @A Afge i w|
7 frady fafaza a7 o= feadt ai o,
98 Fg TqT /I TET A T, iR |

qf T HEHAT RO wEREY WX
Judea § fr 99 & ot wredt 1 e
Tifgy, st @ fasg w1 7w Wi
Y &Y | 78 w9 1 e § e fgrgeamsr
W ¥ FH Y Wad awer &
¥ Y &, Afewr g% fawr W 9w
Y gaEgl # W qeifae s A
fear srraT & 1« T & g d ok
o a7 Sfew & ag v g
§ fr 9a & 1@ 3w Y &/ WY @y oy
gur 7w *fagre #Y A ew &R
¥ e 1§ g A g e wgae
wY T &Y | & wga § e o aey
W i vt F & fieeft ) qET AR,
afer & wrgan g e @ & 0 gemw
grm &, 38 A Arwat, B awq i
wrrt & e Ny faar and | wf o
A @@ faw ¥ w1 fir gw w4y aaTdt o
TR CERT § e oo o @ s
wATAT wTE &, A 3w WA w7 qrHET
i sefrerT ¥ W oy Wi Tt o
war & 1w Xwd € fis oy S &
aq TwA oA Bk e W 8,
ar w3y mft ok et §, Afer o
wET A, waAre aret Wi gafrafi
¥ fir ¥ W o gt §, W qow
AT aft § o i
R wfvrer gk wTee grow § wf f
qg e e A i § 1 ag Srw § v
W ¥ T wY O fiery § 1 & ¥
¥ T 1 4 txidfifafedt s
wt? wfrgmamAer s e g
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T IA-TorT Y Feie ¥ Wy wreft S Frfiramerar g E AT g
& 5 57 3w F o ¢ Fredy it #Y wrardy & gy §, IR g fear and

2, forrsT o 7z § e 38 Q198 & Yoo
T & 33y e F A A §,
afe g ot o ggad Al St &
# wga g f5 & & ww ¢y e
& I ¥ ox qrargyd Y a9 o,
aTfE afage A 39 & IR w1 Sfa
aw foe a8 |

st To foe feware (PomE):

AT ITreTw wEEY, oW d Y
v W Ty A wgRw N THar

it worew ferg : wig & forg 7

ot vo fivo fmre: . .. o
&  qra v afcfeafa &1 gura § 1 ow
QY AT TE qET T A% F i WK
TET, TIAT T ot WIT TFre d AR &
HTH EIEEAT HIAT 47 | TF Q0 @Y
¢ wrary T gt o7 oY § Wk
Wwhgagegraasra oy §
}fT St 59 I a7 T fear R, a
e & e aqrE agr w1 T fear
TR ST €F A0 § G fr I
T Wl AT § Ay www T § ST
firqr WX 98 & a7 WTH & Fror AW &
Ao I i wewr T, I A A
faaT w< @ grr a1, g o are F
HTIT W G ST ¥ AW A T AW
e WY agaTre fraf o Y § 1 avew
H ST AT 972, AY T A I & YR
¥ ¥ AT ITH 5 w7 g | e W
ot ey W A ¥ e o 9w
wff wyt, N A g ¥ A
wq Yo QFo Ygo *mmm‘[
AT € WTQT, I IR 3w Y grew
TR §Y At | F wrgar g v v faww
% anfrergiee fawre firgr ag Wi

WX Proere §F a1 &7 I fear s
fr mT-gwTET #r Iwfa & & oA
T, S fis gger QT 4

§ g oY AgRY F ¥ a9 &
faa o€ 2T =g § 5 sA T
& wfae g w1 are fagr | 757 937 HF R
W g FY A I g€, IHEY Are WA
& v T, e & afcmraeasy faaat
sragagfagl | Regfen Faw @
A wedr agt fremt & ader
mofy 21 ¥ g O IRE T A F
wiE I9% famr mar, afsw arag § 99-
F 919 qgd FW GEAAT 4T | FHF (G
Tgd ¥ #12 9, fomer faear & #g4
F1 IBIT AN §, FIfF w7 qg ATHAT
& Y T & | fe o ara 9 aTee
A ¢, 72 98 o oY oy ferert Y
TH aFq faa @ ], AOET Ty w2
¥ feraat ®Y, st 9% i At Farer g
QY &, et ¥ wedrdw g § gt
et w1 ®1 gaA™ TG §, q@ i
T ¢ WR 3w fawg ¥ fase e
ST =R | F% @ 7 W= 39 82w
# AR waaecfer w7y § ff s &
ot Wt FE gy TR A 5w @ 9%
I fear § A ¥ v § Ay gew
TS F7 9T 9g faa g fe gg ag Y
F FAE FE oTE, W FE W
SYEFE §) 19 6 F g ava &) fgifen
w2 fF gag AN € g w P un
afg 7o ®T WA IEY & AT g, A
gL few Wt fema w7 2% w6,
WY WEEH WIS TLT GG a7 WL |

TR ® FaW § 989 A qgr
A WIS A 47, TE AT
Ty § W IW W grow aga quUIME Y )
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WA AT A & AT €Y o) Y WK
FEATEHT AT ATH ¥ 7 A § wrwe fear
o @1 § 6 38 ¥ S ¥ 7w WP g
fe@ @ | A waw §, Ay o A
T wAY Y &7 fa=rT g, W e
® FI § w319 g1 o mar, Y Iww
AT firz sraw | 39 grew A faw ad
TH FT RAT FT FH FA & fqg A
1 A g Igwr WA fegy war @
ATHT a9 fFamAt ®1 T o=
& | 78 Y UF g § o a% wrowy
faT F7r & 1 R w0 g2y fam
T A A &Y A o agi & gy
AT FTHHR TR A XA R
i 9 ag Afmra Y o g gE axg
¥ FAT IO FTH & F WA F [T
W T {ATH FAER | 77 G § X
IR &, I A1 T A
¥ AR { guwar § o ot f s
R AT | g IHH quTT A a4
oy ¢ AR T8 wawa Y wfgd o
qgeY 7y A 1 ¢ v g9 qwg AN w2E)
®) F1 faar sty g, SN T30 X
AT Jrfed W WA A ¥ Wy
faar s nfed e oo F qraa &
fog ag g Frafawar 2 forad ow &=
¥ g W F qEr Rt g o
%) W 28R # wran § e orgt o< et
w1 #Z § Tg OF wId w g7 AT
& we Y aneft W oF P A g
R frax s & o grrei s ew
w19 ® F T & ferg woeT< X fraa feay
g I ot awg o FfY faereft §
WX 1@ awg ¥ whaed qwe @
ot g A ot §
IO % AAM T AN A oy
I gl § | IR gT OF N2 W AT
Ty faay stram @ WY N =R gy e
® w3 F71 A g, IwE gar a7 fRa
wrr § @ & awwan g fea feafa we
qar gy vt §, Fgd g Freey o awan §
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o) wrg § Arg faw a@ w1 s
ot o ger 3, g T frw
THaT ¢ | TAST gErar A orar wifygR
o tawY g fagr srar wfed o
14 hrs,

THFT ¥ wraew ¥ AW g7 ot g
2 5wy Wy WY o ogw AW
§ @y ardt & fe gy O s § aga wiww
¢ W g A O £ wrawwar )
£u®! A ar ) et § gETCRTR "
a7 qaT § AP SeTew ¥ Wi e Q)
oy feT T At wfr gFT Igw T W
qar frar w7 gwar § foray s oY mdt
& wift & W §, & gy A o 7 Afew
arq ff g fea ) e a@ w
TR A I oz gwr | N Tl v
t o Ifd ¥ @ wifgd s A
T ¥ WY ST §, SAe o A ayay
a7 #ear & ) FAT F A wgwa 2w
I e T ae-fer et aga wfew
R agtga e § g ga N
st & wror § W1 8 W SR A
& w707 | AX Y Fofy & Al W
¢ 8 £q W T R ' At v
JEET ITANT A FT AR § 1w AR
ag aga et § fis fam e o) e
agwr” gq fedft a faedt a7g & vt
¥ wra A smd M

wraTw %) sty A feqfa §, ag wrd
TSy &+ W 7g feafl gaTt sraet
¥ wrf O, TWA wTAT JvavaT AT
w<F Ty Frfeeaar srer o gRY oY oy
T nawar 7 i grdY | aoy A A
{91 § | TEET AT & Wi Wy § Wi
Fa% A9 §Y A9 A X1 areen T g
a7, 37 ave farer wray 8, forr oY &
@R gwg wOF T 1w 91 3R
arg frerr fean § 1 v wre g
sy gt fewr{ oy § 1 o g FaTEn
w1y A Y T e ofy v ange oY
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[’ﬂ' To fio ﬁ%’ﬂ'ﬁ]

g # TEd eww & fomrerey
g g i vt ¥ e gYE w < T
gt g, sgrarfet & an femmi ¥, sy
FER arge frgrer fe & 1 s feafar
w=f) & | I s gRA SarET IwTe
adf fer @1 @Y T @ f A # firx
g & g gt qerdi o7 {7 e o
for ey e 3T & A8 AT R 7 FET
®IW WA | W ZTOR T WD § A
Y O Y T @R ¥ fog g W
ey WA Y W 7y el @Y wwen
WX EH WYR ITTEA FY TJH | GF QX
€ ol & 1 0w A 7w ¢ B o qedt
wfw &, s woft e & A 78 & owwy
w1y & Y 77w, ey AT T
e = T Ty | Afre g O Sy
q¥dft sft § g SureT AT F A §
W Y QY ager § ag of O A & e
foe® s ag T & v @
AT Y AP TR I BY TR | T
T 7 & WYl F gw wenwr
fir o wft dxrme o7 oFw @ W Y,
o agrerd Y oy | s ATy & e
T &Y AT AT i AT Ry F 9 W
IJqw g g v & WA Ot
g T & w9 vy Ry Fag g
T WRW F wOTEr @ wwdr & weyw
wew ¥ g gelr &fr e §, xw
Tt g wW WA § | W OF arecf
o TaH arY ¥ T A 39w ager ay awefr
1w R # et g gw § W
I qar wat § e e # o Y Srady
N ffy g ot §, At qRT X W
o o dxrare o wweht § 1w aw
¢ arft fiear o §, W g T
wrwr 3 arreft & oY v oot v 3
% gy gt et § 1 FeaTew Wy we R
YATT TTIT o TP Fwer § | Qe o
g awd § | wft et wgramn
puwt ¥ oow ¥, o qw dma #
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#3 qur oY g7 fF ol A sl wieems-
BT TN FIAT FG Tt T3 /R
& HFE ¥ e F BlengaT w1 v
sarzT fear st wfgd 1 oeq qw
aew gear € fF g @7 @ @
RIEHTEAT 1 STRNT THY SATET FIAIHT
Y aFar § 9 fr 3w fag wege arY
2Y 1w gt AEY gy @t wieargaw
¥ ST AT YT FT ¥ AT AT
SEY T q@NT 9 AT g AW Ay
@ ST ¥

qrAY & S AHA §, € W T
fearf &Y gond, 9% waiar gy
feerd w0 g9 W g of
M frg on aod § 91 & sredy sw
IEET 4 & | T g FET Ay aE
RAIAT ¥ gy 3 sfed 9 ol w0
R T AT NrETRA T A0fed
foradt stfrs s & qrT famn Smom
It wfus qrar § @ #r GIrE
ag | forar wfys sanaw §m sadr
&t fafemdgar & feafc gn¥ 2w &
SWW g

. % ama faesr T | ad
far m &, & AToR |9A TEAr S
grofioged e W Iawem &
ferg WX w=dY oA ITH ¥ & fag
&=, s it W wrrwwr € wE
fag w=gr ww, w~ar i, vl A
o it & sraeear § 1 o wiew
AT ¥ qret fear s [ § Wl
W gri | EwE T e A & A
frfewe w7 ¥ Gow wedy &Y awdt § o
ot ww g wifew ot § FH
franT fen &, @ I W fewT aff
frmfswarRINsR DT, N
faren= §, 35w figr et §, wg e
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27 W &7 F S =T ¥\ §, e
& I AT A 2R E | 1w
% Soft @ 9 ag o §7 wrw T
17 e e @ wae ag e
&R, 3% a7 I i, ITH FAN
R ¥ ) aifew afgw & o7 ox-wger
fen ar @ woo # § o o fodt
weie fagr ar fowit g9 gy av fs
ITFT 7 Suwr W f frmAt #
e dhwa s 1w oy TS € fR
Igwr e v fad @ sa% fag
7g &0 ¢ fir s &=t e dea @,
9 T Y fa=re faen @ 1 s 3 EEY
orer AR ey @ @ 3w AT-
a=q1 #7 97 gHM, w97 f@ F fag
FIE TT FT faAqW FT FHAT, ATAH
FT 1T T FT FEAT | AT FT AT
Faq § 7% 1T 7 OF T q9 At
#Y TIATET B, TET WA AT GZ A0
AFT § | AR T a1 9 AR far
Ty & e O wRET a0 ST Y T T
g o e Tow day W F 4t
g a1 &9 & fwaa @t d3a1 ¢
g A% T A BT HRE F I A
w1 frorg T 20T, A A% W9 A Y
Frra off geT A wT AT L L L

AR WWNT . FAAT Y 6T
Ty vl |

st vo'fwo fiedare : 3o # ageht
I A g o Az A @A

IJTTSTW WG . IFT WG |

w1t ¥o fite fomiare . 1% faq qw
ALY A agy wwTT § | Are-AT W
9 aa &1 fas 5@ § foe A 3@
T ¥ 7 wrar § f wfewrdom &
s g ¥ w e fawowwd €
THEY 447 37 ATY { fF AT © wiw
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T 3 R Y & | AT Tw qwar @
fie frara ®Y O graT §, I Wi
fad & T A wred &, S age WA
&y 7Y Wl Wi wo awwy § e
SR A AT W ar SEoA) gree
ax et )

% a7 § fir N wrw A wrd §
N IRt W §, TrAfcdien vt
) "y g, W Y mfee a7 mf
T TET ¢ | T R A qvar F oy §
agi wrf Y wrf dar A & e
qATHT AT Y 9 sQe-Fdw gL U
¥ oqwEma @ o ¥ st ot
TenT ¥ et § ) 'ET & 9 gad
a9 §, T 94T @ 9K wdw ofa
TF B4 FT R00 TFT F FOT 47 €W
&g savar d3a7 § WX g @ g A
agt 2T d5ar & ) o A A f WY A
g fema § I &7 qAwr g,
#3 wrar g 1 Ga ww g § fin
T8 AT wTAA 9% qxf wrew v wr
afe a0 wdaT & e oaf o9 B @y
=17 & AT g7 W AT aw WY g o
afY zardt o mwt | w7 S A AR
wradY AT s gy w0y Ay § i IEey
araq w1 faqr s 1 e Wre gEeY
TaT ®T W At ITH wrE wrw g
arar ¢

agi 77 39 fza gaTe fawr A4
7T 7 w71 91 fy gaA A oA &
fag 27w § W wi{w 7@ o
w1 e & xafag Ia fag AT f aey
¥ £ s wifew | W & A o #
fisarAt %1 ser Y say sava § gAfag
frfewa w7 7 oY 297 g g § ST
g8 FareT AT fearat o § o
3w § 1 3% faq & gy Y wg wwar
¥ aw QYo & wrweA rfr g oY wg
feaat v aft qgw ard, A dwEw
o At § oo ¥ afw g F
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Y < Il § 1 38 i ofe® wat gE ot
fif qF FRE TafY SOy o 7 St
w0 i oY Fee grEw gE § 98 W
fear A aagT & o Y agr Ay
foad ore @ Y | qar AEY 99w
Yxr e afeg AT sF A &
feara Y £g wraay &Y fasr )

for et Y gwwY o G FR
¥ fog o=@ gt & 37 9 MR T
o fear § Ay drorer s &, g
wi wferrdr § 1 o e w ) o Ay
& T faorel 3 § A¥ Tirrec Ay Y
Q| TR g fasel faet =.fgw
WY 1w X A ey @ 1 X www W
Y wvar e w5y ) ST w6 A€ |
o o1 i ag 3 o7 qAq agT I R
R v i ot afes arge & e
CH®! TG Yooo F 1§ F7 & Y fis
foefY Y ST & Savar § ) Afww gEw
¥ A g Y g A g et § 7
{d oW | T oTaT | mEr gEwr Ty
wror § fis frae dafen a9 § W
TJOET FUST AT ALY g TwaAr gafEy
THH WA TR OF AF AG G
qreY | W TWG T T4t @ R gawr fa=e
waAt iRy Wi g AT Sfge W
P warar dar A wom At AW K
Wl WY WTT WEF TF AT ¥ HAT AU
< farwra |

FITCTH AENT : T WTAAY qIE
L G S

ot frodo wal : 75 fepyaY o
QAT FT X wTAT Aw G )

yqreTw WP @ Y § oY
gwEd |

@t Yo fao fewv W wWiw
vy &wY A @ @ & A ¥ wrwg off
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w21 | AfEHT F FAR qgt T g’
AT AT gz ¥ Y @ g5F waew ¥
AR FI9 UF T $T & | Tg 717 &2
ergradar g AfFT N ST W 5w
e gfen & frara &1 sw 7 go 0
I Te<T TRT GAT & | WR AG 9T
X ATTHA 3T 767 § IAH @AY sgvAr
HSQT N7 | UF 997 97 99 f& ©
ARAA AT AR IS 1HTAI ]
wfew a3 sfas feafa fare o &
FTT FTET GTATT AT 74T AT T AWC0
FTH AT F AT FH AT | AfHA
T fora ga% e A gy sty a%ar
ST EH N FTA ATATTHT FFE A
ART AT &1 E @A 3 qr gg W
fee qYF qAE 9 FTA FW AT
fom 18 F1 7 AT IR TR F AR
9 FT TFA & I & 7 (A 7T
FORIQ HHHT ST qY Y &I A |
& wrgar g fr <2z Ifem 7 @ 9gR
TH T 9T 9T A7 fa=rT &< foan g
for g foramT faane 1 ey @ 91
foFaT TTHTT FT BT I | FAT CF
TARA JTH & FYE ATH & AT )

Shri P. R. Patel (Mehsana): Mr.
Deputy-Speaker, Sir, when I see the
cut motions I find that there is one cut
motion in the name of Shri Prakash
Vir Shastri. He wants to check the
rise in the price of foodgrains, Well,
naturally, people living in urban areas
would always like it. But before the
cut is put, it is necessary to examine
whether the present prices are econo-
mic or are unreasonable.

So there are two tests. Ome test is
the parity of prices and the other test
is the cost of production. I have never
found any other test except these two.
Le: us examine whether the present
prices deserve to be reduced.

1 will take up the first test—the
parity of prices. Sir, in 1851 taking
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the base 1950 at 100, the price index
of rice was 104 and in January 1061
it was 99—that is about five points
less. In the case of wheat it was 96
in 1951 and in January 1961 it was 91.

Shri S. M, Banerjee (Kanpur): You
are giving the wholesale price index
figures?

[Sarr JacanaTHA Rao in the Chair.]

Shri P, R. Patel: These are the
wholesale price index flgures. I will
flso tell you what the farmers got. If
you take up the case of jowar, bajra,
barley, maize and ragi, you will find
that only in the case of jower it was
95 in 1951 and in January 1961 it was
114 So there i8 an increase in the
case of jawar, Therefore if there ig
any increase, it i only in the case of
foodstuffs consumed by poor people,
and if there is any decrease in prices
it is in the case of prices of foodstuff
consumed mostly by urban people.
Yet, Sir, the uproar is that the prices
should be reduced.

Sir, let us see the parity. In 19851,
in the case of other commodities the
index of prices was 1199 and in the
case of all food articles together it
was 113.7. In January 1961, all commo-
dities combined it was 125.6 and food
articles combined it was 116.3—and
this 1163 is because of the prices of
jowar, bajra, barley, maize and ragi.
So there is decrease in the prices of
rice and wheat.

Now, if we apply the first test,
what should be the prices of rice and
wheat? You will be pleased to see
that there is an increase of price of
about 25 per cent in all commeodities,
Therefore, if you apply that test, then
the prices of wheat and rice require
to be increased.

Then, we are importing wheat
under PL 480. I think it will adversely
affect the agriculturist, the hon.
Minister is the Minister of Agricul-
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ture and Food. He hasg to feed the
country ang remove the scarcity in
the country. I think he has done the
best in the interests of the country.
But I must at the same time say that
if he does not look to the interests of
the agriculturists, perhaps, they will
be hard hit. I would suggest that the
price of imported wheat should be in-
creased a little bit or the agriculturists
must be given some subsidics in the
prices of wheat and rice. If the price
of wheat and rice is increased I would
suggest that subsidy be given only
to the middle-class and low-income
groups so that they might get these
substantial things at low prices, If
at all the question of the agriculturists
is to be solved, I am of the opinion
that, s in America, the Government
should subsidise the agriculturist by
giving a subsidy for the production of
wheat and rice. That way we can
solve the problem.

Shri D. C, Sharma: What should be
the extent of the subsidy?

Shri P, R. Patel: Well, I will say
that also, If we see the increase in
prices, according to the Reserve
Bank of India Bulletin of August
1860 the prices of cotton manufactures
have increased to 130 il we take 100
as the base in 1952-53. In the case of
gur, the figure is 150, for sugar 127,
iron and steel manufactures 148, tim-
ber 140 and oil cakes 139. So, there
is increase in the case of all those
things that are required by the agri-
culturists and that increase is 30 or
more. Now the poor agriculturist is
required to sell his wheat and rice at
lower prices and he is asked to buy
his requirements at higher prices,
Then what would be the condition of
the rural economy?

We do not see that the agrfeulturists
get their requirements at contro] or
fixed prices. I know that they are
getting corrugated iron sheets by pay-
ing Rs. 36 per kutcha maund or some-
thing more. For iron also they have
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‘to pay more. So, for their require-
‘ments they have to pay more and their
-produce we take away, not by con-
troli ' nor by any law, but by import-
ing: wheat in large quantities so that
they may be forced to sell it at a
lower price. I think this requires
some consideration.

Then I will come to the cost -of
production, Here I will refer only to
the cost of production of the mechan-
ised farm at Suratgarh. The per acre
<cost of production there in 1956-57
was Rg, 1831 and the income was Rs.
186.6 At that time all the acreage
‘wag not put under cultivation

In 1958-59 the cost of production
was Rs 145.8 per acre and the income
was Rs, 1846. In 1959-60, when
26,480 acres were under cultivation,
the cost of production per acre came
to Rs. 121.6 and the income per acre
came to Rs. 113.3 or so. Looking at
these figures, if we bring all the land
under mechanised cultivation, what
would be the position? When we
have a mechanical farm and every-
thing is mechanised, less of labour is
required yet the profit is negligible.
I do not think this farm or any other
farm will pay us at any time more
than six per cent profit on the invest-
ment, Ang this we achieve when we
have invested Rs, 227 lakhs in this
farm as capital investment. If these
‘big farms do not pay well, what about
the small farms?

I will give the figures of small
farms also. Shri N, S. Randhawa has
written a very interesting article in
the Government monthly, Agri-
cultural Situation in India, and he has
given some figures. These figures
are not his own but those obtained as
a result of the survey conducted by
the Directorate of Economics and
Sta'istics, Ministry of Food and Agri-
culture, in collaboration with the Re-
search Programmes Committee on
Planning Commission. So, this was
an official investigation, and this
shows that for a flarm up to 8 acres
the cos: of production per acre is
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Rs. 2399 and the income is Rs. 200.5,
So there ig loss, In a farm with 5 to
10 acres, the expenditure per gcre is
Rs 202.7 whereas the income is Ras.
185.7. For a farm with 10 to 20 acres
the expenditure is Rs 180.2 and the
income is Rs. 1729 For a farm with
20 to 50 acres the expenditure is Rs,
154.5 and the income is Rs. 154 4. Sir,
agriculturists having a farm of 50
acres do not make any profit; they
make both ends meet according to
the present prices. In this case also,
the labour put in by the agriculturist
and his family members is not consi-
dered. If you consider that also, it
would be a losing proposition.

Now, this being the position, if any-
body in the country asks “what about
the reduciion of prices?”, 1 would
say that person ig unaware of the
agricultural economy. I would re-
quest the hon. Minister to consider
this aspect and give farmers proper,
economic and reasonable prices, If
there is any price difference for cot-
tun cloth, that matter is referred to
the Tariff Commission. If there is
any difference between the price de-
manded and offered for iron and steel,
that matter is referred to the Tariff
Commission. If there is any quarrel
over the wages of the employees, that
is referred to some commission. So
far as the prices of agricultural pro-
ducts are concerned, even though a
promise was given on the floor of the
House by the hon. Minister, that mat-
ter is not referred to a commission,
and I would say that with ell his
sympathy for them, he is not able to
implement the promise that he has
given on the flopr of the House.

That is because of the Planning
Commmission. With due respect for
the intelligence of the people in the
Planning Commission, I must say
that they know nothing of agricul-
ture and they have little knowledge
of rural economy.

Shri S, M. Banerjee: Then, please
include the hon. Minister in the
Planning Commission. )
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Shri P. R. Patel: Because of that
even though we spent money on our
iwo Plans, they have not been so pro-
fitable to the rural part of the coun.
try, and specially to the agriculturists.
I do not know why my hon. friend
there speaks out. If there is any
question for the labour's wages, ‘bonus,
this or that, he jumps out, but for
the agriculturists he has to say egainst
them ... (Interruption).

Shri S. M, Banerjee: It is a good
suggestion which should be accept-
ed...... (Interruption).

Shri P, R. Patel: I appeal to the
agriculturists of the country not to
vote for those who are against the in-
terests of the agriculturists in the
coming elections,

Shri S. M. Banerjee: And also for
those who change their colours.

Shri P. R. Patel: Lastly my Com-
munist friend wanted that cows should
be slaughtered that they are useless
and that we have not got sufficient
fodder also.

Shri V., P. Nayar (Quilon): 1 only
yave my support to Shri Krishnappa.

Shri P. R. Patel: [ do not think
that my good friend and his Party
will ever come in power in this coun-
iry, but if they come in power they
will =ay that there are useless, old,
exhausted people who are not wrok-
ing usefully and that there is short-
age of food so why they should not
be slaughtered,

Shri Inder J. Malhotra: There is
a difference between human-beings
and animals.

Shri P, R, Patel: I hope my hon.
friend will not speak these things
when he goes home

Shri V. P. Nayar: Does he know
that quite 3 number of persons iIn
India eat beef in spite of him?

232(Ai)) LS—e.
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Shri Balraj Madhok (New Delhi):
Mr, Chairman, Sir, food is the most
important need of our people and
agriculture is the biggest industry of
our country. It is, therefore, impor-
tant that steps should be taken to
improve this industry and to improve
the food position. But, unfortunate-
lv, even though two Plans have gone
and so much hullabaloo is made about
increasing the food production, the
fact remains that our food production
is not going up to the desired extent.
The figures that have been given In
Food Ministry's report shows that in
1958-59, that is, year before last while
the food production was 75 million
tons, in the year under review i.e.,
1959.60 it is only 71 million tons. It
can be said, as it has been said in the
report, that the production has gone
down because of the vagaries of
nature and because the rains failed.
But when production goes up, they
say, “It is because of our efforts and
our Plans”. Actually the fact re-
maing that in our country the vagaries
of nature will always play their part
in the matter of food production. The
question is: What positive steps have
been taken by the Government and
with what effect to counteract the
vagaries of nature and 1o increase
production

It is true that in the First Five-
Year Plan a lot of money was spent
on agriculture, on paper at least, and
the same has been done in the Second
Plan too. But what has been the re-
sult? 1 beg to submid that the out-
come of all that expenditure and of
all that effort has not been commen-
surate with the needs of the country
or with the money spent, If the pre-

- sent gpproach continues in future too,

they will have no result. Actually,
there has been more stress on show-
pieces rather than on the ac'ual needs
of the country. For example, a great
amount of money has been spent on
irrigation works. There are so many
big dams, But then what has been
the result, The water from the
Bhakra Dam has, of course, irriga‘ed
certain areas, but then there are big
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areas in Punjab and Rajasthen which
are still not getting any water. There
is politics in the distribution of water
also. In the Gurgaon and Rohtak dis-
tricts, which are the backward dis-
tracts of Punjab, there is no water.
The Bhakra water is also going to
areas which have already enough
water.

Then there is the question of Rajas-
than. The Chairman of the Water
Commission, Shri Kanwar Sain, has
said that Rajasthan will be a new
State, that a new heaven will be
born in Rajasthan when Rajasthan
Canal comes into operation, But the
question is whether it will ever come
into operation. The available surplus
water has been given away to Pakistan
and for ten years more there will not
be enough water for us to give to
Rajasthan. We expected that the hon.
Food Minister should have protested
to the hon, Prime Minister for having
signeq that Canal Water Treaty
which almos: bartered away Indian
interests to Pakistan for the wishful
friendship of Pakistan which is néver
going to come. We have bartered
away our own interests to starve our
own lands which so badly need water
from Indian rivers.

Then, whatever water we have got
is not properly utilised. I know fully
well that in Jammu and Kashmir
State, a lot of money has been spent.
I have been living in that State. I
know that that State was never de-
ficit -in rice. In Kashmir Valley there
is no dearth of water. There is not
much need for irrigation works there,
But all the money is being spent
there. In Jammu area which is the
Kandi area, which needs water and
where small irrigation schemes can
increase production, no attention is
being paid.

Shri Inder J. Malbotra: May I
correct the hon. Member as far as the
Kandi area is concerned? I come from
that area and 1 know that the Kathua
feeder canal s coming up very nicely
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and we are very happy and proud
about it,

Shri Balraj Madhok: For the last
five years they are digging up that
canal and are telling the people of
Jammu fhat the canal is being built,
but it has not been built so far. The
fact remains that in the Jammu and
Kashmir State they have simply dis-
criminated against the Jammu people
even though the rivers Chenab, Jhelum
and Ravi are there. If small irriga-
tion schemes are taken up there, all
that land can be irrigated and produc-
tion can be increased. What we need
actually is more stress on small irri-
gation schemes. It is only through
these schemes that production can be
increased. Of course, it is said in the
report that more stress is being laid
on them and more money is being
given for those schemes, but I think
that is not enough. We can actually
scrap some of these big schemes and
divert that money to smell schemes
which can be prepared in six months
time and whose result can be found
out quickly.

For the increase in the production
of food we have to depend actually on
the cultivator and on the means that
are available to him., It is no use
saying that we should mechanise
agriculture. Mechanisation of agri-
culture is not possible in this coun-
try. We have not enough land. Most
people have not got more than five
or ten acres of land, There tractors
cannot be used. Therefore what is
more important is that we should try
to improve our agriculture through
the implements that are available to
the common man. If that is done, if
the common cultivator is enthused
and if he is properly educated, he
can do wonders. We have the case
of Punjab, When partition took
place, Punjab was a deficit State. But
within ten years it has become a sur-
plus State, not because there have
been more tractors or more irrigation
plans but because the cultivator has
put in more labour because he has
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been enthused. If this can be done
elsewhere also, things can be im-
proved,

I have travelled widely in eastern
UP. and Bihar. I found people
carrying on irrigation through dhen-
kali. The water level thére is not
very low and Persian wheels and such
other means can easily be introduced.
But they are not being introduced. If
money can be given to them, it can
be given to them as loans and that
way production can be increased, The
same is true of implements.

Then there is the question of cattle
wealth. It we want better produc-
tion, we should have better ploughing
In Punjabi there is a well known
saying:

T F ATy
T F ]

It means that you plough deep gnd
you will have better production. But
you can have deep ploughing only if
you have better cattle. But where
are the cattle? They are being des-
troyed in this country.

Some hon, Communist friends here
say that we should kill cows and
our friends on the other side are
opposing them., But I ask Congress
Members: What are they doing to
save the cow? They protest against
the Communist Members, We have
nothing to blame the Communist
Members, They stand for that. But I
ask Congress Members what they
are doing. They protest when the
Communist members say that cows
should be killed, but what have they
done to stop cow killing in the coun-
try? You have put cow protection in
the Directive Principle in the Consti-
tution. You say that Gandhiji said
that cow killing should be stopped,
But cow killing is going on; rather,
it has increased., I say cows are be-
ing killed and in large numbers than
ever before. It is not the old cows
that are being killed but it is the
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young and better type of cows that
are being killed because they are
killed for beef, It is only young
cows which are slaughtered.

Shri C. D. Pande (Naini Tal): It
is Shri V. P. Nayar's food.

Shri Balraj Madhok: It is not his
food; it is playing to the gallery,
Therefore I say that animal husban-
dry is good but animal husbandry
has to be improved not for meat.
Meat is not the staple food of our
country, It will never become
the staple food of this coun-
try. The  staple food of this
country is cereals, wheat and rice.
We can improve fisheriess We can
improve cattle. But the stress has
to be laid mainly on agriculture,
mainly on food,

Then they say that old cows are a
burden. There are facts to prove that
they are not a burden. Cow dung
and other material that comes out of
them more than compensate for the
money or the fodder that they take,
To say that there are more animals
in this country is also wrong. I have
with me comparative figures which
show that in other countries, for
example, in Denmark, Argentine and
Australia, they have more cattle per
square mile and per 100 people than
we have in our country. We should
disabuse our minds that we have
more cattle. Actually, we do not
have more cattle. Only the quality
of our cattle is poor. We can and
should improve the quality with lit-
tle effort, In the report it is said
that gosadans have been opened.
But what is the condition of these
gosadans? For example, there is a
gosadan near Ludhiana. Only iwo
months back hundreds of cows died
there simply because they could not
stand the winter, There was no
shelter for them; there was no fod-
der for them, What is the fun of
opening such gosaedans? If you open
gosadans you should pay proper at-
tention to the cattle there. Simply
to say on paper that we have opened
this, we have opened that is of no
use.
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Besides food production and animal
husbandry, there is one important
question, That is vanaspati, The re-
port says that vanaspati production
has gone up from 3:17 lakh tons to
3:33 lakh tons. Government takes
pride in this. It is not a matter for
pride; it is a matter for shame. We
are trying to encourage a thing which
is harmful, according to medical men.
In this House there was a discussion
on this subject and many Congress-
men opposed it, Still production of
vanaspati is being encouraged, It was
said that a committee has been ap-
pointed which is holding meetings,
and research is going on, to find a
suitable colour for vanaspati. But so
far they have not found out a colour.
There are as many as fourteen nation-
al laboratories in India; there are so
many scientisls and a large amount
of money is being spent on research,
But so far none of our scientists and
none of our laboratories has been
able to find a colour for vanaspati. It
is simply a matter of shame for the
country. The actual fact of the mat-
ter is that they have no will for it;
thev do not wani to find a colour for
it, because vanaspati is an industry
of the big people. They make money
and some other people also share in
it. Because of this big money, no
colour hag been found out for vanas-
pati, T say that it should be the first
dutv of the Government to find a
colour for vanaspati, because vanas-
pati is being mixed with ghee and
large scale adulteration is going on,
as a result of which people’s health
is being spoiled.

Referring to the welfare of govern-
ment servants, this report says that
welfare officers have been appointed.
Actually, the condition of the gov.
ernment employees is very bad. In
Delhi there are a large number of
employees in the Food Department
They live in Sevanagar, Pusa Insti-
tute and other colonies. 1 would
request the hon. Minister to visit
these arcas to find out for himself
how these people live, You have
built houses for the Class TV em-
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ployces. They are just like hovels,
There is only one room and a kitchen.
In these quarters there is no ventila-
tion, no water, no electricity. You
charge very high rent from them.
This is not the way of welfare. Wel-
fare is not meant only for those who
have cars, or reside in bungalows. If
you really believe in the welfare of
your employees, you should look to
the welfare of the small man, the
class IV servants and lower division
clerks particularly. It is they whose
welfare should be looked after., '

In New Delhi and near-about areas,
there are g0 many Class IV employ-
ees’ colonies, But the quarters in
them are neither electrified nor pro-
vided with protected water supply.
What is the reason? We are getting
so much electricity from Bhakra and
many houses are being electrified.
But the Class IV government em-
ployees have not got electricity so
far; they have not got water-supply;
they have no separate latrines in
their quarters, This is something
which is very bad. If you really be-
lieve in welfare, you should look to
the welfare of these people.

Then, Sir, this report makes a re-
ference to the Rudrapur University.

Shri Ram Krishan Gupta (Mahen-
dragarh): How do these come in this
debate?

Shri Balraj Madhok: It is all given
in this report.

It has been said that we have open-
ed a University at Rudrapur. Tt is
good that colleges and universities
are being opened. But what is the
kind of training that is being given?
I challenge any inspector, or agricul-
tura] graduate coming out of that
university to take a piece of land,
develop it and produce more out of
it. He cannot do it. Your are open-
ing farms wherein you employ agri-
cultural graduates, There they have
the means, they have fertilisers. they
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bave implements, which are not
available to the common man. Be-
cause of these advantages which are
not available to the common man,

they are able to get increased pro-
duction.

Shri C. D, Pande: May I correct
the hon. Member, Sir? Rudrapur
University is in my constituency. It
has been working only for the last
four months. The system there is
that the student will cultivate the
land and he will be paid out of the
earnings of the land. Therefore it is
not correct to say that he has not
learned enough, Within four months
nobody can learn much.

Shri Balraj Madhok: I am glad
that Rudrapur University has been
opened; so many colleges have been
opened and all sorts of training is
given. What I say is that that train-
ing is not practical, The fact is that
these agricultura] graduates work
with implements which are not avail-
able to the common man. If you want
modern knowledge to be imparted to
the common man you should open
small model farms where the seeds,
the manure and the implements that
would be available to the common
man are used. The agricultural gra-
duates and scientists should be able
to demonstrate that with these they
will be able to produce more. Then
only these
model for the common man, But if
you use such seeds, such implements
and such manures as are not avail-
able to the common cultivator, These
farmg cannot be model for them,
Then these farms will be only a waste
of money and nothing else. So many
of thege farmg have been opened.
They are not doing much and, as my
friend Shri Patel said, the cost of
production there is not such as can
be an encouragement for food pro-
duction in the country,

Then in regard to cash crops I wish
to say something. Much of the land
is being diverted to cash crops. You
cannot avoid it. because they bring
money. Thus on one side the best
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land is being diverted to cash crops,
and on the other side food production
cannot be increased unless you bring
more land into cultivation. So there
i1s a lop-sided development, Therce
must be some kind of co-ordination
in this respect. Everybody feels that
food is important and that we should
not depend on imports. So there
must be co.ordination to see that all
the best land is not diverted to cash
crops. | happened to go to South
India, on the Tungabhadra side, and
I found that all the irrigated area
was under sugarcane, When I asked
them the reason for thig they said
“Becausce it bring more money”, That
is all right. But if you go on grow-
ing sugarcane and other cash crops
in all the lands and do not have food,
naturally we will have to depend on
imports. For any country to depend
wholly on imports for its food is not
good. And particularly for a country
like India which is faced with foreign
danger, from China and Pakistan, If
we depend on imports, a time may
come when imports may not be pos-
sible,. A war may come, something
else may happen. It is therefore im-
portant that we should become self- ~
sufficient in food as early as possible,
And we can become self-sufficient
only if the wholesale diversion of
good land to cash crops is stopped,

In cash crops we are producing
sugar. And we have been told that
there has been an increase in sugar
production. What is the result?
Stocks are accumulating. We are
giving some subsidy or rebate to the
factories. So the factories are gain-

" ing. We are giving licence to some

traders, Without licence there can
be no trade in sugar. But these
licences are given to the favourites
of the ruling party and they are
making money. The people who
were formerly living on the sugar
trade are deprived of their work,
Sugar prices in India are very high
and therefore surplus sugar cannot
be easily exported. For purposes of
export the prices should be competi-
tive. But that is not the position
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now. It is therefore no use keeping
big stocks. Therefore, I would re-
commend to the hon, Minister to see
it this kind of control cannot be re-
moved and free trade allowed, If
there is free trade many people can
make usc of it. At present they are
not able to do so even though there
is enough of sugar in the country.

I hope that the few observations
that I have made will be taken note
of and that something will be done
about them,

Shri C. R. Pattabhi Raman: (Kum-
bakonam): The good harvests of the
current season should not create in
us apathy towards the problems of
agriculture. We must remember
what happened in 1954. The balance
of food production arnd consumption
is a very delicate one. A slight tilt
on one side, as for example a ten
per cent deficit, is enough to create a
crisis in supply. What is equally im-
portamt is that a surplus of ten per
cent on the other side is likely to
create a crisis of prices. In each case
it is the quantity that maiters. Ac-
tually the estimate is about 76 mil-
lion and odd tons, and ten per cent
of that will be nearly 7 million and
odd tons, We have to remember that
it is not the percentage that matters
but the quantity that is important.
Therefore, considering that our pro-
duction is in the neighbourhood of 76
million tons, a ten per cent imbalance
would mean g little more than 7 mil-
lion tons. It has to be brone in mind
that it is a large quantity which may
cause a real tilting of the balance.

Having said that I wish to empha-
sise that the harvests of the present
season which mean near-surplus are
not completely the result of perma-
nent improvements of production
techniques. What I mean is that for
this we cannot say that the Ministry
has been completely responsible,
though they deserve our congratula-
lon tons. It has to be borne in mind
tions, This is also due to some ex-
tent to the absence of floods and
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droughts in somu areas. The need,
therefore, for treating the problems
of agricultural production as of pri-
mary importance in a country like
India exists today as actually as ever
before. The problemg of agriculture
have, therefore, to be normalised and
pegged to fit into a daily economic
pattern—to use the usual technical
word, a diurnal pattern—and should
not be made to alternate between one
or the other crisis, that is, the crisis
of surplus that threatens priceg and
the crisis of deficit that threatens
supply,

I would submit that it is therefore
very important that a permanent
nexus has to be established on a pro-
per basis insofar as production, stor-
age, import and sales are concerned.
I wish to emphasise that these are
the main heads to be borne in mind.

I wish also to point out that our
production has to be made scientific.
1 congratulate the Ministry, because
every day improvements are being
made in that direction. In that con-
nection we have to remember that
there must be a field-ta field soil sur-
vey, and analyses while establishing
the basis of fertiliser supply. We
must have many touring technical
teams to tour the countryside for this
purpose, There is no doubt that our
failure to correlate the input-output
ratio results in a wasteful use, espe-
clally when we are reaching higher
levels of production, and the ratio
is adverse to output at each succes-
sive level. The improvements in
production should be concentrated on
multi-favourable areas.

I am aware that Agriculture is a
State subject, Stil] I wish to make
these observations, and with your
leave, at the end of the remarks that
1 shall make within the time allot-
ted to' me, 1 hope to suggest~ how
there can be a co-ordination between
the Union and the States in this res-
pect.

So far as storages are concerned I
wish to say something, because to me
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it is  rather . important. Storages
should be decentralised. The creation
of huge urban storages in a hot, tro-
pical and humid area like ours is just
1o invite loss. There must be a vil-
lage storage system, and this should
be promoted and linked up with a
decentralised credit structure. Co-
operative agencies are suitable for
production credit; but it may also be
noted that joint stock banks are also
suitable for sale-storage credit, Many
of these banks have to be encouraged
to build storage godowns in  rural
arcas not only for their own benefit,
but also to help in the national re-
construction.

I now come to the buying and sel-
ling by Government and by govern-
menta] agencies. The storage refer-
red to by me just now should be
linked to a policy of optional Gov-
ernment.-buying and selling at stated
levels of prices, To strive for and
establish stability of prices is much
more important to be taken note of
than the high price . I find the hon.
Minister, Shri Krishnappa, remark-
ing that he thought T was going to
say the opposite. The price levels
should be announced for at least two
or three successive seasons. What I
have stated so far will enable us to
establish g normal production-cum-
storage-cum-sale nexus which should
be the economic pattern of agriculture
in a vast country like ours with a
vast population.

The Ministry of Agriculture is at
the moment presided over by an ener-
getic Minister who is a man of ideas
also, It behoves the Minister and the
Government to see to it that there
is a supervisory arm in the various
regions. Today we do not have much
of this supervision. There is an ap-
preciation that the various Advisers
of the Planning Commission—I find
reference has been made to them—
are like radio “antenne”, that {s
functioning and projecting from
Delhi, I do not know whether they
sufficiently tour the regions of pro-
duction. They appear to check the
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schemes and the money spent at ad-
ministrative and governmental level
and are concerned mainly with the
compilation of statistical data and
figures. That is not sufficient. The
Agriculture Ministry should have Ad-
visers region-war. There must be
one Adviser for wheat, one for rice.
1 would suggest that a line may be
drawn from Bombay to Calcutta, The
area south of that can be treated as
the rice area, and the area north of
the Bombay-Calcutta line can be
taken as the wheat area. The duty
of fhese Advisers should be not only
to watch and tour as Advisers but
also to see to it that the various plans
are progressed on the flelds. Refer-
ence has actually been made to the
actual fields not being taken much
into account, I do not think it is cor-
rect. We have taken care about that.
These Advisers will also act as the
necessary liaison between the Centre
and the States so far as the executive
end is concerned. -

I wish to refer in this connection to
the Aduthurai package schemc in
Tanjore District of Madras State. I
think many Members have been
there. It is a very good cxample of
co-ordinated effort,

May I, in passing, refer to the in-
crease in the acreage so far as agri-
culture is concerned? I am happy to
note that we are seeking to achieve
increased area, from a net irrigated
area of 70 million acres at the end
of the Second Plan to about 90 mil-
lion acres at the end of the Third
Plan. It is also proposed to cover
about 40 million acres by dry farm.
ing technique, In unirrigated areas
large-scale soil conservation measures
are to be taken. I believe the tenta-
tive target here is about 13 million
acres.

Having said that, I wish to refer to
the population problem. There s no
doubt that this is one of the greatest
problems facing the country today.
In some States like Kerala, West
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Bengal, UP, and Bihar the popula-
tion increase appears to have out-
stripped the resources of food pro-
duction. With the present rate of
increase in population, more and
more States are likely to join the
ranks of the over-populated areas.

The production of foodgrains in
1947-48, the first year after the advent
of independence, was only 52 million
tons. This increased to 65.8 million
tons in 1855-56. It is generally agreed
that the population is increasing at
the rate of 2 per cent per annum.
So by 1865-66 it will be about 480
millions. Then the requirements of
that population in 1965-66, based on
@ per capita computation will be 15
ounces of cereals and 3 ounces of
pulses per day. Calculated at that
rate we will have to produce about
100 million tons. We are now reach-
ing about B0 million tons, and there
is likely to be a shortfall. I have no
doubt that the Ministry will make
efforts to catch up with the popula-
tion situation,

Having said that, I will say one or
two words about the irrigation
schemes, minor irrigation schemes,
which are progressing well. I am glad
to see on page 2 of the Summary
given by the Ministry the following:

“To accclerate the tempo of
minor irrigation schemes, the pro-
vision for minor irrigation in
1960-61 was raised from Rs. 21.94
crores to Rs 27.94 crores during
the year.”

And I find during the Second Plan
period the various GMF schemes will
go up to Rs. 100 crores and there is
a target of acreage of 9 million addi-
tional acres under minor irrigation
schemes. 1 also find that 2 lakhs new
open wells are being opened and 3,000
filter-point tubewells are expected to
be constructed, as well as 40,000 open
wells to be bored or deepened. This
is all to the good. But the Ministry
also must see to it that many of the
tanks which get silted up, especially
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in South India, are taken up for
repairs. I know that most of the
States are attending to it, but if there
is a co-ordinated effort and a drive
from the Centre it will be better so
far as silting of tanks and canals is
concerned. This is very important.

Some reference has been made to
the import of foodgrains under PL
480 from America., We are getting
16 million metric tons of wheat and
1 million metric tons of rice over the
period from 1960 to 1964. While this
is very useful to us, we certainly
have to think of the days when we
will not have this sort of help from
abroad, and in this connection I will
say this with regard to balanced diet,
and that is rather important. I find
that attempts are being made to edu-
cate people so far as diet is concerned.
But getting some sort of a profes-
sorial man, a pedantic person, to go
and ask people who cat rice to take
to ragi or wheat will only annoy
them. Then even those who do not
cat rice will start eating rice! What
Is more important is to impress upon
them the nutritional value of things.
I find the healthy substitute for
cereals will be tuber crops like potato.
sweet potato and tapioca which are
cheap and which can be easily grown.
It is also necessary that larger efforts
should be put in this regard, so
far as the die{ of the average man
and woman is ecnncerned, about the
change-over from the diet lJoaded with
cereals to one that is more balanced
with vegetables and the like. I am
not going to suggest what my learned
friend, Shri V. P. Nayar, is suggest-
ing—that it will not cook in India, it
may cook elsewhere, He would like
to suggest the wholesale slaughter of
cattle which, he thinks, are too many.
There is another point of view that
that cattle helps us in giving ferti-
lisers. But whatever it is, very few
of us have got the mental make-up
of Shri Nayar and we will not be able
to adumbrate theories with regard to
beef eating. I wish him all luck in
his own venture.
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15 hrs. *

Shri V. P. Nayar: The State from
which the hon., Member comes con-
sumes the largest quantity of beef.
Does he know that?

Shri C. R, Pattabhi Raman: Sir, I
find that the progress of the Ministry
has been uniform and 1 congratulate
the Ministry for the good work they
are doing. I find that they must
have more and more co-ordinated
effort and 1 repeat, as I told the
House at the very Dbeginning. that
agriculture is a State subject, but by
a proper lead and by dynamism—I
hope all this co-ordination will
become possible.

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): Mr.
Chairman, Sir, I would like to inter-
vene at this stage to reply to some of
the points that have been raised by
hon, Members and .also to some of
the cut motions that have been moved
in this House, I am happy to follow
my hon, fricnd. Shri C. R. Pattabhi
Raman, with whose seasoned and very
instructive speech, T must say, I
broadly agree.

While intervening last time in the
course of discussions on this Minis-
try's demands for grants, I had occia-
sion to remark that there was less of
iension on the food front. This time,
1 go a step further and I claim .that
there is confidence on the food front,
and several factors have contributed
to it.

Shri Balraj Madhok: Is it ‘con-
fidence’ or ‘complacency'?

Shri A. M. Thomas: It is not com-
placency. My hon. friend is perhaps
a little new to the proceedings of the
House. If he just waits for a
moment—he had not the occasion to
hear me beforc—it he has some pati-
ence g wait for a moment, he will
be dble to see that neither I am
complacent nor the Ministry of Food
and Agriculture is,
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Sir, the present position of easi-
ness and comfort has been the effect of
several factors. The primary factor, as
the hon. House knows, is of course the
record production of foodgrains this
vear. Although no firm figures are
available, it has been cstimated that
the production will not be below
76 million tons. if at all, it will be
oniy above 76 million tons. The rice
production has been 33.7 million tons.
The estimates of other crops have not
yvet come from all States. From the
available information. it appears that
wheat production may be about 10
million tons as against 9.7 million
tons lasy year. About millets, I con-
cede, it has not shown such a satis-
factory performance as wheat or rice,
Looking back to the last ten years,
we can legitimately be proud of our
achievements. Nature has been kind,
but all the same i{ also shows that
the steps that have been taken by
the Agriculture Ministry, by the Irri-
gation and Power Ministry, all these
Ministries, for increasing the food
production arc bearing fruit. There
can be no doubt about that fact at
all.  Ten years back, looking at the
figures, I find the rice production was
only 21 million tons and that has
gone up to 33.7 million tons. Going
broadly by these figures, it indicates
an increased production of more than
50 per cent. Now, take wheat, In
1951-52 the production was only 6
million tons and now we are produc-
ing 10 million tons. All foodgrains
taken as a whole, the total produc-
tion in 1951-52 was 51.2 million tons—
roughly 51 million tons—and this
year. as I have already stated to the
hon. House, it will not be below 78
million tons. It also indicates that
there  has been 'm considerable
increasce—tn the extent of about 50
per cent. But, -all the same we want
to be rather conservative in our esti-
mates.  Although this is for a period
of ten years, we have taken it that
the foodgrains production has gone
up by only 31 per cent because we
want to make allowance for all the
inaccuracies in the estimates and the
statistics that may have appeared in
the first period of last decade.
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Sir, my hon. friend, Shri C. R.
Pattabhi Raman has said that accord-
ing to the 1961 census, the population
is about 438 millions. That shows an
increase of 21.5 per cent over 1851
<ensus. Based on a conservative esti-
mate, the index of foodgrains produc-
tion has shown an increase of about
30 per cent. This rate of increase in
food production during the last
decade has been  somewhat higher
than that in the population. How-
ever, in the eastern region comprising
Assam, West Bengal, Bihar and Orissa,
while population during the last
decade has increased by 25 per cent,
the increase in production has been
only about 19 per cent. 1 hope that
there has been a shift in the eastern
region also. In West Bengal, for
example, the production of rice has
increased by 12 lakhs tons from that
of last year. So, we believe that the
eastern region also will fall in line
with the rest of India in the matter
of foodgrains production.

1 may also state here that we have
not forgotten or ignored the aspect of
increase in the population in framing
our targets for the Third Five Year
Plan. According to the Third Five
Year Plan, the target of production
in 1965-66, as the hon, House knows,
is about 100 million tons. That was
based on the fact that the population
would be about 433 millions. But,
the actual fijgures indicates that the
population would be 438 millions.
Going by the figures of 438 millions,
our population in the year 1965-66 will
be about 480 millions. It was origi-
nally estimated to be 480 millions.
Now, it is estimated to be 480 millions.
And this 100 million tons target, we
believe, will give a per capita avail-
ability of about 174 ounces, both food-
grains and pulses taken together—it
may be roundabout 15 ounces as far
as cereals are concerned and about
2} ounces as far as pulses are con-
cerned. So, all together it will be
about 174 ounces and we think that
it will not be inadequate to meet our
requirements.
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Before 1 answer the criticism that
has been levelled against the Minis-
try by Shri V. P. Nayar, who initiated
the discussion, I would also like to
mention the level of prices existing
because that is something which the
House has to be apprised of. Although
the position is comfortable, the House
will naturally ask me to indicate the
latest level of prices that is existing.
My hon. friend, Shri Prakash Vir
Shastri in his cut motion has refer-
red to the soaring prices and the
failure of the Ministry to arrest the
prices. )

My hon, friend Shri P. R. Patel,
who, in fact, takes a legitimate pride
in the fact that he is a farmer....

Shri V. P, Nayar: So-called.

Shri A. M. Thomas: He is a rcal
farmer Member.

Shri V, P. Nayar: He is here for
nine months in the year. How can
he be a farmer?

Shri A. M. Thomas: He has just
refuted the arguments that have been
advanced by my hon. friend Shri
Prakash Vir Shastri. So, the one
specch cancels the other speech.

During the week ending the lst
April, 1961, the index number of
wholesale prices of wheat was 90.7
as compared to 92 during the corres-
ponding period of last year. The
index number of wholesale prices of
rice declined from 1153 in August,
1860, to 100.9 during the week ending
the 1st April, 1961. During the
corresponding period of last year, it
may be noted that the index number
was 106.3. Taking cereals as a whole,
the present index, taking into account
all the fluctuations that have just
appeared, is 9.9 during the week end-
ing the 1st April, 1961, as compared
to 103.1 during the corresponding
period of last year.

Of course, prices are even now pre-
vailing at a high level in certain
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regions, but taking the country as a
whole, it can now be claimed that the
prices are at a reasonable level; and
at the same time, I would like to
disabuse the impression that some
hon. Members may carry, namely that
the prices have come down to un-
remunerative levels or to levels where
it is not possible for the farmer to
cultivate his fields.

Before I answer the criticisms of
Shri V., P. Nayar on the PL-480
Agrecments, with special reference to
the latest one which was entered into
on 3rd May, 1960, it is also necessary
for me—since some hon. Members
have already referred to it—to refer
to the justifiability or otherwise of
increasing imports in spite of the
increase in production. If 1 am able
to establish that the Ministry is justi-
fied in its policy of increasing the
imports in spite of the increase in
production, then, according to me,
fifty per cent of the arguments that
have been levelled against it by my
hon, friend Shri V. P. Nayar will
automatically fall to the ground.

Shri V. P, Nayar: Only 50 per cent.

Shri A, M. Thomas: All right, let
it be even 60 per cent that remains.

The fact has 1o be admitted that
there is increase in population, and
increase in population not at the level
originally contemplated but at a much
higher level. We thought that there
would be a population in 1960-61 to
the extent of 431 millions to 433
millions, but the latest figure that we
have in regard to the population is
438 millions.

The second fact to be borne in
mind is that there is considerable
improvement in the purchasing power
as a result of the several develop-
ment plans that we have undertaken.
Thirdly, there is need for the build-
ing-up of buffer stocks to regulate
prices. If once it is admitted. and
that has to be admitted, that food
price is basic to the country's
economy, then, the utmost vigilance
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is necessary on that front, and food-
grains have to be made available in
adequate quantities, and it iz also
necessary to guard against wide
fluctuations in food prices,

I shall now examine the criticism
that has been levelled against the
PL-480 agreement by my hon. friend
Shri V., P. Nayar. It may kindly be
borne in mind that nobody has
characterised the PL-480 agreement
as an instrument of American charity.
We do not want charity. Nobody has
claimed that it is as & result of
American charity that this PL-480
agreement has been entered into,

Shri V. P. Nayar: Has my hon.
friend read the Preamble?

Shri A, M, Thomas: If you read the
preamble, which I believe my hon,
friend has gone through, because he
has just made a reference to it in
his speech, then you will find that
the very preamble of this agreement
emphasises that this is a mutually
advantageous arrangement.

Shri V. P. Nayar: It is sharing the
American excess produce.

Shri A, M. Thomas: It affords an
opportunity to America to meet its
problem of abundance, That is made
mention of in this agreement. They
want to give stability to the American
agriculture. At the same time, the
fact should nor be forgotten that it
ensures the continuing development
and progress of the recipient ecountry,
namely our own country, India. In
the balance, if my hon. friend has
gone through the provisions of this
agreement carefully, it would be very
easy for him to find that it is weighted
heavily in favour of the recipient
country. We have secured the best
advantageous terms, terms under the
like of which imports were impossi-
ble from other countries. My hon.
friend Shri V. P, Nayar said that we
had not tried to find out whether it
was possible to have imports on such
terms from other countries. We have
tried, and I might categorically state
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that it was impossible to get imports
from other countries on such advan-
tageous terms as we have got from
America under this PL-480 agreement.

tln the first place, therefore, if
imports are necessary—and large
imports are necessary—to keep the
price level, and to have a good siz-
able buffer stock, then, we have
necessarily to import, but we have no
foreign exchange for that purpose.
So, the most important fact that we
have to bear in mind in this connec-
tion is that we pay for these imports
in currency of our own; the payment
is to be made in rupeeﬁ.“\

With regard to the A)kilisation of
this amount also, we have to remem-
ber the special advantages that we
have got. Under the previous PL-480
agreements, 80 per cent of the
counterpart funds for these PL-480
imports, was to be utilised for advanc-
ing to the recipient country either
by way of loan or by way of grant.
This time, it has been increased to
85 per cent. I think my hon. friend
Shri V. P, Nayar does not want to
hear me, because I see him writing
something.

Shri V. P. Nayar: I am taking
notes of the hon. Minister’s speech.

Shri A. M. Thomas: Probably, he
does not want to hear, because he
finds that this is definitely more
advantageous, that is, this agreement
which he characterised as pernicious
and the worst of its kind. It will be
found that 85 per cent of the amount
has been set apart for being advanced
to the recipient country, 50 per cent
of it as grant and 50 per cent of it as
loan. Out of the other 15 per cent,
10 per cent is to be used for American
expenditure, and 5 per cent is for
investment by the U.S. Government
through private industries within the
country, so that 90 per cent of the
counterpart funds is available for
development within the country, and
that is a fact which has to be borne
in mind.
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Shri V. P. Nayar: Only 10 per cent
is to be returned? Actually, it is 42%
per cent.

Shri A. M. Thomas: I shall come to
that presently.

My hon, friend Shri V. P. Nayar
has said that this will lead to infla-
tion and other things. Perhaps, he
would have been influenced by some
of the articles that I myself had occa-
sion to see, articles by Mr. Shenoy
and others.

Shri V. P. Nayar: 1 quoted only
the American economist from the
FAO.

Shri A. M. Thomas: It cannot be
denied that the immediate effect of
these PL-480 imports is anti-infla-
tionary. That cannot be denied,
because, now, we sell this imported
quantity, and then withdraw the
money which is being circulated
within the country. So, the in}me-
diate effect of these PL-480 imports
is, no doubt, anti-inflationary in
character.

The next question that arises is
this. What is its effect in the subse-
quent utilisation for economic deve-
lopment within the country? For
this, one fact that has to be borne in
mind is this, namely that the PL-480
counterpart funds have also been
taken into consideration in estimat-
ing or calculating the resources for
the Third Five Year Plan. The PL-
480 counterpart funds are not over
and above the resources that we have
taken into account for financing the
Third Five Year Plan, but it is within
the resources for the Third Five Year
Plan itself that these counterpart
funds have got a place. And what
are these counterpart funds utilised
for? They are for development
within the country, for projects,
which, I do not think my hon. friend
Shri V. P. Nayar himself might con-
sider to be not desirable.

My hon, friend, before going
through the FAO publication should
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also have gone through the pamphlet
entitled External Assistance, which
has been circulated by the Ministry
of Finance to each and every hon.
‘Member. You will find that out of
this counterpart fund, projects such
:as the Chambal project, Hirakud pro-
Jject, Damodar Valley project, Nagar-
junasagar projects, Kosi project,
Tungabhadra projeci and so many
other projects have been financed.
You will also find that even in res-
pect of the 5 per cent that has been
set apart under what is called the
Cooley amendment, that amount is to
be utilised for development within
the country. Among the concerns
which have been financed are the
Mysore Cement, Hindustan Aluminium
Corporation and Premier Tyres
Limited. Premier Tyres Limited is
in the State of Kerala and as much
as Rs. 30 lakhs have been set apart
for that concern. Looking at all this,
it can never be disputed that this is
perhaps a most advantageous agree-
ment,

Supposing for argument’s sake—
that is impossible, as 1 have already
stated—that we might be able to
import foodgrains for our own cur-
rency, what about the shipping
freight? Under the PL-480 agree-
ment, 50 per cent of the freight that
is carried in U.S, flag vessels can be
paid in rupees, and that will form
part of the PL-480 funds. That will
come to as much as Rs. 40 crores. So
taking all these things into considera-
tion, the remark made by my hon.
friend is quite unjustified.

My hon. friend referred to the fact
that there are other features of this
agreement, that the amount is pay-
able in 40 years and the interest is
4 per cent. He made much of the
disparity in prices. 1 agree that
Australian wheat is a little cheaper
than American wheat. You will find
that we have also tak>n into account
the quality of the wheat that we
import. Of course, the Australian
white wheat is good for flour milling
purposes and other things. I is not
fit for long storage and it is liable to
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weevil infestation. But the American
wheat bulk of our import is the hard
winter wheat, capable of storage for
a long time. Also, in the matter of
protein content and other things, it is
much better than the Australian
wheat.

So that we have {o take into account
the quality also. Take, for example,
the Canadian wheat. Its price is
higher than that of the U.S, wheat.
All the same, people import it. I read
in today's papers that Canadian
wheat, which is high-priced, has been
imported by China to the extent
2 million tons and they are going to
import another 2 million tons, pay-
ment being in dollars, not in their
currency.

It may also be borne in mind that
the American wheat which they sell
in the world market—apart from the
sales they effect under PL-480—
carries the same price, so that it was
not possible to get wheat from
America at any price lower than what
we have paid. On all these grounds,
I have to state that my hon. friend's
arguments will not stand scrutiny for
a moment.

Of course. I must sympathise with
my hon. friend, He has, in spite of
the absence of his leaders in the
House, been holding the fort with
competence on behalf of his Party.
And when he does that, he has neces-
sarily also to put forward the point
of view of his Party. I do not grudge
that privilege to my hon. friend. But
I must say that this import has largely
helped us to be in a position of
strength, to have so much confidence
on the food front, as I have already
stated. We do not now find such
agitations as we used to in West
Bengal and other places. My hon.
friend will naturally be disappointed
in that there is absolutely no scope
for agitations of the kind that we
have seen in previous years.

Shri M. V. Krishnappa: And that
100 when elections are approaching.
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Shri A. M. Thomas: My hon. col-
league reminds me that this is the
position especially when elections are
approaching.

Shri V. P. Nayar: What is his view
on beef eating?

Shri A. M. Thomas: In the few
minutes I have left, I will touch upon
one or two other aspects referred to
by some hon. Members. Shri C. R.
Pattabhi Raman referred to the
necessity of the Food Ministry adopt-
ing a policy which would be helpful
in effecting a diversification of our
food habits. He also reminded us
that it is no good saying that people
who are taking rice should take wheat
and people who are taking wheat
must take millets and so on; there
is no use saying such things unless
you are able to convince the public
that it is in their own interest to
have a diversification of their food
habits. I need not emphasise that
this diversification is desirable with
a view to making the diet nutri-
tionally richer and reducing to a
certain extent the preponderance of
cereals in our diet.

We have in fact undertaken in the
Food Ministry—of course not on a
very ambitious scale—the develop-
ment and popularisation of protective
foods. My hon. friend, Shri V. P.
Nayar, referred to the need for deve-
loping animal husbandry and fisheries.
Many of our people are vegetarians,
and especially for their sake, it is
necessary that there must be popu-
larisation of several foods that we
have been able to manufacture.
Research and investigation should be
made to find out other varieties and
kinds of food which can be made
popular with people who take only
cereals, The various programmes in
connection with the development of
subsidiary foods have been narrated
in the Administration Report. I do
not want to refer to them. But I
would just make mention of the fact
that we are conscious of the import-
ance of thiss. A small technical
organieation has been set up in the
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Food Department to initiate and
implement these programmes. A
Scientific Food ‘Advisory Panel has
also been constituted for advising the
Government on (1) the ways and
means of bringing about a change in
the pattern of food consumption in
the country with a view to reducing
the dependence on cereals and achiev-
ing a more healthy and balanced diet,
(2) the technical problems relating
to the various aspects of the produc-
tion and consumption of subsidiary
and processed foods, and (3) the
practical application of scientific
research in the field of nutrition.

Besides this technical division, it
has also been decided that a nutrition
division should be set up in the Food
Department in order to deal with
nutritional problems and to function
as the operational arm of the
National Nutritional Advisory Com-
mittee. Grants-in-aid are also being
given to a voluntary organisation for
the popularisation of multi-purpose
food and products incorporating it.

Hon. Members may be aware of
the fact that we have got a provision
of Rs, 8 crores for development of
subsidiary foods in the 3rd Plan. 1
think a sum of Rs. 74 lakhs has been
set apart in the present budget for
utilisation for development of these
foods.

My hon. friend, Shri C. R. Pattabhi
Raman, referreq to the need for
having adequate storage. I completely
agree with him. But when it is said
that there should be storage, as men-
tioned by my hon. friend, Shri B. K.
Gaikwad, not in port towns and indus-
trial areas but only in villages, I
cannot agree. with a view to facilitate
import, storage, distribution and
movement, it is absolutely necessary
that we should have necessary storage
in port towns and industrial towns
and other places. The capacity for
godowns available for storage of food-
grains at present is about 22.97 lakh
metric tons, comprising about 5.80
lakh tons of accommodation owned
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by us, by the Food Depariment.
Within the very near future, within
the next two weeks or so, it may
even go up to 7.36 lakh tons. It is
owned by us. Then, there is about
15.81 lakh tons of capacity hired from
port authorities, defence services,
State Governments and private
parties. There is also a programme
for the construction of godowns,
which has been finalised, and the
accommodation is for about 2.7 million
tons out of which about 1.7 million
tons will be available for flat storage
of wheat and rice and about one
million tons for bulk storage of wheat
in silos and port towns and in flat
storage godowns in interior centres.
The total Government owned accom-
modation programme, which as I said
would be completed soon, would be
about 8 lakh tons. There may be
a total outlay of about Rs. 35 crores
in the third Plan for the construction
of storage accommodation. We have
streamlined our organisation wing
also for facilitating the storage con-
struction. It is expected that the
desired tempo of construction would
be achieved with the new organisa-
tion which is functioning now, and
the additional Chief Engineer, Food
Wing, has indicated his ability to
spend about Rs 7.5 crores during
1961-62, that is, during this year, from
the present budget.

My hon, friend Shri B. K. Gaikwad
referred to the question of having
storage accommodations in villages.
We have that also in view. We have
got the storage construction pro-
gramme under the Central Warehous-
ing Corporation, and that is mainly
with the idea of helping the producers
in the villages. For lack of time, I
do not refer to that in detail. But I
may assure the House that everything
possible is being done now to take
the message of warehousing to the
interior parts of the country. Shri
B. K. Gaikwad also said that we are
distributing foodgrains and other
things through fair price shops which
have been opened in towns and indus-
trial areas, but as far as villages are

CHAITRA 27, 1883 (SAKA)

for Grants 11944

concerned, we are ignoring them.
What I would tell my hon. friend in
reply to that is this: In the first place,
the opening of fair price shops is left
to the State Governments. We leave
it more or less at the hands of the
various State Governments. Accord-
ing to the requirements of each area,
they open these fair price shops. I
may say that it is necessary to keep
the prices in the urban and industrial
areas at low level because, the draw-
ing of grains for the industrial and
urban areas from the rural parts is
the factor that puts up the prices and
makes it impossible for landless
labour and other low income-groups
to have the necessary foodgrains for
them. Tt is the usual practice in the
rural parts that payment for labour
is made in kind, so that there may
not be much necessity for opening
fair price shops for agricultural
labour. My hon. friend in one breath
said that the agriculturists are not
getting proper prices and, at the same
time, he said that we should have to
open fair price shops in village parts.

Shri B, K. Galkwad: I think there
is some misunderstanding here.

Mr, Chairman: Order, order.

Shri A. M. Thomas: I may also say
that our experience in opening fair
price shops in village parts has indi-
cated that there will not be sufficient
offtake of grains from the village fair
price shops.

Another point to which T would
like to invite the atiention of the
ITouse is this, and with that point, I
chall finish. That is sbout the neccs-
sity of subsidised distrbution of food-
grains. My hon. friend Shri P. R.
Patel said that it is necessary tc in-
crease the wheat price and not fo
subside the sale of it,

Shri P. R, Patel: I said two things:
first you give more to the agricul-
turists; susidise them.

Shri A. M, Thomas: In order (o
protect the farmer, I might sey in the
first place that it Is not desirable to
make a profit out of distribution of
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foodgrains. That is the general policy
that has been adhered to,

Shri P. R. Patel: It is not a qucs-
‘tion of profit. The point is, you are
lowering the prices for the agricul-
turist by having the import of focd-
grains,

Shri A. M. Thomas: With regard to
wheat, the price at which wheat is
distributed is at Rs, 14 a maund. 1
find that the price, which is the eco-
nomic cost, comes to only Rs, 13:92,
roughly, Rs, 14. So, we do not want
to make a profit out of the sale of il.
Of course, there is a subsiantial
subsidy element in the matter of rice.
It will come to a little over Rs, 2 per
maund apart from other incidential
«cxpenditure.

Shri P, R. Patel: Whay about the
agriculturist and his cost of produc-
tion? (In‘erruption).

Mr, Chairman: Order, order.

Shri A, M. Thomas: I may also sayv
that my hon. freind need not have
any apprehension on this score; even
though it is imported wheat-—of
course, nutritionally it is quite good
.and all that—the people have definite-
ly a preference for indigenous wheat,
That is why, in spite of the fact that
we are distributing wheat at the rate
0! Rs, 14, the prices are still high in
«<certain areas, For instance, if my
hon, friend would go to Gujarat, he
‘will see that there is some area and
for superior wheat the pricc has gone
up to Rs, 26 per maund. 1 have just
got the figures to indicate that the
prevailing prices are Rs. 17, Rs, 18
and Rs, 19 for indigenous wheat.
(Interruption). What I say is, the
sale of the imported wheat at the
rate of Rs. 14 has not got a dampen-
ing effect on the price of the indigen-
ous wheat. In some areas, i¢ is Rs. 16,
Rs. 17, or Rs, 18 per maund, but still
we will have to go in for it. I would
request my hon, friend Suri P. R,
Patel to enquire in Delhi what is the
price for indigenous wheat here, al-
though we are prepared ‘o give
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wheat at the rate of Rs, 14. 1 do not
want to take more time of the House,.

Shri P. R, Patel: What about the
figures that I have given in regard to
local production?

Shri A- M. Thomas: My hon, friend
Shri Balraj Madhok waxed eloguent
on vanaspati. I am sorry he was not
present here when this matter was
discussed. I then answered in detail
the various questions raised in regard
to this matter and all the criticisms
that were being advanced on the floor
of the House. Still, some of those
arguments are being repeated ad
infinitum.

Of course, considerable time has
been taken on the question cf the
prices of sugarcane and sugar. I do
not want to venture on anything
about it now, and my senior colleague
will certainly answer all the aspects
regarding sugar. It is not that noth-
ing has been done or decided about it,
but I may assure the House that the
situation is not at all alarming as Las
been sought to be made out. Every
step will be taken and is also being
taken in that respect,

Shri V, P, Nayar: Sir, if you will
permit me, 1 want to say ore thing
by way of personal explanation.
Replying to the point which I made,
the hon. Shri A. M. Thomas was
pleased to say that I had quoted from
the figures from B. R, Shenoy and
others. 1 want to make it very clear
that all the quotations which I made
were from the book, Study of Food
and Agriculture, 1860, published by
the FAO, The passage which I read
in respect of the creation of the in-
flationary spiral. ... (Interruptions).

Mr. Chairman: Order, order,

Shri V. P, Nayar: I only wanted ot
quote the page. I may alsc submit
that 1 can attempt to ‘ake .he horse
to water but I cannot make it drink.

Dr. Sushila Nayar (Jhansi): Mr,
Chairman, Sir, 1 must a: the very
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outset offer my congratulations to the
Ministry of Food and Agriculture for
having achieved, what Shri A. M.
‘Thomas has just described, the resto-
ration of confldence on the food front,
It is gratifying to note ihat people
have a sense of self-confidence, and
the Minister has succeeded in acquir-
ing large amounts of loans for import
of foodgrains, etc. so that there is no
risk of food shortage that is very
satisfactory. It is no use saying that
we should not import foodgrains,
when we look at our census figures
and the need for food compared with
what we have produced in this
country. At the same time, I can-
not help feeling a little unhappy
within myself at the prospect that is
facing us and that prospect appears
to be that we shall have to import
foodgrains perhaps for al] time, That
is the picture, that stands up before
us. That seems to be the picture
before the planners in this country,
I remember in 1950 when I was a
student in New York doing some
postgraduate study in medicine, the
Prime Minister visited that country
and he said very definitely, “We are
not going to import food after one
year."—the period might have been
slightly different. Some newspaper-
man asked him, “What are you going
to do if you do not grow enough?”
I remember he justt laughed and
said, “We shall starve i’ necessary;
we shall not import”.

1541 hrs,
[Surt MuLcHAND Dusg in the Chair]

Of course, it does not mean that we
should starve our people, Nobody
wants that, but we do want that more
emphasis be laid on production and
less on import and distribution. Im-
port and distribution are necessary
today; I am not criticising the Gov-
ernment for doing this. We have to
do it, but the production gide has to
be emphasised still morc, so that we
can visualise a day when we do not
need to import foodgraire,

The Deputy Minister, Shri Thomas,
tried to give a very rosy picture by
3aying that we have increased the
food production by 14 times or go. I

232(Ai)LS—T.
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have before me the report of the Food
and Agriculture Ministry, I do nat
have the figures for 1950. In 1850, the
figures were not very rezliable also,
because we were just beginning the
collection of statistics, it was the
beginning of our planting, as the
Five Year Plans were cvolved later.
From 1855-56 to 1860 the report says,
the production of rice has gone up
from 27:1 million tons tc 293 million
tions. That is not a terribly b'g in-
crease in five years. The production
of wheat has increased from 86 to
97 million tons, ‘The tota: increase
of all foodgrains including cereals
was from 65 to 71'8 million tons.
This is not commensurate with the
increase that is necessary to meet the
increase of our population and at the
same time to improve the nutritional
standards, that must be improved by
bring them to the minimum necessary
in this country,

For the increase of agricultural pro-
duction irrigation is necessary. There
are, of course, all these big hydro-
electric projects that we have taken
up, But I fee] there i3 more need
for small-scale irrigation, even small
bundings that can conserve the rain
water in the soil and make it available
for cultivation. If all this has to be
done, it means that the Ministry of
Food and Agriculture—and Commu-
nity Development Minisiry should be
integrated 1 incidentally might say
that the telephone directory used to
mention under this Ministry of Agri-
culture first and then Food, but the
last directory has mentioned Food
First and Agriculture later, which
shows the shifting of emphasis, the
emphasis is more on food--import
and distribution—than on agriculture
and production of food, I wish the
emphasis goeg back to agriculture and
production, which would be helpful
for everybody.

Shri M. V. Krishnapps: For 10
years, it is known as the Ministry of
Food and Agriculture,

Dr. Sushila Nayar: 1 disagree with
the Deputy Minister. Let him look
up the old directories and settle the
point,
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The Minister of Food and Agricul-
ture (Shri 8. K. Patil): May I inter.
rupt the hon, Lady Member? In the
English language, if two words are to
be used, the shorter word comes first.
That is why ‘food’ comes first.

Dr. Sushila Nayar; I said, I am
mentioning it incidentally, 1 have
not made it a big point at issue.

Shri M. V. Krishnappa: Whatever
the directory might have said, our
Ministry is known as the Ministry of
Food and Agriculture for the last 10
years and more,

Dr, Sushila Nayar: Even if it were
so, I wish they would change it in
such a manner that the emphasis goes
to agriculture, At any rate, it they
cannot do it, I would say let it be
called Ministry of Food, Agriculture
and add Rural Development. If the
rural development aspe:{ comes in,
it will definitely imprcve the rural
economy. The programmes will have
to be so shaped as to give the maxi-
mum emphasis to food production.
From food production they might go
to food processing and food preverva-
tion, so that green vegetables, fruits
and various perishable things can be
preserved and utilised and the eco-
nomy of the rural areis can be built
up,

A number of pcople have brought
up the point th:at the incentives for
the producers are lacking The em-
phasis is on cash crops. Cash crops
are also important, but could not the
Food Ministry work out a scientific
basis and calculate the rost of pro-
duction, the labour involved the vari-
ous chemical fertilisers and other
expenses,

Mr, Chairman: The hon, Member's
time is up,

Dr, Sushila Nayar: I nced at least
10 minutes more.

Mr. Chairman: The time-limit is
fixed as 10 minutes, I am sorry 1
would not be able to accommodate
the hon. Member.
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Dr, Sushila Nayar: I hope you will
give me at least as much time as
possible without ringing the bell,
Much time has been taken by the
interruptions of the Deputy Minister.
1 have to be given some more time;
otherwise I cannot make the points
that I want to, There are very im-
portant points. Everybody has been
given 15 minutes.

Let there be a scientific calculation
of the cost of production and then
let the prices be so fixed that the in-
centive for the agriculturist is equal
for cash crops and foodgrains so
that he may produce cash crop or
food crop, for whichever crop his soil
is more suitable. In that manner he
will not feel the necessity of shift-
ing to cash crop production from food
crop production for the sake of profits,

Secondly, I wish to say that on the
one hand we are trying to bring
more acreage under agriculture and
on the other hand we are losing a
lot of land. This morning a lot of
flgures were given in this connection
by the Opposition Members. I take
only one State—Punjab. It has been
mentioned in this morning's news-
papers that whereas 82,000 acres of
land were brought under reclamation
and cultivation in a year, 1 lakh acres
were being lost, through salinity and
through rising wa'‘er level leading to
waterlogging, Some scientific
method has got to be found by which
waterlogging and salinity can be
prevented and we can really have
more acreage under food production,
grow more food and visualise the day
when we can make our country self-
sufficient in food production,

For the imporis that are to come,
the Deputy Minister quoted some
figures of storage facilities, It is
good that we have some storage faci-
lities. I hope the Ministry will see to
it that the imports are so staggered
that the imports are not more than
the storage capacity and the {ood-
grains are not allowed to rot and go
to waste, as it has happened in some
caseg in the past. Quite big figures
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have been given in this House as to
how much food has been wasted be-
cause of bad storage, I hope that will
not be allowed to happen.

Another point I wish to mention is
that while constructing this storage,
it may be borme in mind that the
storage is so located and designed
that it can be used for something else
when we achieve self-sufficiency, and
it does not go to waste,

I wish to say a word about sugar.
Newspaper reports have said that the
Government iz against decontrol of
sugar, because it will lower the price
and also that the Government is work-
ing out a scheme to ensure the in-
terests of the cane producers and the
sugar mill-owners.

Now, this is very good. We want
to safeguard the interests of the
Sugarcane growers, But what about
the consumers? Somebody has to
look to the interests of the consumer
also. The cane producers’ interests
must be safeguarded, the interests of
the mills may be safeguarded, but the
burden of the subsidy given for ex-
porting sugar falls on the common
tax-payer—the consumer, There is a
fallacy about earning foreiz, ex-
change by sugar export. We export
a little bit of sugar and earn a little
bit of foreign exchange, and we spend
a large amount of foreign exchange
on importing foodgrains. We may
intensify the sugarcane growth and
have more sugar produced out of the
same land that is already under sugar-
cane cultivation and export sugar by
all means if we can, but we must see
to it that the prices of sugar are not
merely fixed to safeguard the In-
terests of the millowners and the
cane-growers but also of the consu-
mers in this country.

Sir, mush has been said already re-
fardng the foodgrain prices, and 1
congratulate the Minister that the
Prices have been fairly stable, But,
Sir, a3 I have said already, let there

a scientific assessment of the
Prices. Let the cost of production be
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taken into consideration and prices
fixed on a sound basis so that the
agriculturists may feel secure in
growing foodgrains.

In order really to have the em-
phasis on small-scale irrigation, on
bunding and various other small
schemes that will increase the food
production in this country, I feel very
strongly that the Ministry of Com-
munity Development and Co-opera-
tion should be integrated into Food
Ministry, and joined with the Ministry
of Food and Agriculture.

Shri Braj Raj Singh: Then the
Ministers will fight each other,

Dr, Sushila Nayar: The agricul-
turists need credit, They need the
help of co-operation for getting good
seeds, for getting fertilisers and for a
number of other things. I have been
to the villages. 1 have gone round
the villages. 1 have walked through
the villages, I find that today the
agriculturist is confused, completely
confused. He has to go to multifar-
ious agencies, which he is not very
much able to do (Interruptions). Sir,
may [ proceed without being inter-
rupted? 1 have very little time at
my disposal. If, therefore, we have
this Ministry of Focd and Agriculture
and Rural Development to build up
the total rural economy, then they
will be able to do justice to food pro-
duction as well as to other small
schemes, such as agro-industries and
others, which can really put some
money into the pockets of farmers
and build up their economy, and build
up their position,

Lastly, Sir, a word about my hon.
friend opposite, belonging to the Jan
Sangh party, who tried to make emo-
tional capital out of Indian people’s
respect and affection for the cow,
Sir, it is a great pity that speeches
calculated to be made for election
purposes are being delivered on the
floor of this House. It would be all
right if he had made that speech out-
side in an election meeting. But
what is needed here is constructive



11953 Demands

[Dr. Sushila Nayar]

criticism, not only we have to save
the cow but we have also to make an
economic success of the cow. In
order to do that, somebody has to
come forward and organise the total
usage of the carcas of a cow. Today
vultureg eat it. Our Harijan friends
say that they do not want to lift
the dead cattle, they do not want to
use them as they wused to. Nobody
else is doing that. So we lose all this
wealth in the form of dead cattle,
dead cow, Therefore, let some of
these cow-lovers, cow-worshipper
friends come forward and give a help.
ing hand to organise the total use of
the carcass of the cow, so that an
economic success can be made of it.
Sir, let the hon, Member opposite
come with me. I will show him some
of his fellow, cow-worshippers and
people who talk even more loudly
than the hon. Member, keeping cows
in their own homes in such a miser-
able condition that no cow-slaughter-
ing country will ever do. This must
stop, The cow must be saved and
served properly and used properly
both alive and dead.

aeit wfom qzw (s : ofr
g wrr wey & fR Y & ar
¥ OO A w1 QAT § | g ATHET
ot T ww @ E R v W
Y et gy FrerT Str, & sy
qTer TR WY daTEw W1 gRT, qE A
TRt Y | T ET OF K7 78 A
¢ fr fooeft fgg, Soft ™8 & w7
Y o R @y W wnfedy
® gurH ®Y wifew A 0 o€ ¥
TR Ta1 awar ¢ e ot & waw 9w
wRw & ™ ¥ wofadt gure & foq
wTET AT W@, AE A WG X
e fagr mar W @ & fag S
w1 g A fear @ owrow
g gwr g

# g Wt g g e figg-
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Shri Inder J. Malhotra: Mr, Spea-
ker, Sir, recently the hon. Minister
for Food and Agriculture made a re-
mark that today he is the “forgotten
man of the nation.” I would like to
tell him that we have not been able
to solve our food problem to the
extent that the nation can afford to
forget the Food and Agriculture
Minister. No doubt, to some extent,
the efforts made by this Ministry have
shown results. My hon. friend the
Deputy Minister intervening in the
debate said that this year there is
more confldence on the food front.
I quite agree with him that there is
is a little more confidence on the
food front this year, as compared to
last year, But at the same time we
should not be over-optimistic and
slacken our efforts for agricultural
production.

Sir, there is no doubt that our
kharif crop this year has been good
and certainly our rabi crop would also
be good. We have to see what were
the main factors which contributed
this fact that we had two good crops
in our country. In my opinion the
main factor had been the normal
climatic conditions in the country,
The Deputy Minister also said that
nature has been good and he recog-
nised that if this year they are able
to say that there is more confidence
on the food front, it is not due to the
fact that they have been able to im-
plement all the agricultural develop-
ment schemes fully, but it is due to
the fact that nature has been good to
us and we are thankful to nature
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When there is more food or agri-
eultural production in the country,
naturally our anxiety also goes to the
price which the farmer would be
getting. After all, the farmer is a
human being. Why should he work
more or put more hard labour into
the land and produce more? I know
the farmer is a great nationalist. So,
from the national point of view he
would like to see that his best efforts
are put into the land more is pro-
duced from that land. But at the
same time he cannot afford to be that
nationalist that after he produces
more he should not get more profit
or more money so that he can im-
prove his economic conditions.

Qur concern about the food prices
is quite right. Hon. Members from
all sides of the House have expressed
their concern about it. This being
the year when there has been more
agricultural production, I would re-
quest the hon. Minister that when
he replies to the debate, he should
come out with a guarantee or an
assurance to the farmers that every
effort would be made to see that the
food prices will not be allowed to fall
down below a certain level in this

country.

The importance of the food prices,
its fixation or stabilisation in agricul-
tural economy is of great importance.
I would in this connection refer to
the report submitted by the Agricul-
tural Production Team sponsored by
the Ford Foundation. T, its report
it has emphasised this fact. It has
said:

“To encourage increases in
foodgrain production, the cultiva-
tor ghould be assured of a price
which will enable him to invest in
fertiliser, seed and new equip-
ment, knowing that, with average
crop conditions, he can repay any
debts with the added income that
results from adoption of improved
practices. Such assurance would
constitute an important incentive
to increased production.”
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I would again emphasise the point
that this year it is very necessary for
the Government to come out with
the assurance and with the guaran-
tee that the prices of foodgrains
would be stabilised and would not be
allowed to fall down below a certain
minimum level.

Now I would move to the PL 480
programme. To control the prices of
foodgrains in our country it is neces-
sary to build up buffer stocks. I
quite agree with that. But when we
are importing a large stock of wheat
from the United States of America.
I think we are forgetting tone very
technical aspect of it. It is this, and
the hon. Minister had also said on
the floor of the House some time back,
that from time to time the stocks
imported would be replaced by local
stocks. What would happen to the
imported stocks? These imported
stocks would naturally flow into the
market and would be consumed. 1If
these stocks go into the hands of the
farmers, there is the danger of the
imported wheat being used for seed
purposes in this country. I think this
imported seed would be absolutely
useless, because the seed iz not accli-
matised to the soil and the climatic
conditions of India. So, Sir, I would
request the Ministry of Food and
Agriculture to be vigilant. (o sec
that none of these stocks f11 into the
hands of the farmers and by mistake
they use them for seed purposes.

An Hon, Member:
recognised.

These can be

Shri Inder J. Malhotra: I agree that
these can be recognised But, at the
sowing time, when the farmer is in a
great hurry, when the seed is sown,
sometimes there is a likelihood that
the imported stock and the local stock
would get mixed up.

I would congratulate the Ministry
for one thing, that is, for the intro-
duction of package programme in this
country. The more thoroughly I
study this programme, the more con-
vinced I get that this is the first time



11963  Demands

in our country that a consolidated
effort has been made to increase the
agricultural production. Qut of 300
and odd distriets in our country, only
about 85 districts contribute to the 93
per cent of the total food production
of our country. This fact clearly
shows that if we could put all our
efforts into these 85  districts, we
wou'd be in a position to increase the
food production and we would be in a
position to get better results from
these districts. I would appeal to the
Ministry that at the same time in
other districts the programme of ex-
tensive agriculture should not also be
overlooked.

While talking about the package
programme, I would like to empha-
size one point and that is that the
Ministry has to be very vigilant as
far as the implementation of the
programme is concerned. I under-
stand that the personnel who would
be implementing this programme
would be directly under the adminia-
trative control of the State Govern-
ment. Now, not only in this field
but we have been in other fields also
that most of our best programmes and
best schemes had not been implemen-
ted fully in this coun'ry due to the
administrative bottie-necks. 1 would
like to bring to the notice of the
hon. Minister for Food and Agricul-
ture that this is such an important
programme that there should be a
eentral coordinating agency existing in
the Ministry which, from time to
time, should review and see tha' the
administrative bottlenecks are not
allowed to come in the way as far as
the implementation of thig program-
me is concermed,

Now, I would come to fertilisers. 1
would not like to emphasize the im-
portance of fertilisers in agriculture.
But, there is one fact regarding which
I would like to draw the attention of
the Ministry and it is this that the
setting up of the various fertiliser
Planig in our country it the respon-
sibility of the Commerce and Indus-
try Ministry. When the fertilisers
would come out of these fertiliser
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plants, then it would be the respon-
sibility of the Ministry of Food and
Agriculture to distribute them and
see that the fertilisers reach the
farmers. Now, as far as the utilisa-
tion of the fertilisers is concerned, 1
can see the importance that is attach-
ed by the Minisiry of Food and
Agriculture because they know its
value in agriculture. I am sure the
Ministry of Commerce and Industry
cannot recognise the importance or
the urgency of it, so, this a very
confusing siluation. The Ministry of
Commerce and Industry can say that
they are taking steps and they are
doing their best to see that the fer-
tiliser planis are established in this
country as goon as possible. But, I
would emphasize upon the Ministry of
Food and Agriculture and I can assure
them that the whole House is with
it in seeing that the delays do not
occur in the Commerce and Industry
Ministry and all efforts are made to
see that the fertiliser plant are estab-
lished as early as possible so that our
foreign exchange spent on import of
fertiliser can be reduced.

Now, I would come to agriculturral
research. Here T would like to say,
at the very beginning, that on pre-
vious occasions also I have referred
to the work being done and the role
being played by the Indian Agricul-
tural Research Institute at New Delhi.
But, again this year, ] am sorry to
say that there has been no improve-
ment in the working of the Institute
as compared to last year. Rather,
that institute has now become a hot-
bad of favouritism and nepotism, as
far ag promotions are concerned. 1
fail to understand why the heads of
departments are being granted exten-
sions after extensions every year. Do
we not have our younger people there?
Do we not have our younger re-
search workers working there? What
incentive would be left to them, if
the same person is to be given ex-
tension after 55 years of age or after
completing a service of about thirty
years in that institute?

In order to see that good comes out
of this institute, 1 would request the
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hon. Minister to pay his personal
attention to the state of affairg there
and see that the clique existing bet-
ween the Indian Agriculture Research
Institute authorities and the Minis~
iry of Food and Agriculture is broken,
and that the programme of research
is implemented fully, so that better
things can come out of that institute.

In conclusion, I would like to say a
word about my State of Kashmir.
As in other parts of the country, so
also, in the Jammu and Kashmir
State, the agricultural production has
been good. We have opened two
agr'cultural colleges there. The
double cropping in paddy has been
very successful. Here, 1 #would in-
vite the attention of the Ministry of
Food and Agriculture to the fact that
since the doub’e cropping in paddy
has shown very good results in that
part, they should have a scheme for
going into the various aspects of that
programme more intensively.

I would now like to say a word
regarding the irrigation projects in
Jammu province to which my hon.
friend Shri Balraj Madhok has made
a reference. At that time  also, 1
said that a lot of good has been done
in my State, and particularly in
Jammu province. I can only invite
my hon. friend to come with me and
visit the Jammu province and see for
himself whether the Kathua canal
feeder and other .irrigation projects
are coming up or not.

Pamndit K. C. Sharma (Hapur):
They say that the Roman soldier con-
quered Greece, but famine conquered
Rome. The world civilization has
survived on six to nine inches of the
top soil. Remove one-third of the
skin cover of man, and he will die.
Scrap off the top soil of the earth,
and life will cease to subsist. With
the loss of the fertility of the good
earth, many a great civilization in
Asia, Africa and Europe and other
parts of the country has
In India, the soil is impoverished, a.nd
its capacity to produce hag decreased
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to a twentieth par{ of its original
potentiality. The food that an Indian
eats is about 1,800 calories, whereas
2,200 calories are the necessary
average for this part of the world.
The average life is half of the average
life in civilised countries. The sgitua-
tion needs a serious thought, and re-

medy demands radical changeg of
science and technology.
Like any other sphere of life,

agriculture too has passed through
many phases, from direct appropria-
tion and pastoral agricultural through
hoe culture, settled agriculture, the
use of bullocks and mules, to iron
plough, tractors and now combines.
Agriculture has passed from the
stage of subsistence occupation to the
stage of an industrial enterprise in the
world. The great changes of the In-
dustrial Revolution from 1775 to 1840
brought industry from the individual
ariisan to the large machine factory
and from scarcity or mere need to
abundance and luxury. The agricul-
tural revolution hag its duration from
hoe and
horse husbandry, it culminated in the
modern big farmg worked by com-
bines, and turned it into an industrial
enterprise.

In India, unfortunately, things re-
mained poor and static. Agriculture
was no exception. The bullock apd
polugh, as they are today, date back
to about two thousand years. The
world has changed, civilisation has
changed from the muscle civilisation;
then oil came, and now we stand at
the thresholed of the nuclear energy
civilisation. But ours is still at the
muscle stage. What a wodul tale to
tell! Here it is that the man  of
destiny has a sacred mission to fulfil—
from starvation, nakedness and mere
subsistence to change to a full, healthy
meal and abundance.

Shri Braj Raj Singh: Is it over?

Pandit K. C, Sharma: Where we
stand has been well described by my
hon. friend, the Communist Member,
Shri V. P. Nayar. I cannot agree with
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him in many respects, but the tale is

true and it is so sad. However, I
may read from Lourd.

Shri Braj Raj Singh: Is it all quo-
tation?

Mr, Speaker: 1 thought the hon.
Member could speak extempore.

Pandit K. C, Sharma: If you give
me enough time, I will speak extem-
pore. Because the time is limited, I
have reduced my speech to writing.

Mr. Speaker: Yes.

Pandit K, C, Sharma: Lourd says
about China:

The correct figure representing a
growth at least twice as high as ever
achieved by Russia or Japan and
about flve times that of India is a
miracle of our time. But there is an
immense material progress and there
might be a basis for real freedom
later as there begins to be freedom
from draughts and floods and famines.
The do-nothing policy of the bene-

volent and humane British Indian ecivil *

service was a continuance of famine,
of degradation and misery for mil-
lions without hope of change. 1s the
sin of omission less than the sin of
commission?

What is the hope of change? 18
milljon tons of wheat from the USA.
It is no good begging from the
neighbour and let the stout youth sleep
in the bed. This was the benevolent
Engl sh policy continued by the hon.
Minister, representative of the Indian
people. It may be good motherly
affection, but not a healthy contri-
bution to the growth of life.  The
tituation needs a charismatic charac-
ter to force radical changes in the
agricultural economy. Change is the
central factor of economic life and the
focus of economic analysis. Econo-
mics, including agricultural economics,
is egsentially a science of social dyna-
mics.

Each country must work out a
solution for itsell. No country, in-
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cluding the USA, can do it for an-
other. The pronouncements of the
Hot Springs Conference on food and
agriculture are to the same effect,
namely, (1) that enough food can be
produced in the world to give all
people the food they need for health
and working efficiency, (2) that the
task of doing this is the responsibility
of each nation and (3) the task can
be done more effectively, however, if
the nations help each other to do it.

I therefore submit in all humility
but wi'h all the force at my command:
do not play the fond mother and
beg for food, but get the technical
know-how and send your man to the
fleld to work harder and harder, to
work longegr and to work more in-
telligen'ly. t the muscles and
braing be used to the full. Then the
era of abundance will not be far off.

Mr, Speaker: Whose muscles—the
Ministers?

Pandit K. C. Sharma: Muscles of
the peasants as well as of the bul-
locks.

These are the ways and means of
doing it, First reduce the numbers of
population living on land so that each
family can come closer-to its optimum
output and accompany level of living.
Secondly, improving the arts and
technologies. Thirdly, increasing the
productivity of the workers by en-
abling them to feeg them and have
better health: also by educating and
training them to increase their skill
and efficiency. Fourthly,—

Shri D. C, Sharma: To whom does
the word “them" refer?

Pandit K, C. SBharma: ....develop-
ing the productive resources of land
by improvement of all kinds—by
utilising water power, better conser-
vation of resources, etc. Fifthly, in-
crease in the amount of capital goods
used per worker in the form of
power in all its form, tools, equip-
ment, building, fertilisers, livestock,
fecd, etc.
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.The agriculturists are the poorest
section of the people. I shall now
give the relative size and per capita
income level of urban and rural
groups. ‘The percentage of urban
population in all India is 17 while the
per capita income of the group, as
percentage of all-India per capita
income, is 209. The percentage of
rural population is 83, while the per
capita income percentage is 77; simi-
larly, non-farm, rural, 16; percentage,
93; farm, rural, 67, percentage T4:
cultivators, 44, percentage, 93: labour-
ers, 33, percentage 38: Urban com-
bined with non-farm rural, 33; per-
eentage 153.

The agriculturist is poof. He has
not the benefit of good education.
Secondly, he has not his strong orga-
nisation to fight for his interests.
Hume Martin enumerates seven lines
of attack on an unduly low income
in agriculture. They are: firstly, to
raise the physical productivity per
man; secondly, to increase the de-
mand for agricultural commodities.
It does not hold good here. Thirdly,
to raise the price the farmer receives;
fourthly, to pay the farmers the sub-
sidies over and above the market
price; Fifthly, ta make direct grants
to the farmer in order to raise his
income 1o the de.'red level; aixthly,
to encourage the movement of agri-
culture, so that of those remaining,
each can receive a large share of the
total agricultural income; to encourage
farmers to combine in their own
economic defence.

As 1 pointed out earlier, the agri-
cultural section of our people is the
poorest in the country. In other coun-
tries they have got a strong organisa-
tion. In 1819-1820, in the United
States there has been a great move-
ment among the agricultural popula-
tion, and they had affirmed that they
would work harder, produce more;
and they demanded that they should
have better prices and a better stan-
dard of living. In India, unfortunate.
ly, because there is lack of educa-
tion among the agriculturists, there
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has not been any strong organisation
to fight for their interests.

Take, for instance, the hours of
work on land producing cotton.
Some cotton is being woven into cloth.
Now, calculate for two seers of cotton,
the labour spent on it, the capital in
the shape of price of the land,—apart
from humap labour,—then the ferti-
liser, water and everything including
cultivation cost. And then find out
also the distribution on the basis of
the muscle power exercise on pro-
duction. (Laughter). With regard
to the share of transport—well—do
not laugh; if you would laugh in any
other country you would not be
Minister tomorrow. It is a serious
problem. When it comes to the in-
terests of the man who produces the
very means of livelihood, you laugh
it off. I do not wunderstand this.
Remember a day may come when
people grow conscious and sensitive
and a revolution will take place.
Other people have laughed and they
have been kicked out.

Shri Braj Raj Singh: Will a revolu-
tion take place?

Pandit K. C, Sharma: It will take
place if things remain as they are.
It is a strange irony of fale that a
man works from morning till evenigg
and his part of the share in the
produce is negligible. A man sits in
the shop or sleeps in the palace and
he gets the major part of the income
from the produce of the land. This
situation is not to last long. I am
sad to see that the Minister laughs
when serious things are mentioned.

In other countries, there have been
great movements and the Govern-
ments in those countries have yielded
to the pressure of the rura! popula-
tion. In England, asg far back as
1938, there was a law for minimum
price for the agricultural produce. In
the United States, there is a law for
guaranteeing minimum price for the
agricultural produce. I may tell my
hon. friend that it is not charity; the
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U.S. Government is under a legal ob-
ligation to find nmarkets for
the surplus grain and we are getting
it like a fond mother to let our child-
ren to sleep. That is not a good
policy. You say you want a buffer
stock. It is a strange story to have
buffer stocks. Is there no land? Have
you got no hands? Can you not have
intelligence enough to use your hands
on the land, to make use of fertilisers
and science and technology? 1 fail to
understand the story to have buffer
stocka.

With all respect I beg to submit
that it is a case not of an ordinary
evolutionary process; it is not a case
of ordinary, slow and steady work-
ing up on the basis of the resources
as exist now. It is a case of a charis-
matic nature to bring about dynamic
changes, to change the entire situa-
tion and to bring in new conditions.
People will help you provided you go
out of your office and instead of run-
ning to New York, you go to the fields
and ask the peasants to co-operate,

Shri D. C. Sharma: Is it a speech or
a manifesto? (Interruption).

Dr, P. S, Deshmukh: Sir, the budget
discussiong naturally reflect the posi-
tion of food supplies and other sup-
plies in the country, We have found
on this occasion no talk about starva-
tion or any scarcities and not much
also about high prices which the con-
sumers cannot afford. We are happy
that the temper of the House and the
tone of the speeches have reflected
the adequate and satisfactory nature
of our food supplies in the country.
That also reflects in fact the prugress
we have made in the fleld of agricul-
fural production.

My friend who opened the discus-
sion happened to complain about he
superfluity of cattle in the country.
Other hon, Membocrs have harped on
ihe surplus of sugar. These two ques-
tions have figured largcly in the de.
tate we have had so far. I am scrry
to see that this bony cow of India has
Leen Lhe bone of contention beiween
Shri V. P. Nayar on the one hand and
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some other hon, Members of this
House on the other to such an extent
that he has been almost torn to the
bone.

We have also similar trouble about
sugar. But, as my colleague Shri Tho-
mas hag already assured the House,
the House need not worry about the
surplus and the Government would
be doing all that it can so far as
either the difficulties of the sugar
mills, on the one hand, are concern-
ed, and on the other, so far as the
question of disposal is concerned.

Sir, since the last ten years we are
working according to Plan, We had
the First Plan, the Second Plan and
the Third Plan is about to be before
the country I would have wished,
therefore, that the performance of
my Ministry were judged more on
the items that have been approved
in the Plans because, the Plans are
not made merely by the Government;
those are national Plang approved by
the House from time to time. That
would have been better, Especially 1
am speaking about those hon. Mem-
bers who make somewhat off-hand
assertions that there has not been
much progress in agriculture and
that the agricultural production has
not increased.

Now, instead of merely relying
upon off-hand statements like that, if
we try to examine the question in
a little detail, I think every one of us
would be wiser, The agricultural pro-
duction is not based merely on a
matter of sentiment or merely some
vague feeling. Agricultural produc.
tion and its increase is based on cer-
tain itemg which we are asked to im.
plement. Those contain irrigation,
more availability of fertilisers, soll
conservation, seed and 50 on. There
are very many things, and I am com-
ing to them one by one.

Although we have already handed
over to hon. Members a complete re-
port of what we have done in all
these matters, I would like to state in
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a summary manner what achieve-
ments we have made and how far we
have reached the targets that were
set to us so far as our Ministry was
concerned. We know the fondness
and legitimate like of the House and
preference for minor irrigation. My
Ministry has paid the greatest atten-
tion to this and emphasised this factor
with the result that we will be rea-
ching the target—which was I think
increased in the middle—and we will
be covering 9 milion acres with minor
irrigation. In soil conservation, to
which 1 admit we were awakened a
little later because there was not
much provision in the First Plan, the
target of 2 million acres set in the
Second Plan is about to be achieved.
So far as seed farms are concerned,
we had set a target of 4328 farms and
near about 4000 seed farms have come
into being,

I might deal with the objection that
some hon. Members have raised with
respect to the size of the seed farms.
Sir, it is correct, and that appeals to
me, that the small farms are likely
to b: a little more expensive because
the overhead charges have to be
borne. Therefore, from the very beg-
inning we had suggested that wher-
ever the State Governments would
like to have larger areas if they can
get it they are welcome to do so. Now,
the real idea behind 25 acres was that
it should provide nuclear seedg for
the particular block in which the
seed farm is situated, This wag never
intended to be only 25 acres, and
later on on a reference it was even
told to the State Governments that
they need not stick to 25 acre; and
they can easily have larger ones. I
am glad to say that in many States
larger areas have been taken and,
therefore, the criticism or the objec-
tion that has been raised has been
at least partially met.

Then, we had to attend to improv-
ed agricultural practices. Next comes
the ‘“intensive agricultural district”
programme.
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As my hon. friend Shri Malhotra
has stated, we welcome it because it
ig intended to give us more produc-
tion due to our concentrated effort
there. Dr. Ram Subhag Singh wanted
to know if we have fixed any target
so far as these districts are concern-
ed. I can say that we expect to pro-
duce 50 per cent more in the course
of the five years.

Various points have been raised
with respect to various matters such
as fertilizers, implements and so on.
We have given a complete account in
the annual report as to what we have
been doing with respect to availabi-
lity of more manure which is indis-
pensable for better agriculture, what
composting we have done, what urban
composts we have been able to secure
and all those things. As a matter of
fact, in the short time at my disposal
it would not be possible for me to
cover all the points. But I can assure
the House that every one of the cut
motions, whether moved or not, has
been examined in my Ministry and
complete examination of all the points
which the hon. Members urged is be-
fore us in all the cases and wherever
suitable action is called for, that will
be coming forth.

My hon. friend, Shri Nayar, made
a point about the composition of the
ICAR. He thinks that it would have
have been much better if it had been
made a part of the Government ra-
ther than leaving it ag a society re-
gistered under the Societies Act.
This ICAR is something which has
been there for long and not something
which we have done recently, It was
constituted as a result of the propo-
sals of the Royal Agricultural Com-
mission, which was appointed in 1928.
It wag according to their suggestion
that this Institute was registered, and
it has been functioning well. I would
like to tell Shri Nayar that I do not
think any change in its composition
or in its character would be beneficial
to the agriculturists in the country,
much less to the research programme.
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Mr. Speaker: What are the special
advantages?

Dr, P. S. Deshmukh: I wag just
coming to the special advantages.
There is a little more of latitude and
elasticity of operation. Secondly, if it
were a Government department, many
interests are involved in it. For ins-
tance, a good deal of research is done
by the States. Universities also come
in, So, in their deliberations all these
representatives figure. If we make it
an administrative unit of Government,
we will have to dilute our authority,
8o far as administration is concerned,
with all these representatives. The
present arrangement is far better and
the history of the working of the ICAR
will prove that this has been the
wisest decision, because we have to
consult the experts, who are not, all
of them, in our employ. We could
not employ all the experts. There are
experts all over the country, under
the universities, various institutions,
State Governments and under various
organisations. Further, according to
our reckoning at any rate, this Insti-
tution, viz., the Council, has been
working very satisfactorily and no
change is called for. If and when the
agricultural commission is appointed,
if there is anything to be examined
with respect to this, they would of
course be free to do so. But I do
not think my friend's feeling is cor-
rect that it would have worked bet-
ter had it been entirely under the
control of Government, as purely a
part of Government machinery.

There has been a complaint from
Shri Malhotra, so far as the working
of the reasearch institute in Delhi is
concerned. He had voiced that com.
plaint earlier also and I had promis-
ed that we would certainly look into
it. Because, if there is any truth in
the allegations he has made, the points
that he has referred to, I have no
doubt that we will examine them
most sympathetically and see that
there is nothing of the sort that he
had to complain against. Because, if
We allow the sort of thing that he has
Observed, or he has been informed
about, it will certainly ruin the best
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institution that we have. But, in many
cases, it is found that prejudices arise
as a result of individual cases and
individual representation. We are all
human beings and therefore if some-
body places before us one side of the
thing, we are certainly influenced
and we are likely to take it for grant-
ed that all that he says is correot. In
this particular case I am not on such
a strong ground because my hon. fri-
end was himself in the Institute. So,
he is likely to know a little more
than all other hon. Members of Par-
liament, We are approached by va-

_rious people.

Mr. Speaker: Who was in the In-
stitute?

Shri Inder J. Malhotra: 1 was
there, 1 was a student in the Insti-
tute.

Dr. P. 8, Deshmukh: I think he
also held some appointment there.

An Hon. Member:
search student.

Dr. P, 8: Deshmukh: That is why
I wanted to add this proviso, namely,
that the same considerations do not
apply to him. He hag a little more
personal knowledge about the Insti-
tute than many other people.

He was a re-

We are prepared to take his cau-
tion about fertiliser factories also. We
have, in fact, from the very beginn-
ing, knowing the urgency of provid-
ing fertilisers to the country, always
pressed the Commerce and Industry
Ministry to see that the fertiliser fac-
tories come into operation soon and
we get the much needed fertiliser,

In the case of implements also I
admit again that we had neglected
this sphere very much. But in the
Third Plan there is a very considera-
ble provision for seeing to it that
better implements are offered. We
have a large provision, 1 have also
suggested that every State Govern-
ments should have a big workshop so
that better implements are made
available. There is also a provision
for giving loans for purchase of im-
plements to the farmers. As a result
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of what we have proposed in this
respect, I think, the situation is sure
to improve,

My hon. friend, Shri Nayar, was
worried about poultry development,
fisheries and piggery. All these things,
at least since the Second Plan, have
been attended to very effectively, Of
course, the tempo is not so much as
to answer the requirements of the
country. There is much leeway to
make up and there is need also to get
to the work to proceed faster than we
have done, But he will find, if he goes
through even the annual report, that
there has been very considerable de-
velopment in poultry as well as fishe-
ries, We have nearly 1,500 mechanise
boats. We have also taken to deep
sea fishing on a much larger scale
than we did before. We have also
many other proposa!s by which this
activity is likely to be increased and
intensified.

Some people take a one-sided view
when they look at the need for food-
grains, They foget that for the all-
sided development of the country the
cash crops arc also equally necessary.
Take even the case of sugar. I we
look at the situat'on about a year and
a half ago, we would know what an
uproar there was when there was
shortage of sugar. Similarly, cotton,
jute and other articles also are ne-
cessary for the development of the
country because these form raw mate-
rialg for our industry. I am glad to
say that in all these respects we have
very substantial progress to report.

Mr, Speaker: In spite of the surplus,
sugar prices do not seem to have
come down.

Dr. P, 8, Deshmukh: They cannot,
Mr. Speaker: Why?

Dr. P, 8. Deshmukh: Because it is
tied up with other things. We have
to pay Rs. 1/10|- per maund for sugar-
cane. It has been worked out by the
Tariff Commission, There might be
a small margin, but all the prices
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have been fixed after due examina-
tion, Of course, if you wish to reduce
the margin of profit further than what
the Tariff Commission has agreed to,
or do something else, you might pro-
bably be able to do a little; but I do
not think that there is much of a
chance of doing that. The question of
export and so on would, of course, be
dealt with by my senior colleague.

I was just coming to the point with
regard to the trends of agricultural
production. When I became a Minis-
ter in 1952, I was asked in the Rajya
Sabha about the trend of production
in the country. From the statis-
tics I had to admit that
there was not much of a trend of
increase in foodgrain production in
the country, although the situation
was not so bad so far as cash crops
like cotton, etc, were concerned
After ten years of independence and
planning and what the Ministry,
country and the farmers have been
able to do, it is quite apparent that
not only have we been able to achi-
eve substantial aditional production,
in almost every case, but even the
per acre yields have also increased
substantially, The case of rice and
wheat has alrady been dealt with by
my hon. friend Mr. Thomas. Even if
we take the case of cotton, jute or oil
seeds there has been improvement,
All people who are familiar with ag-
riculture have to bear in mind and
admit that agriculture depends on
weather and also human efforts. Very
often there is an inclination in this
House on the part of hon, M:mbers
to give every credit only to the wea-
ther, as if weather alone can produce
more. It does not It has, no doubt
got to be helpful. Even thig year, al-
though some hon. Members think that
weather has been favourable, there
have been floods in Orissa and
drought conditions in Punjab and
other areas also. It will thus be found
that although nature has been good
and kind, she has not been good and
kind altogether and there have been
misfortunes, droughts and floods on
account of which agricultural produc-
tion has suffered.
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16.57 hrs,

[MR. DEPUT¥-SPEAKER in the Chair]

If we look at food production, we
were in the neighbourhood of 50 mil-
lion to 51'8 million tons in the first
five years of our independence, From
that we have gone up to more than
65:7 million tons by 1956-57. I am
speaking only of the average God wil.
ling, in the next five years we will
‘be far above 70 million if not near
about 75 million tons, I feel a little
more optimistic then my hon.
friend Mr. Thomas, so far as this
year's production is concerned and I
would not be surprised if we are
was in fact a revised target
set for the Seccond Plan which
was in fact a revised target.
Actually, the reasonable target
which was workex out, in consul-
tation with the experts in the States
and my Ministry, was lower than
805 million tons, but we do not want
to quarrel with that. We accepted
that because we did not wish to. sla-
cken our efforts, Even this increased
target of 80'5 million tons, it would
not surprise me if we are near to that
despite all the calamities that we had
to face this yvear. We had unprece-
dented floods in Orissa; we had visi-
tations of the locusts throughout the
country. Even the States which had
never heard of locusts had visitations
of locust. We had many other diffi-
culties from which we suffered. In
spite of all that, I would like to say
that the position so far as food pro-
duction is concerned, is hopeful, and
we should be confident that we may
not have to rely upon foreign imports
for a long time. This is only a tempo-
rary phase, but it is all to the good
that it is there. Otherwise my hon.
friends on the other side may have
had the chance of shouting about
starvation deaths, scarcity and all
that, They are their patent dlogans
which they delight in flinging at us.

1 may strike a note of confidence so
far a; the future is concerned and if
all our efforts which have succeeded
#0 far do succeed in the future, also
we would not be found wanting in
achieving the targel of not only 100
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million tons, but probably 105 million
tons even, I would not like to take
more time, because we have distri-
buted the time among three Minis.
ters, and half-an.hour was allotted
to me. My time is about to be over
and so I cannot deal with all the
points.

My hon. colleague Mr, Thomas re-
ferred to warehousing. We are doing
a lot so far as godowns and other
things are concerned. So far as agri.
cultural credit is concerned Irom
about Rs. 23 crores about six or scven
years back, we have ploughed into
the farmers’ hands something like Rs.
190 crores so, only through the co.
operative societies, I know it s not
enough; there is need for five times
that much, to say the least. There is
not a shadow of doubt about that But
all the some, willi the resources at
our command, and with the kind of
co-operative organisation we have in
the country, 1 think we have done
the maximum we could.

17:00 hrs,

We have also paid considerable at-
tention to horticulture, We are taking
care so far as the nutritional aspcets
is concerned. Apart from what my
colleague Shri Thomas has referred
to, we are encouraging horticuliure,
and we are trying to increase the
plantation of cashew-nut, for instance,
and the House would be glad to learn
that in about g year’s time we would
have doubled the area under cashew-
nut. It is a tree which is important
not only so far as exports are con-
cerned; it has a very great impact on

‘the economy of Kerala because a lo!

of people depend for their livelihood
on working on this cashew-nut, and
therefore the employment and other
factors also come in.

I have no time to deal with the
cattle question, This ig a very scrious
problem, and I am glad the two lady
Members who have spoken have rcal-
ly given a very reasonable turn to
the debate. That is the attitude that
we will have to adopt. On the one
side, it is said that nobody should
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[Dr. P. S. Deshmukh]

touch the cow even when it is ahout
to die; and, on the other hand, no-
body will agree that any slaughter of
good cattle should be permitted. But
there is not a shadow of doubt and
we should be committed to it that
the salvation of good animals, with
better milk yield, lies in reducing the
number of the animals by some way
or the otherr We have thought of
gosadans, It is the only method lo re-
duce the population of the cattle. Un.
less we do that very substantially, no
cow ig likely to survive and no cow is
likely to yield more milk. It is no use
blaming Government, We pass laws
banning cow slaughter and so on, But
what do we do to the cow? I am
very happy that Dr. Sushila Nayar
hag put this pertinent question to all
those who want to be very eloquent
about the protection of the cow and
about the great and sacred place it
should occupy. What little these peo-
ple do is well known to the country-
side. And unless they have a sense of
realism so far as the cow and the
cattle are concerned, we are not go-
ing to get out of the mess in which
we are placed. so far as the cattle
wealth in the country diminishing in
its productivity and other problems
are concerned.

I do not think I will take more of
the time of the House. If there are
any points that I have omitted, it is
not because of lack of respect for any-
body but only because of want of
time,

Mr, Deputy-Speaker: Pandit Thakur
Das Bhargava, I will request hon.
Members to condense their remarks
within ten minutes.

Shri M. B. Thakore (Patan): Since
the last one hour nobody has been
called from the opposition.

Mr. Deputy-Speaker: We should he
worry? We shall see that the opposi-
tion gets the time allotted to it. And
if the first hour begins from this
side, has he ever raised that objecton?
Anyhow, I will be careful.
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dfsq st T wm (fgEm) -
wara fedt ey, & sr0 Fwqw A
ofts go & fadft s &ow oA g
M fadt a2< wa g ¥ qF gt
gl UH e a1 # Y dre dvo,
AT ¥ gem g s forad gt & dfew
g 7a g9d9 § | WA T AW F W=
T 9@ & A0 qEd § | 3O fawT
#ro dro gy = § Shifw #73 €
fe dfrme geed g o=d g &
7 faadr e arq & 87 & &R
FT fagT MY ) gl 7<% 8§ AT A
Tma § N ug #ga & ¥ fdy o
# Y e v AEY AT s afed )
7 & faq ag v Qafar 23 & a7
fad ot «df ¢ ¥ qur ag how
FéYie Yy aog ¥ Fgy € afew ag oy
Y Oafar 3 & fiv 3 & oerTfas
=Sy AT gAY ag A &F I
g R W e ¥ & 7 ) « R
gt 1| uw wo AT ATT Y faRl
T wowrar f& oyt @ oefes ge-
TEH & FATH § T Y g owvnfe
1T wfgr W gEd wfw g
T AmHE A, faegl F wRmm
fo g g7 a1 & fiw a7 T V_-
ferame & & 1 SR A} WRY & 37
N R fauT g wT AT I ot
Afl =gy & oA v o v faa
X AR F7 A AT g W aw
Ao gur T @t & g oft gwn
d3g frd = W &K Ay A AT
TAHET |

wa wafoai £ g & fag g
¥ W wiErTgEE § T Yo 9T ¥o
T AR AR A g ¥ A
7 QAT TETHT WY FIE & qAHA
T SEY GAT AT | §F A WY FiE-
Tz widl ¥ W W 9w ST o
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2 o %13 w@rz ge o & ) Afww
A WA & W9 agAT o%ar & fw
39 9T 3% § waA Ay fant I @
g | dfaw ai% o agreT T
#r argwd ady g1 vo wfeww
sEF wg arfgr & v s
qE JPAA HF T HIAT § I
TF TH 2T F AT g FY darEnT A
qF | FTHT 34 AT Pefaeer e
T W@ & | TAET HIET AT Yy AT
T+ %¢ ¥ ag ug vafg «ff s %
ar farr wdr & ur wff W agw
TAIET qreE g1 WR OATH §Y 3@
ff guT 1 F IF FY TAATHT g
fir 78 warer fad o A § i &
wq afaw ax a3t fr#ff 87T STEem
# 39 FEAT Y TH ¥o F T
fde § W @® wmeT §
& gEenwr war g v fow
a7 X A yg wfefaw vs dm
fear o @ oEaTfEw afew o =
N w&w arfan # fF o g A
gt @ 9T 37 *® qIYT fwwr av
Y Y AT ZAr? 2 & 97 oF uemT-
faw qaTa &)

ot g9 UF 77 FEAC qTEA wr F
¥ anle gh fagl ¥ w7 s gardr
oftwawt fafdl 7 §9 afi fom
SR EIE LR R s R
fi arfere fem 7% & g = a0
# arft § 1 & w9 Q| WY q@SETAT
wgm fa wrawy aiw @y f T9g ¥
fare fgare &1 wraa &1 SrwFery AT
g ar § 1 9z v fafaga o7 g™
&x1 grn a1 srafe s@ oy fufags o
e ¥ qEEr gwit sxm # f
W § | W qE TEE g 9T &
o f gard wHm & dTrNT W@y
o+ff a ag 7 goe aff § wic & at
W oAy A oY g7 v guA @
war § fie wfee Gar adf sgoar
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T § TTAT TEETAG T HEAAT T
T FFT AT § WOFA 59 6RE ¥ w7
¥qF 3E QR ATfora Y § | _

7 1 fafrdt &t qwoorg 2o
¥ & derER § & AR o wY
wE feAmr ST g1 7§ @ A
I gU T I FSN & WRT 4w
ar fif §9 284 ¥ qHAY § Leus
o 5T ET AT IR gIETd
wEE % @R X FOY A
&% gk | Ao 4 fF ¢ WE s9ar
AT F ¥W AW &7 @rn fem ) wa
ag e Gt & o feelt & fodt g€
Afl & 1 dftm 3w & fod O s
aft fear mar | & fufieer amw &
oTTHT WTET 6 8T Nt B & WX
o1 aF arai § feadr awgedt o §
o Zo & qarnT fendt o &
7 3 gitwest Ry Y R W
a2 7Y & 937 WX a7 mAd ' e
*t fi5 ag wew Y &% fe W e
TN Y fierlt darare o ¥ afer ¢w
% g &1 ot fors oY foroerr 8

§ qg +t w1 wrgen § fF dwgew
sz & st w1 wwd ar fafen
fors # fis arowTe agrn el § o
wx ow ff wyg ow aw e qw A
w1g ® dnarT Aff wt WR gw 6
darare «ft agh | wafed @ Fw ¥
W ¥ dErEre gt Ba & oo
21 A qgn g g fe aq ws oo
aw gare et ¥ 39 €7 qEran faad
ot ¥ ? wa R § o wn
o1 fas & wwfafeqdr o% w1 fas
§ W Afqai Ao @1 fors § A
I % wext fuek w1 Y forw ff &
& sgm fe am N fafed €1 o
Yo foad gt S A qw kT &
gfoen & et wifigd

& mega g fafiezz wr ey

war T W f fe oA e
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[qfew smz 2w Wiy ]
11a% & wyanfas @ &F W MEAIA
sifas Figw &Y 7T 9@ ® w9 A
¥t wafarm fa § 1 99 X %9
FW ge ot fom § 1 F 9 Y fewa
¥ o @g § A T wIew A
fagwa & Mfs agl o0 a9 A9 7
g, #gar Igm fF SN T * 2w
nEasR & fad aqik gdree uF aga
FTr mar feqr § ofe fegeam &
4T e &1 oF g wTRHT § 7 fm
F fr gw age wuw s § AfEw
w19 53 g & 5 uw & a oF foren-
[N 9T 9 Q@ § | v fagex
TTEE AR FETH F FY A& 1 AV IR
forserd &0 &Y | W@ 9w F4T
T W TF wEH? S4Y o = 99
97 femar & &18 A fadnd we
& o, w9F FNT A9 ¥ A Ay
FC TFa N NG+ g2 awar fqm
%9 g9 &1 Aqon o8 ¢ fF ag wei
agi @ d@far @y § Wi aEed
F1 FA g FT X | T AT AT
e i s MA & | WT AT AN §
fif I £ wE ¥ Ira qadfra fwar
war § | W g d( A muw gur
% s W 8 AT 3T gEm
o FaT w4 & § fow F fF s
7y ww faafat oF oF 63 F oy
ot Y & | wE FFT WTE Y AT FnT
¥ 557 & @ f& 37 9T A faew-
arfeat W &9 F 12 WA 1 g A
FTHIT 7 F10 § fif 37 9T gt ardy
forsdranfeat « wdy w @ &fE S ™
mEagR €7 9% & G A ¥ § IW
® a7 g iy T % | Ffem
qTT ad@ &8 =0 gl | /7h
fafiezr mee &7 fagwa & gl
§ f& om ST o war 4T F g
w1 & srE 2 € @ aTE dgdt
% w1 AW & fF oag o0 wW 8T
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WY A & J@T § gAr @ AR Ag g
9 gI99 § 50 @ § fw gw W ¥s
& qra= §, Afgm T § vw =€ @
gA WIE, o1 AR A aisew &7 § )
SqIE T 3 KT IO AR ¥ G fE
T F1 & A faFenr o wdr
g fReeqr g % 3 e o fed
ff, 37 ST ar s AT L &)
Lo FuF S T qwadiaar & 1 =@
2T H Le¥s ¥ 919 A9 FY g9 F) HEw
ff Wt me ¥ ey F Hgg & F
ST =g g f& waade 7 5@ fow-
faor § a7 fr € 1 99 A g7 =
I A A wd
| & #1¢ o w8 fF TrgaEa sifew
qr & wE §, Ffew 3w & ag Aiwenw
aq 7l & F wF F@0 AT §
fe g9 29 & &0 Y & M §
o7 T FAT WF § FT 0 AT
araT § 1 A o 7 fegedt awr
weHTaT 97 fF o 2 ¥ 9 9@ @
G NTEHEA AT & | I8y A 29 Fewfadr
¥ swlwr W o wr faw frar
wwiEr # e gvae W faame ®
L 9WEe g @, Afww gw W A
e & foxd fow ¥ qwde @i &
oeft ¥ 1 & W T wrea g e
g mEaue fafee dm o @ @
Mgadw sfew a1 F TF @,
g % BT w7 wATA § Wiy
% fad vy ¥ w9 (% Qi ¥ a7
vt Ofwa, wgh 97 1% 9@ IAW
9T SR A1GT G | W JE 79484
gg aft w6, @ 99 € &€ TOT
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X R Q@ SR TR @
m*"‘ﬁ"mtﬁn%ﬂrﬁ foo
W ATeE @ SR 0§ qeEr
wTgat g 6 9w & |1 wwT o 1 W
AT & 9 F qEES F foo M-
wresit § e gw gar @ ?
A & ¢iv T gOR &7 | Tatie
FY T § qg o Fer e ¢ foeelt
¥ 9,500 T, aE H Y,000 FATX
q5 A FAFAT A 9, Yoo ¥HA FT wT
T fEqr omr 30 & w9 won
TigaT § % 7 @ g g e §

ﬁmﬁﬁzﬁm&mmfgﬁl

SE A€ AAAHE 3T 3 H A
g qar W@l sy 8 gr o
o 49 FY, g AWAT FT G WA
few #%, o@ aF a7 wrnles § fr
9 warE &1 g {930 o1 &% 1 W
M AT H W AT g 7 WS g T
Ye yTHe 08 maAr ¥ fom 3 g
o OFT A § T 38 e O
fam & am 3 uwE IA 21 oW
TIANT I ¥ IR g O Ofa F oaad
A & v f@wn oFq 7 o
faefer & ax awg ¥ was Y w1-
mfzrmm s Tl T T g

TaAde { ofne g & fod
gr wifer ferd @Y 1 3 o P
W omw F 1 IER Ay g gy &
R # wgrmn § e g & fad gy
oty fifaer o @ oty o 9
TEFI TN F QAR G gF &
Y ¥ fgA 2w A oy fufeaw o=
T ¥ & 3o ol guvw e
¥ wweft g, orafr Iw oW T R Qv
WX 3, w Qo W | oyt o difaey
¥ xarwr ¥, Iw N den-afefeos
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i wT o wE @, em g o
2 ™ g Serwfei= s e
¥ a ft waiiiz wudt qam § ol
el @ fr g ¥ ag o o At
IACT B IV to oW T NI,
afey 38 & aorg vouy Wi 3 &
fice Wi fires wrewem ¥ wrid
3 UTEE A A E 38 | wrdm
imwﬁ‘ﬂﬁﬂﬁt, ¢ ¥ &
#1 g ¥ frew mewea wff € oy §
¥ TH &% TEAHC ¥ SqTA BT
srfed

Wi‘r ¢t ww fexaf
ATeT 51' gI9w & T o gw o
@ e e lﬁﬂ | 99 T
¥ § 9a % fEeww & wgrfe
ORI T ®T WL w Wifed,
gi TA ¥ # qg Afi fravn wfed
fo g T o0 s £ IR
warg faar (& q@ vz § (o wii=r
o garE i gefY | qw et ¥ (%
TS 7 T sarer g ok & (v wun
w1 7T & 927 +F g § | AT
q fowmaa & e fufems o e
FaT ¢ 1 B A flo THo Yoo ¥V
@ A gt 1 F W e e §
fr q@ aifew amgw & wowT 97 TR
¢ F o % g gty g f, W
W IR § (% Iy 99 w7 6,
fe (5 ¥OT Z7 ¥ AWT WF XA
¥ forg ag wri=T A ¥ QA
e W w5 | oy frfemy o &
T dew-afeiz § 1 o gt dnns
too fufega zx & wwfr, &t ay
Fep-afardt o ofr sgrEr gy ey
AT KT Q1 THAT AW, IW AT
form #T & ¥ & ww ¥ AW
I AHATAT OTWT, T¥ ONE €W
T ¥ oF QF wreft w ol oarh
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[dfem a1z 2w mita ]
Faet W AR @ 9o @ fF ag
qERE g HFhm

¥q fedz ¥ gezedla 77 ¥ AT
WS 4% 97 {5 Wa 98 a9 67 T g,
o ff ag gar= adt § fF fraar sarr
dar 7%, fraeht €€ da1 &% fir i ey
g7 Ao a1 I, ©fEm ag 9w @A
w1fey fir dorme & 8 i @ FIEA
FATAT T § W q2 9 OF GF @
#1 &E 41 7Y oA §——210 TaTrE TERY
arAT E—-famer adrer @ @ fw
woAY FT2A Qe &Y o ¥ gEY
WO W FT FAIT €A FT BEQ
& faar 1 & sw #®
g g fF W@ X ws A
w-mfeafer g 1 F ™ & faare
A g 1 o dar @, ga DA
TFGE Y A7 HY I9Y 99 e
e &1 feslt | el aF BT AT ATSHF
g 99 # Few-afea=h g =feg,
affy ga& fag ag &0 & f& wm
dzd #1 adiw foar 9@ | W@ aF
WTET WTEATH FT AT &, W I
Y AE 3o TEE AV FW AL T AEA
§ ofeT Ly, 18 T ST & F AR
g 1w Bar w3 fear oma, @ fex
Qoo FAT TAT AT FWH ¥ J&A
adi § | ot e 7 ofrw
Taafy & fag @Y too WUW T
W g @ e fm@ qu @
LU EE S L SR U G
fear, 39 & fag g wawe &
T g waw a4 § fs gw ouw
ford fwar war FT @F | AfeT qEwr
duar fad @ ag ¥ o fie ww ded
¥ ww y oww 1% Wl gl e
sTeweA ® fod age o

frwee wifier & fod o &0¥
TYqT T@T AT §  § A W §
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f& 7 oF drar ST 9T W foses
wifwr g% |+ F wear g 5 owEe
Y ferree wrfom =Y &, g &Y &Y
g1 A4 B A G5 ®EE T
AT A @ g | qAT H oay I
eat i §, dfFT 3T 9T wwer g
fear mar 1 w9 d9% wEF A
AT @H &Y T & | TadHe 7 gftwe
EH oo W for W g
a7 fFar a1, IEFT F4T wE AT 1 TF
e oft gu 7 791 § A @ W
g%, o a% fF 2w & ge ufwa Y
oy madde 7 &7 1 wgreAT Ay
1 fazas arga wgd 9 f grofaaa sy
ol AT Y &, 98 & e
3 fE fza & wifes AT —F
A A @ F1 Farwerdr A Y
2 o ag dew @ fowad @
TEANE #T E | W I gEEd A
& oot Ay =wrgar g fr 9w faa ¥ #v
war g, fog fea g qF s &
freT o7 gfawew, @9, wwga g )
qEd 49 3Y, Yo A T I3 F WX
va qfews & gy, o WA W § |
qg% T ¢R, ¥ 8T gw A} 4 5
oI o, © AT AV E | qg AT wo st
¥ @7 ¢ | B 99 TEAAE # AfESg
| TEANT ) qATHT W gHA FET @
ff 79 X ¥ oFwA ®@ | 99 oFE
forar &, ®fF Qoo qamw af) femr
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q® < fem mm o1 ¥ gw@e
e a @ g & 1 g At
A qoma ¥ gL OF WA A 7€ I I
T qfr F IR eI F i g
fi3fraredad | o 7 @ o
wifeww ag far mar 91, 77 ot A
fagr a7, qaTg@ A X fem mar
Jg 97 w09 IAR FAA T F 419
I &, ANy F A oA
F1E wfgewe  arEc W s ¥
it  mEm T ey WA
WY g wrAT & 7w WAy 8, I9A
Wz iz QT § AR g WEE
e ¥ SOrar T @ | qA qarar
ard f& wrdET ¥ #1947 FAaR
faar amam & | &< UF A g {7
aT 3¢ Fgar & fr qg arafsa § e gw
2w ¥ 72 waen gw g aF | WY 1w Fed
fir ¥ 371 § va q7de & A7 I ek
35 9Tdz & ot Fwade | & ggn g
g f a1 4 &1 fgmma MY T 0@ AR
grTzd #1 wr QY T 1w R
e o F Afgew F1 0 TR
ERT gar | Fgr ar & e dew
FET THT A1 H Y, % TEZ T
oA g @, foae raew ag @ R
I qH: TR Y T difges ®
EHAFT AT FET AqT 7 ATEHT Ay {0
&« A &1 T® A AraT & fod fY
goT | 3% AR § i A o A
W NfEamacssm s fag g
Ffps At Y qafo s W)
IAR A€ K1 AT A1 qfEET ¢ |
cad a%a ST & ) gRfA @ AT
wgr 9T & f5 qw ¥qw & yfiw A,
Tz T &, @ A § 1 gl el ¥
gt £ Of ' ¥ fod | &
el Wiy 1 TR WA R
Wt & feama & wrer OFy, O R
a1 gF TFE ¥ wqrr A § 1w
ot wgar § 5 o7 T @, O 7 Wk
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# 3w aft &1 TR T A wATr WK
ST R Y QA A AW X @
gry § wie g faww wifwr w0
oY g g § TAW WX W wHA |
T, A 7 7 Y THaT ¢ | ¥ «gar
g f wreeT oY ol Wi wd v
g fafrexr agw W A
a1 fearr T1fgy e 33 w1 (@8 A
HgT g W N RN w8
2, 9 2w & wfaw 7 & 1 o fod
®weT vt qx o ofre gt
w1 g9 & fagror & ow s it 7y ferer
T ¢ 1 wrowr o wr anfgg ) @A
g sfewde grow § gur § afew
foc At wa ot aTw A
afl faar & 1 WA g 9w wogT AW
w1 a7z ¥< fagr § afw wqw 79 N
w7 w7 fXar & | W o o A wEr g
e o7 ga M wr wag § 1 owow
T (AT W oA Y §, W
T T WY T A T AW §

F 7 g f5 O wThR W
foftz w6 | a o i § 7y SR
gu fr g fafreeT amgam Y g
Fag gy ok & W §
sTXan o fedve wT g € 9wt ag feend
fir foeramer o g ag mar &, el
wrrardt Wy ae gk & 1 o AR TR
¥ wgr fir o e mfewer ve & qatfaw
makiiz Tt Wt §, ax ww 78 -
Tgaae madd Y § 1 W W
gy ¢ fe sedgquae T &
fafrez 1T &1 g wrawt &4 § fie qrlr
srZgaT @ ffraey ® ww a9
ag dw w1 g § 1 oy wfees Q@
76 w7 a1 § | x@ mfewa WY Aww
AT ATIT ETg S I G G
gftr ¢ aw # ay § i vy dovw
fem g wg § fe g ger At {0
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[¢fea sgT T wrra]
girs #¢ ¥ s foar & 5 ag o=
Tdt 3, R A gHATAS g & qAT-
faw § s g ax gaa fear srar

arfgg |

7 #F ®1 TEAT g fF a0 dra
gdierE &1 € & 3w 9T wAA AT
arfgd | gg @ F AWAT &, TF
TR FA A & AT @ A AT @
#9 F1 AY TG ¢, 98 ATCF G NI,
2 FT A Wraqw ¢, ag qeT g g
W AT AT FA AAS HTIF 57 AEN
QX &\ g9 # wgfea 37q aga wfuw
L AT g W AR w gEw
w1 % qeq —

FITEUR RNAY . F FEA AR &
foraee et f5 ag 3T T F 1 IAR
aFAIR EET FIX SN |

qfen s Tw Wwiw © s qE
A FET 8T 8—

ot worrror feg © @@ =Ry € fF
WY agT A qF @ |

qfyar sTET AW AR | IEE A
SR A faar § s qEeT, gEw &
AT HAT—

IqICYET WEYAL © HTTEY A AHAE
q, A gz { ww foom @ g
@R ¥1% ¥ 9Ny qEETE HIN AT
e a3 d & | 39 I a9
g3 & fag go w2 qorE, A ST
FwefrE geir |

dfsw sre T oW wniw: g
w faod w2 ag oftw &y v #
qTd, &0 §@ § g, oF e o
w21 ¥ fga & oY we freen wifed o
& qro¥ gw wgar g fe o gy & wg w@r
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g !

Shri M. V. Krishnappa: I did not
want to interrupt Panditji while he
was speaking. If I have understood
his Hindi correctly, he has challenged.
three or four times that the milk pro-
duction in the country has gone down.
He said, he has challenged the Gov-
ernment and the Government is not
able to answer. The hon. Member
knows that the cattle census is held
once in five years. In 1951 the pro-
duction of milk in the country was 466
million maunds, i.e., cow, buffalo and
goat milk. In 1956, there was a census
again and according to the latest
census, the milk yield in the country
ig 528 million maunds. So, in five
years, milk production has gone up by
nearly 6 crore maunds.

It may be true that the per capita
yield per cow may have gone down,
but that is because of the number of
useless and old cattle existing. Be-
cause of the ban on cow slaughter in
the various States, since the last 10
years, the number of useless and old
cows has gone up greatly. There-
fore, if you divide the total milk pro-
duction by the number of cows, in-
cluding the useless and old cows, the
yield per cow goes down. It is no{ our
fault. So, the milk production in five
years has gone up by 6 crores maunds.

Pandit Thakur Das Bhargava: The
figures about 1956 are the Government
figures given in the Live Stock Statis-
tics, 1956, The figures given by the
hon, Minister are not published yet.

Shri M. V. Krishnappa: In 1851, the
production of milk in the country was
466 million maunds. In 1956, census
it was 528 million maunds. That is
the latest census; we have not had
any census afterwards.

Pandit Thakur Das Bhargava: In
1956 the figures wee 466. Have your
figures been published by Govern-
ment anywhere?

Mr. Deputy-Speaker: Both the
figures are equally reliable.
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wt oot eat (Jfar) o s
e wgEw, 4% fuqe a1 wwmw W
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T TG g g T g ) a7 A
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1 IgN dera ¥1 Ifew gew famn
AT wrfga | dfww fedy 7 fadft
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ey fagr & 1 o ag A6 wgar o
¥t forefy sTew wr § wg I g,
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M g fram SwwT o az @ fE
T AT 9w Wy @ fe mved faw
™ ® &y WK fasi F Y
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afaa & wgar ag T g & Foad) <y o
W 1 WAIEAT §, I&  warfew
TR Wew H AN § | WA agr R g
g ¢ f& Qe M O TR Owr owTOR
agraT 91T IAX GAREAEy fRpET H
€AY 3ng &9 fi o & Ay £Y Ty
T T § T ¥, A % oWl T
¥ TTq WU OTT 97 2, NrEe eeme
av¥ fasr 2 AYT gw A 9 Ao & 2w
ag gen A & s fawarn e
g fr el ¥ o7 T2 IoTTg W HETY
grm fw & e o Wil wTar & dwv
¥ "gIOw 2 & AT AR g
fom a7g ¥ S ¥ fawr &1 Ty
e FY A1 "W AT fom ow awet
& & af @ A mey wdf geen §
fo gagy #8 7o fegr oM | ww
faarl ®Y Iearfg fiwgr oo &y foe
T gwdm ¥ W 7§ awgforn &
HTIHY & HA W e TN 1 Afew
afer wa feam § T off wga
&1 um e et s v £
wr argT & vt 7 vk g §
I 9T T FA ¥ AT AR ¥H
auEqT W g9 O Wiga £ | W
agi & & 9 favea Y v §
frars & wrA 9, feam Y qgfy 93
oYt fam ax o w0 @ awa &
qT woeT fawara 4 § | AT dqw
wTq @y fead §, wat & wa wdt By
qu @1 wgy § | ww At
® I v § Sy wfvr A
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I@ F@ §, fFr TR T afag wvdfeag
g ar € Y, 37 00 Ty wwe 78
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A E A9 AT A FQG § 7 9
w19 WA F 45 oo FE@T IR Ay
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wa a7 T § Fg &, e quay aoy ma W
TEAT CATA FIAT TSN, JAFT Tg A
FTAT 7 {5 gud feaar wat arfza,
frrfr guer asrEr Tifge, e @

arfg S fvqar s aie ofen,

I AT IT8 wZn arfgw v gaan
qIX T 9 ¥ SARA ¥ W q
wifus Seareq faamar v 1 & magAr
g e ooft agt & fFaei & ot afea
aii g faw afeg 7 ag sy wifys
AT G2 FF 2 g § W fRe wyrady
fipd! @ & FIAT d9 A TEW
&Y TE | Afws wreay I #§ fazam
Al &, o0 I gAfeq qav Q7 AT
Adl IRY WK Sa@ Sfaa waw A
wx 2% T foas wf@ & § ooa1 ®=m
qZ F A% | qg AfeAgreT 1w
SO ¥ FT AW A A TWET A
7 et | o7 % w7 IuET fasErg
afl s&1, WX I 7IA AW AHEA]
v fasare ®G, wov @fwes s
famaa w&7 WX 99 % "9 3T
g, ey W wAS frami w0,
oY fr X ¥ & go & ag e fs
g aw< § ¥R §g 78 7 A% §,
qF ATTHY g TaEqt g A & awat |
oY IAFT WX ITH F9 7T €qf|Q
W 3% 79 ¥ wrew fawarw 41 Q1
ffwg 1 o wOF frgEt §F ww
fareare 421 Y AT AY A *Y W
FEET WWST T & M W SR
gy e ® ufewar N awwn
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g9 @ AR a0F ¥ qwi } @
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ft qf & oF A wg ¥ E oW
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it gt fars § @ 9 WX w0
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TFA TAAT T § W N A o
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it = T wzAg frgaf &
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Tfuggaggaw R &g
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qrfewt avga &1, o W@ qrES WY,
sfY FETCAY WTEE FT AT MY AR AR
#1 X 9% fawm & foet =afem =Y
ofr wrE a=rd 2R ¥ fag o 7@ g
FET TF FOTOT ATEW T HIT g,
IAF HFGH F AT AH AT AN IAF
IH ATHOT I AT ATIT FFA AT AT
famer amga & faggs ox 3y F9FER,
1850 & fFar qr | 77 WO FAETR
dfaym & fagg a1, a7 waw W
T @A AwaTeE g 3Fw hE
* faxg 41, ag WWO  IFA T
gfawr & wfg aerR @1 F fqg
N Tag WY § I9 99 F faeg §

g A WA & AIRET §, F gqaA
TF WA KT @E | AT aEpfa w1
TF gler &1 ow § | qraw gl
98 WaTT depfa & 1 SITeUs WgEw,
wToF WIEA & 92 fw@r @ aw T
gaqArg”’ | Qv Jgr aF g #1 miaw
TraeT ¢, N FY AR faw srg v of
A FE IAS UF UF UL T § THGA
v g, afer @g oo wiepfow
arwen WY g, R W@ & g wEav
& AT AEA FT AT qE T AW
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gEgmEwR AT 1§ gwam
wg @ § e oy srwat g W)
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IUF TG AT § AT WG & age
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a1 # 37 Ava § F wAr AT ?
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TR I FT A gATT a7l A WK
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o F A AT eE § IOET WY i o7
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qeaY g 8 | qEdl #Y Jarg #Y 97 )
M T AT FT I9E wiw @ wgla
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49% N AT § SAHT TH T 719 X
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g § OF g Ww ¢ W 5w
SFIT § —

“7: qraRw fefaer  awEa
A wEIT A AGAE
D wgmar wfa o
et efwffor grafe aw”
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TER WY AE guT (% W ATed
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WEELF FIF g | TEY &g ZIEAr
aiexlfas 7 wmfry WP owwT &
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2| TAF T WTE AHTO 2T KA T AT
T EFAATE |

fomr w17 ®7 fox qfeq zig7 1w
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T TmE A AW 9§ F e
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HT gAY FAE § e 97 9N
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o9 F M &&q w73 A Afa
qEGI XY ¢ | UE WEeF & fx vy
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so fegr Sm@ 1 w9 w0 ofen
ITE T F AR 7 AT 2w A
TR At afem @A afregw
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TNT ¥ ATY TXTY AR AAF AT R E )
| 28%2-1Y F AT & foa weft anfx
& 9 frgfer &a wmer gefe o am
&Y quvt ¥9@ 7 gwT 97 Ay euL ¥
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F ST &1 WL I LTI { wely
W i wifz &7 frafe @) aw fedft
soTe W IfEE Ag ¥

zH sl ® wrawgwar & 1 92
g@aR 7 I feadr I @@ @
T FT AT § TCY IW@ FH W
977 1 & fad o saer wravaw §
T A 1@ E o )l gt et
¥ g aigT w9 9 § | faex Ffw A
¥ gug o1 oyfa dv wefo g @
Iq § gt A e fear ¢ fe wme
W TS a7 § Wi i arh,
wr=faar, fefen, fefaargm wifz 2t
® AT 9§ .

IqTeTW WENAY : F AT qE AT AT
5} a9 TeT § A a8 wré faratar aww
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Mo M ayw : & 2 fyee & @
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iy ¥R 9f qoA A ov Bt A
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o Mfre orw ; &8 917 € gy
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&7 qTaET &, I €1 7 & A
g¥77 & M7 § @Ay «fed fom e
fir & s e Farsrmit ) amor B 1
qey # 3T 6 N 07§ @ 7 AT
g o7 qn favns § fe o 39T &
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HIA TF F AT oW fwar ¥ za
AW H TEAT FA5 T g1 AT ) 39
A A FT AT T AT F7 GAT TATT
wifz &7 fAafa g1 22 & a8+ &=
g g 9 Tt 1 fagta fr awg
g1 I 8 wegEist #g darzm oY
EE g |

Mr, Deputy-Speaker: Shri M. B.
Thakore. The hon. Member will be
very brief.

Shri M. B. Thakore: Mr. Deputy-
Speaker, Sir, it is very kind of you
to have given me an opportunity to
speak on the Demands of the Food and
Agriculture Ministry. At the outset
1 would like to pay my tribute to the
hon, Ministers, the Depuly Ministers
and the Ministry itself for setting up
one of the biggest dairies in Asia at
Patel Nagar in Delhi. I am one of
those Opposition Members who would
always give a constructive suggestion
and appreciate the work done by any
Ministry.

I am glad that this Ministry has
been saddled on by the hon, Minister,
Shri 8. K. Patil. You know formerly
It was a trouble-Ministry, but under
the present Minister, Shri S. K. Patil,
it has been settled and is running
smoothly. Some friends do not like
to give credit to him and say that he
is lucky. I congratulate him to be
lucky, and I may tell you that he has
always been lucky throughout, Yes, I
come from Bombay. I know his career,
and he has always been lucky. My
friends may not give him credit, but
I do, as an Opposition Member.

Sufficient replies have been given to
my Communist friend, Shri V. P.
Nayar, and I need not go into detail
about that. But there is one thing
that I would like to say, namely that
ours is a democracy, and if we believe
in majority rule, and ours is ruled by
majority, then the feeling of the
majority of the people should be res-
pected. I am talking here about cow
glaughter. 1 would repeat that the
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majority of the people are against cow
slaughter and cows’' meat etc. There-
fore, that should be stopped immediate-
ly. 1 congratulte the Government of
Gujerat who have recently passed a
legislation prohibiting cow-slaughter.

Shri Raghunath Singh (Varanasi):
In U.P, also.

Shri M. B, Thakore: I am sorry that
my hon. friends Dr. P. S Deshmukh,
Shri M. V. Krishnappa, Sushri Mani-
ben Patel and Dr. Sushila Nayar are
against such a kind of move. I do not
know what they will say about this
when they go back to their constituen-
cies.

Shri M. V. Krishnappa: Nobody will
care for it in our constituency.

Shri M. B. Thakore: I challenge
them if they are convinced about this
thing, they should go and preach this
in their constituencies also, und see
whether they are elected or not. I
would ask my hon. friend Shri V. P.
Nayar also to preach these things in
hig constituency.

Shri V. P. Nayar: Last time, I said
these things, and I won by nearly
200,000 votes.

Shri M. B. Thakore: I would say one
thing regarding the import of wheat
under the PL_48C agreement, When
we are a deficient country, there is
no other go but to import. From
where should we import? 1 think my
hon. friend Shri V. P. Nayar would
not have any objection, if we import
from Russia or China, but unfortunate-
ly, I do not think they have any sur-
plus foodgrains to export to any coun-
try. But one thing is certain namely
that the import of wheat would affect
the prices adversely, and from that
point of view, I would not support the
imports as such. But since we are a
deficient country, there is no  other
go but to import foodgrains from
other countries.
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1 do not think my communist friends
would have any serious objection if
wheat is imported from Australia and
Canada. I do not think my hon.
friend has said anything about it. His
objection has probably been due to the
ideological differeiice that existg bet-
ween the U.S.A. and the USSR.

Now, I come to the prices of food-
grains. You know that there is dis-
parity in prices between agricultural
goods and non-agricultural essential
goods. When foodgrains prices rise
by Rs. 1:50 or Rs. 2, my communist
friends raise a hue and cry, but 1
would congratulate my hon. friend
now on the fact that, for the first
time, I think, he has advocated the
cause of the agriculturists.

As far as prices of foodgrains are
concerned, there should be some price
policy. I am sorry to state that the
hon. Minister has not so far implement-
ed the promise that he gave twice,
once here on the floor of the House
and another time in the consultative
committee. He said that a commission
would be appointed by Government to
look intg the prices of foodgrains.
Unless the prices are stabilised, 1 do
not think we serve the interests of the
agriculturists. Shri Bibhuti Mishra
has said that there are more than 300
Members of Parliament here who re-
present agriculturists. But I do not
think there are more than 20 or 30
Members who take much interest in
agriculturists.

I have no time. So I will not go
into details. But I would request the
Minister to appoint a Price Commis-
sion or some such body to look into
this matter and to advise Government.
1 would say that the Estimates Com.
mittee has also recommended that
there should be some kind of a Com-
mission to fix prices.

Now I will turn to my State. It is
a deflcit State as far as foodgrains are
concerned. There is no godown ac-
commodation, there are no transport
facilities, there is no fertiliser factory
and there is very little anti-erosion
work done there. 1 know that the
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land in north Gujarat is very salty.
Drinking water is not there at all.
am glad that some tube-wells have
been drilled recently, but they are not
sufficient. Would the Government
dril] more?

Here 1 would make one point. In
Delhi, there is a tube well progress.
officer in the office of the tubev-ell
authority. He is not a technical hand.
He was g mere section officer. I do not
know how he has become a technical
hand and appointed there.

Mr. Deputy-Speaker: He should not
go into individual cases and name
persons here.

Shri M. B. Thakore: 1 am not men-
tioning any name. I am just citing a
Cchse.

Mr. Deputy-Speaker: No names
should be mentivi.ed in favour of or
accusation against any individual offi-
cer. He should conclude now. The
second bell has been rung.

Shri M. B. Thakore: The price of
jeera has fallen down, Jeera is &
foreign-exchange earner. But nothing
has been done to raise the price of this
commodity which has fallen by more:
than 50 per cent. compared to the
prices prevailing in 1959 and begin-
ning of 1960. So 1 would request the -
hon. Minister to take some action.

Mr. Deputy-Spoaker: I was very
keen to accommodate Shri N. R. Ghosh
Shri Shivananjappa and Shri Kotokl.
West Bengal, Mysore and Assam have

not been represented.

Shri V. Eacharan (Palghat): Kerala
also.

Mr. Deputy-Speaker.
with Kerala.

We staried

So three States have not been re-
presented. If hon. Membery are agree-
able, we can sit for about 20 minutes
more, thus a allowing 6 or 7 minutes
to each of those hon. Members.
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An Hon, Member: There is a half-
“hour discussion.

Mr. Deputy-Speaker: We can push
the half-hour discussion further.

Shri Braj Raj Singh: They must be
-accommodated.

S8hri N. R. Ghosh (Cooch-Behar): I
have got a few minutes and I shal] try
to utilise them by mentioning a few
points.

At the outset, I must congratulate
-our hon. Minister on achieving a very
great success by securing from U.S.A.
this large stock of foodgrains. It has
a very creat psvciwlogical affect in our
couniiry, It has slopped speculative
hoarding and soaring prices. It has
brought about a sense of security. The
only thing demanded of us is that we
must by increased production, aug-
ment the stock of our foodgrains,
whizh will be 2 permanent solution 10
~our problem and price stabilisation.

Coming to increased production, I
would however say that though it is
mentioned in the report that there is
provision for medium and small-scale
irrigation schemes, the requisite em-
phasis is not paid to them. Whatever
may be the programme on paper, it is
noy being translated actually in the
country. I come from North Bengal.
I know that in places where the
lands are not wet, there are no irri-
gation facilities. We only get about
12 maunds of paddy per acre. But if
in those places irrigation schemes are
‘introduced, then the production in-
«creases to 31 maunds per a r=. Big or
large-scale irrigation schemes may
"have their advantage, but thev are
very costly. I would ask the Minis-
ter—of course he has given certain
figures in the report—to pay more
attention to smallcr schemes, and 1
would say that if these small irri-
-gation schemes are actually followed
up with vigour, we can work wonders.
Our Minister has great imagination
and drive, and T would ask him to lay
spe~ial emphasis on the minor and
medium irrigation schemes.
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18 hrs.

As regards subsidiary foods, I may
point out that in Japan the arable
land is only one-third of the area of
the whole country. But they have
solved the problem in two ways. First,
they solved it by the Japanese method
of cultivation, by small irrigation
schemes particularly and by fertilisers
and secondly, by introducing sweet
potato crop and by seafish. Sweet
potato is rich in food value; it is richer
in food value than the white potato,
and it is grown even as a second crop.
In North Bengal and in many other
partz of India, yu can grow swe:t
potato in abundance. I would ask
the Minister to pay particular atten-
tion to this humble suggestion of
mine. If actually sweet potato is cul-
tivated as an additional crop in  the
fields, then this problem of food will
have partial, but substantial solution.

As regards co-operative farming, it
may be necessary ard of course it wiil
be specially useful where the holdings
are small. But the country psycho-
logically is not fit for it as yet. 1
would, therefore, ask the Minister to
lay emphasis on fertilisers, on good
seed and on small irrigation schemes.
These big projects or schemes may
wait, but as the food problem is ur-
gent and as the people are to be edu-
cated about co-operative farming, we
should not put much emphasis on
co-operative farming now. But 1
would submit that we should devote
special thought to the improvement of
seed, better implement smal} irrigation
schemes and fertilisers for self-suffi-
ciency in food.

It is the experience of all of us that
when we expect a very good crop in
a particular  year, our hopes are
shattered by drought, but if the irri-
gation schemes be there, then we need
not depend upon God. so to say. for
our crop.

Another thing that 1 would submit
ig this: we at least in West Bengal
have been the worst victims of this
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partition. All our big rivers have gone
to the share of East Pakistan. There
is an extreme scarcity of fish. I would
ask the Minister to pay some atten-
tion to this aspect of the question. The
Bengalis do not generally take meat,
but fish is an absolutc must in their
food. I would ask the Minister to give
some attention in West Bengal to deep-
sea fishing. There have beep some
attempts made by the State but they
have not been very successful. There
must be bigger projects helped by the
Centre. In the west coast of India,
Government are doing something sub-
stantial for sea-fishing. I think
special atiention should be given to
West Bengal so as to remove the fish-
scarcity brought on by partition.

As regards cattle, I would submit
that scrub cattle has got its value. As
a matter of fact, I read an article
where it has been proved almost
mathematically that scrub cattle is not
& burden on our country. You do not
have to give them much fodder: they
actually fend for themselves. But the
value which you get from scrub cattle
is much more than what they get from
the land or from us. I would submit
that there should be an earnest attempt
to improve the quality of this scrub
cattle than to think that they are
a burden and they ought to be liquida-
ted, which is an atrocious idea.

1 would like to say a few words
about vanaspati. Not only as food, but
as a part of our culture, ghee has
actually permeated into the very
texture of our life. I think the whole
country resents the idea that up till
now the Government has not succeed-
ed in colouring the vanaspati. This is
not the place where the question whe-
ther it is good or not as food is to be
convassed; but big money seems to be
all powerful. However, I would submit
that this iz the thing which is used
very largely for adulteration of pure
ghee and the Government must find
out some colouring substance, so that
ghee may not be adulterated.

Shri Shivananjappa (Mandya): I
rize to support the demands of the
Ministry of Food and Agriculture. 1
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congratulate the hon, Minister of Food
and Agriculture and his able lieute-
nants for the excellent job that they
have done in easing the food situation
in the country. They have alsp built
up a sizeable stock in order to stabi-
lise effectively the food prices. In
these years, they have accelerated the
tempo of minor irrigation schemes,
The Second target of 10 million acre-
age has been nearly achieved. There
is a marked progress in the develop-
ment of anima] husbandry, dairying,
poultry, fisheries and forestry,

But more remains io be done. This
Ministry cannot be complacent. The
country has yet to achieve self-suffi-
ciency in foodgrains and other food-
stuffs. Agriculture is still on subsis=
tence level. The vocation of 80 per
cent of the population of the country
is still unremunerative. There is no
proper price policy for agricultural
commodities and no price-incentive.

With the limited time at my dis-
posal, I will confine myself to the
more limited problems of sugarcane
cultivation and the location of sugar
factories. Sugarcane is a tropical
crop largely grown in sub-tropical
areas like UP and Bihar. Incidental-
ly, it is very interesting to note that
North India taking to sugarcane cul-
tivtion was e historical accident.
Before the I World war, large quan-
tities of indigo used to be grown in
the sub-tropical India. Owing to an
embargo put on the export of indigo
during war time, the areas growing
indigo had to be diverted for grow-
ing sugarcane.

1 beg to submit that sub-tropical
India is most ill-suited for sugarcane
growing, since the yield per acre and
the recovery of sugar out of it s
very low when compared to peninsu-
lar India, particularly Deccan Plateau.
The average yleld per acre in U.P.
is 11 tons per acre and in Bihar it Is
14 tons per acre, whereas in the Dec-
can factories it is nearly 40 tons per
acre,. The sugar recovery out of
sugarcane in UP. and Bihar is about
9 per cent whereas in the factorles of
peninsular India, it is above 11 per
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cent. In U.P. in spite of providing
better irrigational facilities, fertilisers
and improved seeds, the average yield
per acre of 11 fons has remained
stationery even from 1952. If ap-
plication of chemical fertilisers and
improved seeds and irrigational faci-
lities were to produce sugarcane, most
of the sub-iropical States of Europe
would have produced cane-sugar.

Since sugarcane is a climatic crop,
I would urge upon the Government
to encourage sugarcane -cultivation
and establish new sugar factories only
in peninsular India, as that js the only
remedy for reducing the cost of pro-
duction of sugar, because the yield,
recovery and duration of working of
sugar factories is more,

I would further urge upon the
Government to pursue a policy of
gradually shunting out the sugar in-
dustry from the north to suitable
places in the Deccan and in the
south. The late lamented Shri Rafl
Ahmed Kidwai, resourceful as he
was, openly declared on the floor of
the House that establishment of more
sugar factories and more sugarcane
cultivation must be undertaken only
in the south. The Estimates Com-
mittee in their 127th Report—recom-
mendation 28, para 51—have said :

“The Committee are of the
opinion that the policy for location
of new sugar factories needs to
be caretully laid down. Both
regional considerations and the
suitability of the particular sites
may guide the choice of location.”

Further, I would like to impress
upon the Government the necessity for
increasing the minimum price of
sugarcane, In fixing the present
minimum price of sugarcane, the
cost of production of sugarcane is
arbitrarily fixed, though the Sugar
Control Order, 1955 enjoins upon the
Government to fix the minimum price
of sugarcane on the basis of cost of
production, recovery of sugar and its
market sale,
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The representative of the Ministry
while giving evidence before the Esti-
mates Committee admits that there is
no proper working of the cost of cul-
tivation of sugarcane. He says that
the cost of cultivation of sugarcane
was taken in a general way. The
Estimates Committee in its 127th
Report, on page 9, para 19 says:

“The Estimates Committee con-
siders it important that an assess-
ment is made early of the cost
of production of sugarcane in
different areas in order to fix
the minimum price of sugarcane
to be paid to the producers having
regard to the provision of clause
3(1) of the Sugarcane Control
Order, 1955.”

It further makes a plea for the incre-
ase of cane price, It says in Report
13, para 22:

“The Committee feel that the
example of Maharashtra and
Gujerat, where the sugar factories
are able to pay a higher price for
sugarcane than the statutory price
is worth emulating by sugar
facories in other regions.”

Hence I request the Government to
increase the statuory minimum price
of sugarcane from Rs. 1.62 per maynd
to Rs, 1.75 per maund as it was be-
fore.

Shri A. M. Thomas: What do you
get in Mysore?

Shri Shivananjappa: The statutory
minimum js Rs, 1.62 per maund.

Shri A, M. Thomas Then there is
extra also,

Bhri Shivananjappa: That depends
upon the recovery.

Further, Sir, it is a matter of great
gratification to note that the sugar
production has over-shot ity mark
and the country is left with an ex-
portable surplus of five lakh tons
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now. With more factories to be
established durimg the coming years,
we will be left with a sizeable surplus
of at least a million tons of sugar for
export. But the cost of production
of indigenous sugar is Rs, 300 more
per ton than the international price.
Hence there is a great necessity to
approximate the internal prices of
sugar with international prices in
order to build up a sizeable export.
The Government must seriously
think of this problem. I , however,
suggest the reduction in the encidence
of central and State taxation in sugar,
since central and State taxation on
sugar about 35 per cent in the present
cost-structure of sugar.

I want to say a word about the
Mysore sugar factory at Mandya This
sugar factory at Mandya in the State
of Mysore has requested the Central
Government to give its accord to in-
crease its daily capacity. Its present
capacity is 2000 tons daily. They
want that it should be increased to
3000 tons. But somehow or the other
the Government is not giving its
sanction, I request the Government
to consider this problem and give its
sanction allowing this factory to en-
hance its capacity from 2000 sons to
3000 tons daily.

Shri Liladhar Kotoki (Nowgong):
Mr. Deputy-Speaker, Sir, the burden
that has to be carried by the Ministry
of Food and Agriculture is indeed
very heavy. They have not only to
produce and find food for the ever
increasing population of our country,
but they have also to produce the raw
materials, for various industries
particularly the export earning in-
dustries like jute and cotton. There-
fore, it was quite just and proper
that in the First Plan stress was laid
on self-sufficiency of agriculture.
But during the First Plan we have not
succeeded in attaining self-sufficiency.
In the Second Plan also the emphasis
had to be carried on. Now we find
from the Draft Plan that the same
emphasis has to be continued in the
Third Plan also. God alone knows
whether we are going to attain self-
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sufficiency even during the Third
Plan period. There are various faclors
on account of which self-sufficlency
could not be attained during the last
ten years. This is mainly due to the
fact that we have not yet been able to
save agriculiure from the vagaries of
monsoons. From this year’s report
we have seen the extent of heavy
damage done to crops during the year
1959-60. Even during the year 19860-
61, although the overall crop position
has been good, there has been exten-
sive damage due to natural causes of
flood and drought. Thercfore, if we
want to attain seclf-sufficicney, we
will have to prevent damage lo crops
by floods and also remove the
handicap for standing crops due to
drought. These are the iwo things
on which I would request the hon.
Minister to lay special emphasis.

Even in this respect, the measures
that we have taken for controlling the
floods appear to be very defective
somctimes. [ will particularly refer
to one scheme in my own constituency
of which I have got direct and perso-
na]l knowledge, There, a 35 miles long
embankment was constructed along
the Brahmaputra by the irrigation de-
partment. But, at no gtage, the agri-
cultural department was consulted,
with the result that we got into such
a difficult situation that we could not
get even the normal water that is
necessary for irrigation. Then an
enquiry had to be made in the matter
and al]l that sort of thing followed,
the details of which I do not want to
go into. What I am gtressing is that
such schemes should be taken up in a
co-ordinated manner by the irrigation
department which constructs the irri-
gation projects, and the agricultural
department which actually utilizes
these benefits.

Then, regarding lirrigation, the
position is very unhappy. We have,
up till now, only 17 to 20 per cent of
our net sowing areas under irrigation.
We have not yet brought all the area
under irrigation. Unless we bring all
the area under irrigation how are we
going to attain self-sufficiency in food?
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In spite of our having a good crop
this year, so far as jute is concerned,
the production has fallen. Then Re-
port says that jt is due to unfavour-
able weather.

Another cause why we have not
been able {o reap the fullest benefit
from whatever schemes have been
taken up in the First and  Second
Plans is due to lack of co-ordination
and also our failure to create the
agency, which is very necessary to
implement these schemes, namely the
formation of panchayats and co-
operatives. I have no time to go into
the details of all this. I fact, we
discussed this subject in this House
only the other day. What I would
particularly urge on the hon. Minister
is, although he is not directly respon-
sible under the present set up for
panchayats and co-operatives, never-
theless, it is so very essential for him
to take direct responsibility of co-
ordination in order to attain self-
sufficieney in agricultural production.
That is the greatest responsibility that
the Minister will have to assume
because indirectly the responsibility
is his; indirectly he has assumed res-
ponsibility for filling up the deficit in
foodgrains by importing foodgrains
from foreign countries, During the last
ten years of our planned economy, we
have spent about Rs. 1228 crores on
import of foodgrains. We have to im-
press upon the State Governments,
by whatever means we can, that they
make all endeavours and attempts so
that within the Third Plan we actu-
ally attain self-sufficiency in food pro-
duction.

An Hon. Member; There is a cat
in the House, Sir.

Mr. Deputy-Speaker: It is also lis-
tening.

An Hon. Member; Animal husban-
dary.
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Shri Liladhar Kotoki: I know, Sir,
that you are going to ask me to con-
clude, I am concluding, by saying that
foodgraing and other agricultural
commedities must be taken up on a
war footing. I would request the hon.
Minister in charge, Shri Patil, whe
is reputed for his dynamism—not only
that, as he says, he has got gsome
magic in him—that he should take up
the lead in launching a nation-wide
compaign of agricultural self-suffi-
ciency.

Shri 8. K. Patil: Did I say that?

Shri Liladhar Kotoki: I read it
somewhere in the papers. Anyway,
I am sure that he will be able to
inspire al] State Governments and
panchayats and I hope that this
programme of agricultural self-suffi-
ciency will be taken up in that spirit
and with that enthusiasm and serious.
ness which are necessary.

Mr. Deputy-Speaker: I have yet
to fulfil two promises. I might have
been reckless but I have to give five
minutes each to Shri Umrao Singh and
to Shri Banerjee.

ot gaow feg (avdr) @ Iaerw
wgET, 4 W ® gar A g fE
o ¥ qR gy faar | @ o frafes
oY ®1 0F Iergar g fv v @ W
@ &I I F AT F fad Ay
a7 #rE s aw g Fraw OF &9
Tt w1 Y @ 37 AET fae o/ F
& srrar A s ol @ o
Ay aAg faa 7% 7

FJqre o wiea : T TqE R
T AT WY AT ATT A B TFAT
& FLZ

Wt swew fey - & o fafre
qre W aga & oA & g fr vl
¥ Wt faste gvgar A €9 39 H) AK{
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A & gy fooy | ST A IR A T
¥ wwe ¥ Tt wgrfa ST a fe
T FT Hew a9 @7 | §few ot F @
a1 4 %3 fafret ogg w1 A @
s feomr s § 5 ot oW
aTF IT ® qhwar et & w3 A
2q Y @ TN ¥ g @, S &
19 qrq # I G fF I A
o7 A § F OiFeT A ag F T
anfed | w79 & o #7 A B W
TATFeAT | 39 & AIH gaT § ud-
o7 w1 g e faar @, o
qAom @ 741 § fF we qg Aoy 7 A
T A T Y Y THRAAT HAGAAT
afvura g1 st | 27 mia & e e
¥ g 8, 0% T AMET T 1 A7
WTEHT W7 & HTAT &I R, AT IF Y
¥ad f& o N @I A 39 F fad
=y fear & 1 99 f et 7 J3rs
a2 Y 91T IR W gedE ¢ fF 9T o
39 a7 T w1 faomm | dfr soft
e F1 fFa ag g @ fr 9w
T Y WA §, e T g fry o
w7 97 a7 & | S 37 w1 goe Iy
TfaFAt g | et R ¥
it #1 gfaww foe af § 8f= <=
w g fast &

wTq & gT e i 7 agr S
‘T T 1w A ay § fw
@ a1 ¢ qfwT g w1 fF & v %
w1 au @ 9%ar § ) e wa |
ATT TR Y AT | v A T ¥
gfed fs e 1wy & F a0
% mav or, A A @ fw ot wawr faeft &
ted Q wH AT fawar § 99w
w gl feuTe oF o w7 ¢ AT 13
G AN @1, WX I ¥ Wy wraw
feelt ¥ tc W AT fawar §, o
6 fewelt 3% &Y ST A sy farwery &
W $HE W) TENT qR a9
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fowen a7 98 &% & &% ww fau
g 3y Afew o) s A &
Tt § oY WA 23 Wy W7 fiwer ¥
Tt Ffady &1 1aw gqgi fewlt &
A RN v e £ A
Tt § fir ag w1 wsgr swm il
2 | g featfeaY & &ew we fear o
7 wrgm g fo o v NfE fewmt
W Fogwd & e F gwar sqaEr
FTAET I & IAET WIT T T
qOTA ATH | T MUET 97 OF
frmr ofvme 3 gon & | wa g ey
aaferd & fi wwd § wrewr At
avE & dnmi 37 fawary g ¥ 1 apfr
St & gw1? e AR At IR R @
YT w Y A & @ Afes iy ofr oy
Fr ZaT T T W oWMT AW F
gAY 7T T 71 &7 7091 €1 HEE 6-
X & | F me @ g fE e 9
QAT ¥ T8 T mEWET dar e |
gET ghr 9 T avg & wv i
w3 | v qofmfedt & @y v 6T
That w g ¥ ) ag fiw
wem & v met feeit oot
i nft F W fmm W o
arfore zmr o fosr ) famme wY o) &
T L T9AT Lo WA ¥ §g wiww iR
o IF TR ¥ o g feF g,
TF OF Wi ¥ 3f7 & fag afemiz
¥ graver I3r€ ot ¥ 1 agt A ox
wraver 9aré et & fw femrer W o
Ty frw v B IFE WTHT @Y WTAT
wfew iy few & wmowr awars
wgt ATz 9X e Ay @ feart e
Ik AT qwA F A A Moo §
forer et & oY mewr 412 o @A §
wmawFan { fenat Sy w gy
9T £33 & WX ag I den femAif
B [EAT 6T FwT v aom Freamd
¢ o oform ag e & 5 TEwY
afer ¢ wegy Nt ot T &) WY
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o % TN 7 fpara F < ¢t fwar AT AgH ALY TG ¥ @

wTen § | qgt g W WY gER frfawx feare & o w19 @ g s AT §

gream W framt & fegg & a@ 89y o geay = gz o @ ¥ ) feA

t ok ¥ faz sfaw o wifx ®Y T T ATHER BT IITAT N

 xara ¥ Afirw form waftardy & feenat ¥ 1 9 0T T & Y RS age

Y AOTHT MAFT 9FA § 7@ JAAY
&NF a@ § 3§ 7 FE & A A
frarat #t g% (Trm) ST

gy famat & fad fa=rd we ary
Y cqaeqr 7% § Afgw frar ag & fr
ardT @ =y 39 J@f faer qrar ¥ 9fE
qrft IR At § qaw @ 94l ag+ar ¥
gafad ara sfor FHT o AT )
T AT AR EFE G IET § AR
areaq # fravdt @ a8 ga gfaag
o= i ardt & forma far areeTe SAFY
T Sy § A oA qfAn ¥ fe
wefrdr S 7 74 Adf vt & | pafEn §
g % & weAT T Y A
T ST T oY SAH "E@F qET
T | AT Tl fEaT F1 qre ®y aad
# % ¢ A gaer gnd F aga w7
aX & 9 qar & "¢ fwamai 9
#1E WG A} TR & | WA T
e Y X H AW W|AT @q
st ¢ Ao Tomd (TEpEE)
femat w1 Sae weqn g0 fawar 30
qg §T ¥ W gt ¥ o fama %
e @ § W TR ST gt
AT 45% § TAET GAeAET WrT W
TR AR N g R Ay eI g

wTay oEt A Ay gw v fan 2
gAY et ¥ w7 9 M ] T
WX TZ FTRAT Tvw wr el Xfew
qrF e fed fe arg fad W off
o 2 o TIF & A w7 o Fema §
Iaet FrArd wrey aft AT W &)
g Y ER fram yvm M A QY §,

fra o @ & 9T fedt swa At
forer arar & | SF arY ¥ 1w aq9r oA
M e N FErad ge
fFmat & mams (Tedien) zfw
YA srf o IRFY FrEr 727 e 4
safT @& 77 @i #1 & f ag I
TR I 9T AT g | FTEr a6
fEaiai & e IO 9, T=E 9%,
frard & fa3 ot oY adr & foF
el S, gorfra o ww A Az
gaw &7 NfgT | wa et & fem
# far At vrn @@ Wdr @ sEd
37 foEAT T &3 IHA(0T QT A9
T &1 AFVT agl § | FYIAEY AAIHE
& AT 73 0% ¥ AT &9 T WA
a1 fram @ a7 & | sEw AR
T ara J1 8 fr Fe A aw et
HTIRTF T GO T g {1 ag JY
I a& wH g7 0T TE@ F AH-
gz & T frarei Y 92 & wq A
e Y § AE TTARE AMTAF G
afz s aar FX & A e smEr
wTetats &

Shrl §. M. Banerjee: Mr. Deputy-
Speaker, Sir, I should confine myself
to two or three points and I will &ry
to finish within four or five minutes.
Before 1 speak on the sugar prices or
the production of sugar and other
commodities in the country, 1 may re-
mind the hon. Minister regarding the
unfortunate incident which took place
in Calcutta when an employee of this
Ministry in the Food Directorate com-
mitted suicide. Mr, Rajeshwar Chat-
terjee is no more with us. At that

time I requested the hon. Minister to
have an impartial enquiry as to the
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reasons which led to the suicide of
Mr, Chatterjee. When I speak in this
House I am reminded of the unfartu-
nate widow. The hon. Minister col-
lected more than Rs. 25,000 after the
death of Dr. Joseph. 1 would request
him to see that the family membhers
of Mr, Chatterjee do not starve. I
am thankful to the hon. Prime Minis-
ter for donating Rs, 2,500 to the late
Mr, Chatterjee's family. But this cas2
requires impartial investigation and a
judicial enquiry as to the reasuns
which led to the death of a sane msn
like Mr, Chatterjee. This is an unfortu-
nate story and I would request the
hon. Minister to look into this.

When people speak about sugar, I
do not know whether any decision is
likely to be taken regarding the cun-
trol or decontrol of it. Recently on
the 30th of last month, a Tripartite
Conference was beld in U.P,, in which
was represented the employers, the
employees and the representativeg of
the Uttar Pradesh Government, The
Government and the employers in the
sugar industry raised tne slogaa of In-
creasing production. At that time the
slogan was: produce or perish. But
unfortunately people who psoduced
are perishing now. It would be un-
fortunate for the country if the slogan
were to be reversed to produce and
perish, Su, I am really surprised
that the business magnates and the
sugar magnates in  that Tripartite
Conference refused to implement the
recommendation of the Wage Board,
which was & unanimous recommenda-
tion and to which the employers were
a party. They want more concessions
from the Government. They have alsc
come forward with a suggestion that
the sugarcane prices should be reduc-
ed. If here is more production and il
the production has risen from 21 or 22
lakh tons to 280 lakh tons—and it is
going to be 30 lakh tons—, who is to
reap the harvest? Do you think that
the entire profit has to go to the em-
ployers only? Is this Government
only to protect their interestsa? Sure-
ly, they have to protect the intercsts
of the can growers and also of the
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workers who are working in the sugar
factories.

The only three Government-run
sugar mills in my State, namely those
at Doiwala, Mohiuddinpur and
Khadda, have agreed to implement the
Wage Board recommendations, But
unfortunately all the other mills run
by the big businessmen have not
agreed to do s0. The All-India Trade
Union Congress has issued an appeal
and raised the slogan that it is high
time that the Government should na-
tionalise the sugar industry and sugar
factories owned by the private sec-
tor., If you see their balance sheets,
you will find thay they are making
fabulous profits. Even their own re-
port clearly indicates the amount of
dividend paid by them to their mem-
bers and shareholders. Even then
they want more concessions, and they
want the sugarcane prices to be re-
duced to Rs, 1.7-0 or even less. I
would therefore request the hon.
Minister to consider the matter serious.
ly.

I would also submit that if the con-
trol is kept only to suit the big mill-
owners, it js high time that the con-
trol should be removed. A very per-
tinent question was asked by the Spea-
ker when he was in the Chair. He
asked, “How is it that when the pro-
duction is going up, the price of sugar
has not been reduced?” The reply
came from the hon, Minister, Dr. P, 8.
Deshmukh, that it js not possible. I
do not know why it is not possible,
Can we not possibly release at least
fifty per cent of the quota for free
sale? Let us have this experiment for
six months. If it is a bad experiment,
after all the hon. Minister is much
more mature than myself and he
knows the minds of the businessmen,
whether they are small or big, better
than myself. I would therefore re-
quest him to consider the matter in all
seriousness. And if the mill-owners
do not want it and they also want the
control to be there, I am sorry, it
should not be agreed to,
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Another point about exports. When
it comes to a question of exports we
are giving concessions. Then the
mill-owners want concession after
concession for promoting export. And
when we take the United States let us
not forget the situation in Cuba today.
The planes which came over it and
dropped bombs are supposed to be
unidentified. But we know where the
planes came from and who is at the
back of them. It is these imperial
forces who want to crush the growth
of independent countries, because
Cuba is headed by Fidel Castro which
is not liked by the western imperia-
lists headed by the United  States.
Some day these planes are going to be
identified. But let us not identify
ourselves with the forces that want to
finish the liberty of these newly born
countries,

My last point is about the condition
of those who are working in the Delhi
Milk Scheme. I would request the
hon. Minister to implement the Pay
Commission’s recommendations there
also, since they are committed to it.
Orders were issued to implement them,
but another Deputy Director or some-
body in the Department issued an
order that this will not be implement-
ed. I would request the hon, Minister
to give a definite assurance today in
this regard.

And the hon. Minister cannot keep
the country in suspense about sugar.
If more production results in Jess cost
for sugarcane, I will be sorry. Rea-
sonable prices should be assured for
the sugar-cane.

Shri 8. K. Patil: Mr, Deputy-Spea-
ker, Sir, with your permission I will
continue tomorrow,

Mr, Deputy-Speaker: Yes.
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DAMAGE TO COCONUT CROPS IN
KERALA STATE*

Mr. Deputy-Speaker: We shall now
take up the half-an-hour discussion.

Shri V, P. Nayar (Quilon): Sir, I
am raising this discussion to focus the
attention of this House to the distress
which prevails in Kerala on account
of the fast-spreading destruction of
coconut trees by a disease which has
not been properly checked so far. This
discussion has become necessary as
the answers to several questions which
I have tabled earlier during this ses-

sion have been uniformly unsatisfac-
tory.

You know that in Kerala the coco-
nut tree has a place in the day-to-day
life of the porple which perhaps no
tree has in any other State. I can also
say that the usefulness of the coconut
tre to the people of Kerala is some-
thing very different from the useful-
ness of any other tree anywhere in
the world. The domestic economy in
our State is so very much interlinked
with the well-being of the coconut
cultivation. Our State itself has taken
its name, unlike other States, from
this tree. You know, Sir, that Kerala
means the land of kera, that is, the
coconut. When we find that this culti-
vation which in 1939 accounted for 25
per cent of the entire land revenue
and 50 per cent of the entire customs
duty collected by the old State of
Travancore was being neglected by
the Central Government as we find it
today, and as some of the answers
which I shall have occasion to refer to
later will reveal, I thought that a dis-
cussion was absolutely essential.

This tree, as I submitted earlier, is
useful from the root to the flower.
Every part of it has not merely one
use but a variety of uses. Take, for
example, its root. Shri AL M. Thomas
knows that it is not merely used as
firewood or as a substitute for fire-
wood. but it has its own medicinal

® Half-un-Hour Discussion.
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uses. Then, the trunk of this tree
provides the cheapest material for
construction. Even the pith which is
thrown away has its use. If you go
higher ug, you will find that the lea-
ves are useful in a variety of ways.
The entire thatching of houses and
fencing is done by the leaves. The
mid-rib of the leaf is probably the
best tongue-cleaner that nature has
devised, and after we use, we can
throw it away as it has no cost. It is
again the mid-rib of the coconut leaf
out of which we make the brooms and
sweep and keep our places and houses
so clean, to the envy of all others who
visit our State. The flower also has
its own uses. The inflorescence has
its own use. The spathe has its use.
The spike has its use. Every part has
a use. More than all that, about one
and a half million of our people de-
pend primarily for their livelihood on
the coir industry, which has the coco-
nut husk as its basic raw material.
Then, there is the tapping, on which
live a few lakhs of our people. It pro-
duces sweet today. According to che-
mical analysis, this sweet today of the
coconut tree contains the highest con-
tent of vitamin B and and its com-
plexes. Whoever has taken a tender
coconut will admit that it is the best
natural drink in the world. So, here
is a tree which is useful to the people
in ever so many ways, and hence
known as Kalpa Vritisha. When we
find that out of total cultivation of
eleven odd lakhs of acres in the whole
State, the disease is having its ram-
page in one hundred thousand acres
every year, and has already spread
to some 7 lakh acres, and when we
hear the hon. Minister giving the same
answers, it is indeed a matter for
regret. What does he say? I could
understand if he had given us some
information. I have not much time,
and, therefore, I shall not read all the
questions, but I shall just give the gist.
Here is a question which 1 asked,
namely question No. 1587. This ques-
tion sought information about the ex-
tent of damage to the cocdonut crop In
India, how long research has been
carried on in arresting this disease,
what are the results of controlling, and
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how the disease is communicated from.
tree to tree. And what is the answer
that I get? This research has been
going on for so long. I have no grouse
against the scientists, because research
is always a matter of trial and error,
but here is a Central Research Insti-
tute functioning from 1946, and in
1961, on a specific question, my hon.
friend Dr. P. S. Deshmukh has been
made to say by his Ministry that the
information is being collected and will
be placed on the Table of the Sabha.
That has not come yet. I do not know
why the information has not been
placed on the Table. Where is the
question of collecting this information
now? What is the money which we
have spent on this? We are now hav=-
ing the Demands for Grants before
us, and we would like to know this
amount. Then, on the disease of the
coconut palm, I asked another ques-
tion, namely question No. 1588, about
when Government first took steps to
investigate the root and leaf disease in
coconut palms, and what the estimat-
ed loss was in terms of rupees. For
this also, the answer is that the infor-
mation is being collected and will be
placed on the Table of the Sabha.

Then, with regard to the research
that is going on coconut root and leaf
disease, I asked question No. 1588. In
this question, 1 had asked whether any
foreign scientists had been engaged—
because we have been doing research
almost in vain, and so far, we have
not been able to devise anything by
which the disease could be controlled.
Already, according to the Draft Out-
line of the Third Plan for the Kerala
State, I find that 75 lakhs acres out
of a total of 11 to 12 lakhs acres have
been infected. And yet, Government
give this type of answer. We know
that for every purpose, even if it be
for designing a bench-vice, we are
importing scientists, but here is a
disease which has been sprcading des-
pite all the efforts, by our S*lentists,
and my hon. friend gives the answer
that no foreign scientist has been call.
ed to guide research but the views of
many foreign sclentists on the re-
search work that is being carried en
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are available. He further says that in
1960, 1 lakh acres were affected. This
is the first time that he has come out
with a statement. We are very much
disturbed because the Kerala Govern-
ment, in the draft outline of the Plan
has said that the annual loss must be
put at something like Rs. 2-3 crores.
It is a great national loss,

The position today is that we are
deficit in the matter of coconut oil to
the extent of 80,000 tons per year, for
which we have to find the foreign ex-
change of Rs. 8—10 crores. . A mere
increase of 30 per cent—we have
achieved a target of 30 per cent in-
crease in the matter of foodgrains—in
the yield of coconuis would certainly
wipe out this deficit so that India can
become self-sufficient. But even so,
nc step has been taken. I am afraid
it is because 71 or 72 per cent of the
entire coconut crop of the whole of
India happens 1o be produced in the
southern-most State which suffers in
this, as in other matiers, by the Cen-
tre's neglect and nothing else.

Therefore, I was concerned and I
asked for the per acre yield. Even In
regard to this, the reply is:

“The information is being col-
lected and will be placed on the
Table of the Sabha".

I want the hon., Minister to tell us—
it will save our time, jt will save the
time of the House and of the depart-
ment—what is the information which
he has. So we need not ask questions
at all. He does not have any informa-
tion about this, about even the per
acre yield,

Then there was another series of
questions. I asked a specific question
—what js the total amount spent dur-
ing the last three years upto January
1861 on the Central Coconut Research
Station at Krishnapuram, what is the
total amount spent on eqQuipments,
laboraiories, salaries and allowances
and lbrary? 1 asked it specifically
‘because I know we have been hearing
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so much about the use of atomic

energy in the investigation of diseases.
And in one answer, I was told that
one plant physiologist has been train-
ed in connection with this disease
which has taken the heaviest toll for
any plant disease anywhere in India.

' We hear the hon, Minister glorify-
ing the Gamma Garden. I wish it is
running properly. But here is a case
where not even the slighest work has
been done so far. I do not know what
are the difficulties in the way. 1
would like the hon, Minister to tell
me what are the difficulties in switch-
ing over to research in order to deter-
mine or investigate the disease by the
use of radioactive isotopes, the use of
which has been known for some
years now, It is not as if it was
known only yesterday, because I find
a very illuminating article published
somelime ago on radio-active tracers
in entomological research by H. E.
Hinten in the famous journal Science
Progress (1954). Even the use of
cobalt-60 has been known in 1854.
Here is a disease which has not been
possible for our scientfists to control
at all and which is spreading to
1,00,000 acres every year. And yet
we have not used the gkills and tools
which are known to modern science
in the matter of investigation. Do
we not have the wherewithal, do we
not have any chance of coming to a
conclusion, because it was only the
other day that the hon. Minister said
that possibly it I8 a virus disease and
two fungi are connected? Has the
vector not been found? 1 would like
the hon. Minister to tell us what is the
position, what is being done to save
the kalpakavriksha of our country
and the pride of Kerala.

It is not an easy matter. I know
difficulties are there. But then one is
amazed at the literature which is pub-
lithed even on this disease. You will
be interested to know Sir that here is
a pamphlet or & book—call it by
whatever name you may—Trends in
agricultural research, In it there is a
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specific chapter on Coconut. Surpris-
ingly Trends in agricultural research
does not give you any idea of any
irend in any science, 1ét 4TUME "ajgri-
cultural science! It is a compilation
of certain addresses of welcome by a
gentleman by name Dr, M. S. Ran-
dhawa, D.Sc, FNI, ICS, Vice-Presi-
dent, Indian Council of Agricultural
Research. These qualifications are
repeated in the footnote under every
address. But I do not find any trends
in research at all anywhere. As for
his qualifications, it would appear that
he is g D.Sc. In the chapter on Coco-
nuts, all that he describes is about
manurial practices, use of fertilisers
and advantages of manuring. Then
there is “A year of Good Prices".
Then there is something about control
of pests—a very short paragraph.
Nothing is there about research. Then
comes spraying of coconuts to control
lef{ disease. Nothing tangible has
been done about it. Then, about the
supply of quality seedlings a para-
graph is given. Then somcthing is
said about control over private nur-
series, This is all that is contained
in the Trends in Agricultural Research.
Then there is also mention about
Planting of coconuts in New Areas,
and about a coconut monograph and
ailas. 1 may refer particularly the
coconut monograph and atlas. You
know that the Indian Council of Agri-
cultural Research which to some extent
is responsible for all these research
programmes is publishing some papers.
In Kerala, you know every house has
a few trees, and fthe disease is com-
mon. But most of the Nterature the
people there get is in English. This
monograph costs about Rs. 20 or Rs. 25,
But the cultivator whp lmows only
Malayalam must first learn English
- @nd them spend Rs. 20 or Rs. 25 to go
in for the monograph which is in
English,

It is amazing and surprising that
only a few weeks ago, Dr. P. 8,
Deshmukh, in a written answer, in-
formed the House that the programme
°f spraying had to be given up. There
'War gome delay in the receipt of cop-
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per sulphate, Five or. six days after
that, the report of the Ministry of
Commerce and Industry indicated that
copper sulphate had recorded the
highest production for any chemical
in India. Yet, the programme for
spraying coconut trees in order to pre-
vent the spread of the disease had to
be given up in Kerala because copper
sulphate was not available in time,
They say so many things,

Therefore, it is my request to the
Government that they should not
continue this policy of lethargy in the
matter of investigation of this disease.
They must find out all the money re-
quired. They must not hesitate to
:investigate the matter even if they
have to spend much and send our
scientists outside, so that they could
learn and do some work in this re-
gard. Or, in the alternative, they
should get a team of very competent
scientists and pay them what they
require. 1 do not grudge paying them
even a million rupees if they could
soive this problem. It is a matter
which affects the economy of the State,
and with the action which Govern-
ment have taken, they have not been
able to tell us what this disease is due
to and what is the casual organism.
Therefore, I once again request the
hon, Minister to take a more serious
view about it and not to indulge in
the kind of answers which he has
been forced to give. I know that he
is very sincere in such matters, but he
cannot be expected to know all the
details of agricultural research much
less of virology and plant pathology.
In the interests of the whole of India
and in the interests of the economy
of the whole of India, and in parti-
cular of my State, our Kalpa Vriksha
should be protected and we must be
told how long we shall have to wait for
that.

Shri Basappa (Tiptur): May I know
whether any steps have been {faken
to see that good nurserles are estab-
lished in the concerned parts of the
country and also whether any aero.
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planes are made usc of to spray these
insecticides to overcome the disease?

Shri Achar (Mangalore): This
disease is also prevalent in the South
Kanara district, which is adjacent to
Kerala. I want to know whether the
Government have made any survey
of the extent to which this disease is
spreading and whether they are tak.
ing any steps to prevent it,

Shri Kodiyan (Quilon—Reserved—
Sch. Castes): May I know whether
there hes heen a similar disease of the
coconut tree in other coconut-grow-
ing countries like Ceylon and, if so,
whether the Government have tried
to gain the cxperience of those coun.
tries in fighting this disease in our
country? Secondly, in the Second Five
Year Plan, there was a provision of
Rs. 225 lakhs for spraying coconut
treces. I want to know how far this
amount has been spent, and whether
therc has been any effect in respect
of checking the spread of this coconut
disease. My third question is, whe-
ther the facilitics are provided at the
Coconut Research Station at Kayan-
kulam and whether the necessary
equipment have been made available
for doing research work.

The Minister of Agriculture (Dr.
P. 8. Deshmukh): There can be no
difference of opinion of any kind
about what my hon. friend has said
with respect to the importance of the
coconut tree, not only ag such, but
with particular reference to the eco.
nomy of Kerala. Everybody knows
the importance of this tree, every part
of which is useful. Its uses are varied.
Upon it depends the livelihood of a
large number of people and therefore,
this is a very serious matter that this
tree should be affected by diseases for
which we have not been able to get
adequate remedy. But my han. friend
hag very kindly admitted that this is
a matter of research and nobody can
order the results of sesearch, All that
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we can do is to make a serious effort
to find out the causes of the disease
and try to control it within the means
at our disposal.

I would like to point out that the
Government of India and the Indian
Council of Agricultural Research have
been concerned about this from 1937
and effortg are being made from that
time to tackle these various diseases. *
In 1946, the Indian Central Coconut
Committee was established which took
over the Indian Council of Agricul-
tural Research's share of the liability
on the scheme, because we understood
the importance of coconut cultivation
and we also wanted to carry on re-
search to control this disease.

In April, 1948, the Central Coconut
Committee establisheq the research
station at Kayangulam. It was set up
in the heart of the disease.affected
area, especially to deal with the pests
and diseases of the coconut palm and
the scheme for investigation of the
root and leaf diseases of the coconut
was merged with the work of the
Central Coconut Research Station,
Kayangulam, which was conducted
till then by the then State of Travan-
core-Cochin.

Investigations carried out earlier
and at the Central Coconut Research
Station, Kayangulam, have shown
that the leaf disease ig fungal in ori.
gin and that the main fungies res-
ponsible for the disease is some latin
name—Helmintho—sporium alodes,
The disease is communicated when
the reproductive spores of the causa-
tive gungi are carried by the wind and
settle on the leaves of the palms, This
could be both from tree to tree area
to area. Results of researches have
established that the diseases can be
controlled by spraying the crowns of
the affected palm with Bordeau mix-
ture or copper fungicides twice or
thrice a year, (Interruption), These
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results have been applied in the field
since 1949. In December, 1949, a pilot
scheme for spraying the disease-affect.
ed trees was started under the Indian
Central Coconut Commitee’s auspices.
This scheme became quite popular.
The Committee has alos been giving
grantin-aid to several ad hoc
scheme sponsored by the Travancore-
Cochin State Government in 1954-55.
To deal with the problem on a wcre
comprehensive basis, the Kerala Gov-
ernment started in November 1960 a
comprehensive spraying scheme to
cover the entire disease-affected area.
This scheme has been in operation
since then with aid from the Govern.
ment of India.

The root disease come under the
category of wilt diseases. Wilt diseases
have been reported from other coco-
nut-growing countries in the world
also such as the Philippines, Waest
Africa, West Indies, etc.—a question
was asked about this—and they have
baffled the scientists of all those coun.
tries also. Qur investigations and en-
quiries have shown that there is no
country which has been able to find
any gpecific or quicker or better re-
medy than has been found by us. We
also investigated whether there is any
scientists in the world who knows
better about this and we have come to
the conclusion that so far as research
in this subject is concerned, no other
country has advanced more than us.

My friend referred to the question
about foreign technicians and foreign
people. I am afraid we have not been
able to find anybody who could help
us in this. All that we could do is
to get the assistance of the F.A.O,
which is going to hold the first ses.
sion of the F.A.O. Technical Working
Party on Coconut Production and
Processing at Trivandrum towards the
end of the present year, We expect &
large number of foreign technicians to
come. They will be able to study the
things first-hand. They will also know
what we have done. If there is any
Possibility of any of them helping us
we wiil certainly take their assistance,
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because there is no difference of
opinion with respect to the serious
damage that it does.

Then we have the coconut wilt
virus. In other cases it is easy to con-
trol it by spraying, But it ijs the con.
clusion of our scientists that the co=
conut insect is a tougher guy and he
cannot yield so quickly to the reme-
dial measures as in other cases. We
have also come to the conclusion that
the only possibility of dealing with
this virug is by biological controls,
which means developing certain para-
sites of the coconut pest, For this we
have as many as 16 parasite breeding
stations, six of which are located in
Kerala.

While all these attempts are being
made to check the destructive activi.
ties of the pest, the researchesg on the
insect and wvirus relationship, insect
population on coconut trees, role of
other possible host plants and insects
in spreading the disease, and the
effect of different insecticides on the
mortality of the insects are being
carried out. In the meantime, if the
Kerala Government could concentrate
its efforts on the spraying schemes
referred to earlier and on educating
the farmers to properly manure, with.
out exception, -the affected coconut
trees, the damage caused at present
could be checked considerably. These
measures have been recommended on
the basis of experiments carried out
so far,

Since spraying the tall growing
coconut trees by conventional methods
is difficult, the possibilities of aerial
spraying are being tried An experi-
mental aerial spraying was recently
tried in 550 acres at two places in
Kerala. A Sub.committee has been
formed by the Kerala Government to
assess the benefits from spraying.
However, the deflnite remedial mea-
sures of checking the damage from the
disease through proper manuring is
largely the responsibility of the far-
mers themselves and also the State
Governments, and this recommenda.
tion is being spread among them. It is



12037 Damage to

[Dr, P. 5. Deshmukh]

gratifying to note that the yields of
coconut have been on the increase—in
spite of the damage that is being done
and havoc that is being caused in re-
cent years. The estimate of per acre
yield of coconut in India in 1957-58
wasg 2750 as against 2135 in 1947.48,
It could not, however, be ascertained
as to what, if any, has been the con-
tribution of disease control measures
in increasing the yields. What is sig-
nificant is that research is trying to
do as much as ig possible within our
means, that its quality has beepn ap-
preciated by foreign scientists and
that the control measures even if not
y2t perfected, have shown positive re-
sults and are being adopted on an in-
creasing scale,

19 hrs.

Since, the corstitution of the Coco.
nut Committee it has an independent
revenue of about Rs. 9 lakhs per an-
num. lp addition to that we have
given Rs, 25 lakhs during the Second
Plan period and Rs. 25 lakhs are
proposed to be given in the Third
Plan period. Besides that there is pro-
vision in the Third Plan for a sum
of Rs 3.40 crores for assistance to
the Kerala Government for coconut
development work, including a sum of
Rs. 1.38,00,00 for control of coconut
diseases, This, it should be realised,
is a very substantial provision if we
loock at the total provision of Rs. 4.64
crores for the development of coconut
for the entire country,

My hon. friend referred to the
Gama Garden and the use of isotopes
and so on. I do not think the desire
to utilize these methods of research
is wanting. But these are all new
things and I do not think we have
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really developed competent scientists
to utilize them as the Gama Gardens
were started only a year ago. But I
can assure my hon, friend that we
will certainly try the use of these

new methods also to the extent we
can.

So far as modern experts are con-
cerned, I have already said that no-
body, at least to our knowledge, is
available and as a result of the
gathering of -foreign experts at this
FAO meet if we discover any body
who can help us, we will certainly be
only too glad.

So, I submit, we have not been lack-
ing in appreciating the seriousness of
the damage, nor have we slackened
our efforts in any way, We have done
our best, Probably, we should have
done more. But, after all, our re-
sources and knowledge in this matter
are limited.

So far as my personal interest is
concerned, I realized the importance
of cocoanut in Kerala long long ago
and I think I was the first man to
announce over the radio that this
plant requires to be more cared for
and that we should be ashamed to
have to import it in such large qua-
ntities from outside and so on. I
have taken personal interest in coco-
nut, arecanut as well as cashewnut
and, if anything more can be done
hereafter, 1 assure my friends that
we will try to do that.

19.03 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, April
18, 1961/Chaitra 28, 1883 (Saka).
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3346 Ticketless travel 11800~01
3347 Shipping freight rates 11807

3364 Teastuall on S. Railway . 11810

3365 Passengers travell in
air-conditioned Ist Class . 11811

3366 Railway offices at Madras
Trichinopoly and Mysore 11811-12

3367 P. & T. Circles and

Divisions . 11812-13.
3368 Medicinal Herbs in Hima-
chal Pradesh . 11813
3369 Bhavan Grass in Hunlchd
Pradesh 11813
3370 Purna Proicct Ccml in
Maharashtra 11814
3371 Central Mchanised Unitl
in the Stites . 11814
3372 Pnuengcr amenities on N.
Railway} . . . 11814~15

3373 Telegraph offices in Punjab 11815

3374 ality of food on W.
way . . 1181%-16

3375 Production of crops . 11816
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WRITTEN ANSWERS TO

QUESTIONS—contd.
U.S.Q. Subject CoLUMNS
No.
3376 Basic research in Hydraulic
Engineering . 11816-17
3377 Financing of water supply
and sanitation schemes by
Municipal Corporations . 11817
3378 Fertilizers for  Andhra
Pradesh . . 11817-18

3379 Bullocks for agriculturists 11818-19

3380 Water schemes in C, D.
and N.E.S. Blocks in

Orissa . . . 11819-20
3381 Sale of Sub-sumdard drugs
in Delhi . . 11820

3382 Reservation of slccpmg
berths at Patna Junction . 11820-21

3333 Telephone connections in

1andi Tohana (Punjab) . 11821
3384 Pow.r projects . 11822
3385 Foreign liquors at Puri . 11823

3386 Stock of rice and paddy in
Koraput District . 11823-24

3387 Bridge: in Agartala . 11824
3388 Rallway accidents in Bombay 11824
3389 Agriculture Study Tcam of

Japan . . 11825
3390 D.G.P. & T. Bu:ldmg in
New Delhi, . . 11825-26

3391 Telephone ¢0 nections in
Police Stations in Bikaner
Division . 11826-27

3392 Teachers of Railway schools 11827
3393 Forms Committee of P. &

T. Department . 1182728
3394 Applications for P. & T.
posts in Madras State . 11828

339§ Shoruge of stafin P. & T.
Department in  Madras

State . . 11829
3396 Puulu-y development in
ras State . 17829
3397 Sea-ﬁuhmg in Madras . 11830
3398 Civil Hospital, Imphal . 11830
3399 New stations on Quilon-
Ernakulam line . 11830-31
3400 Expansion of Tundla
Station Yard . 11832
3401 Power from Bhakra . 11833
3402 Sugar factories in Northem
India . . 11833
3403 Green manure in Punub . 11834
3404 African Horse Sickness
Vaccine . 1183438

340 Shortage of power in
495 Madras State . 11835

12042
WRITTEN ANSWERS TO
QUESTIONS—contd.
U.S.Q. Subject COLUMNS
No.

3406 Panel for Head T'. Cs. . 11835-36
3407 ‘No Dak’ Villages . 11836
3408 Upgrading of P. & T.

Circles . 11836-37
3409 Rice and paddy moved from

Orissa . . . 11837-38
3410 Import of wheat and rice

from U.S.A. . 11838
3411 D.V.C. employees . 11838-39
3412 Flood in Suratgarh Farm . 11839
3413 Road Transport Services

in Orissa . 11839-40
3414 Calcutta-New Delhi Lon-

don Telex Service . 11840
3415 Ayurveda in Himachal

Pradesh . . 11840-41
3416 Bridges on rivers 11841—44
3418 Irwin Hospital, Delhi « 11845-46
3419 Irwin Hospital, Delhi . 11845-46
3420 Irwin Hospital, Delhi . 11845-47

PAPERS LAID ON THE
TABLE . .. 1184748

(1) A copy ecach of the follow-
ing Orders, under sub-section
(6) of Section 66A of the Wakf
Act, 1954 :

(i) The Hyderabad Muslim
Wakfs Board (Dissolu-
tion) Order, 1961 pub-
lished in Notification
No. G. S. R. 326 dated
the 4th March, 1961.

(li) The Mysore Board of
Wakfs and the Coorg
Muslim Wakf Board (Dis-
solution) Order, 1961 pub-
lished in Notification No.
No. G. S. R. 327 dated
the 4th March, 1961. .

(2)A copy of Notification No.
S.0. 3067 dated the 24th Dec-
ember, 1960 making certain
amendment to the Indian
Telegraph Rules, 19 gl, under
sub-section (5) of Section 7
uls‘ 8tl'u'.- Indian Telegraph
188s.

PRESIDENT'S ASSENT TO
BILLS . . 11848

Secrctary laid on the Table the
following Bills passed by the
Housu of Parliament during

the curremnt session and essent-
ed to by the President since
the last report made to
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PRESIDENTS ASSENT TO
BILLS~—contd.

the House on the 3rd April,

1961 :

(1) The Two-Member Con-
stituencies  (Abolition)
Bill, 1961.

(2) The Banking Companies
(Amendment) Bill, 1961.

(3) The Insurance (Amend-
ment) Bill, 1961.

REPORT OF ESTIMATES
COMMITTEE PRESENTED

Hundred and thirty- fourth Re-
port was presented.

[Damy Drazst]

CoLomMns

11848

DEMANDS FOR GRANTS 1184912025

Further discussion on Demands
for Grant in respect’of the Min-
istry of Food and Agriculture
continued. The discussion
was not concluded.

HALF-AN-HOUR DISCUS-

SION RE. DEMAGE TO
COCONUT CROPS IN

Shri V.P. Nayar raised an half-an-
hour discussion on points aris-
ing out of the answers given
on the 14th March, 1961 to
Unstarred Questions  Nos.
1587, 1588, 1589, 1590 and
1591 regardi damage to
coconut corps in Kerala.

The Minister of Agriculture (Dr.
P. S. Deshmukh) replied to the
debate,

AGENDA FOR TUESDAY,
APRIL 18, 1961/CHAITRA
28, 1883 (Saka)

Further discussion and voting on
Demands for Grants in respect
of the Ministry of Food and
Agriculture and also discussion
on Demands for Grants in
respect of the Ministry of
Finance.

12044

CoLumMNs

. 12026~—38
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